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INTRODUCTION

1, the Chairman of the Public Accounts Committee, as authorised by
the Committee, do present on their behalf this' Hundred and Third Report
of the Public Accounts Committec (7th Lok Sabha) on Paragraph 1 of
the Advance Report of the Comptroller and Auditor General of India for
the year 1979-80, Union Government (Railways) regardmo wagon avail-
ability on the Railways.

2. The Advance Report of thc Comptroller and Auditor General of

India for the year 1979-80, Union Government (Railways® was laid on
the Table of the House on 12th March, 1981.

3. The Committec in this Report have pointed out that although the
Railways were able to load 239.1 million tonnes of traffic in 1976-77 with
a total wagon holding of 5,20,114 wagons the position detcriorated in the
subsequent years and in 1979-80 only 217.8 million tonnes of tratfic was
carricd despite the fact that the total wagon holding increased to 5,34,517
and capacity to carry 245-250 million tonnes of freight traffic had becn
created in that year. The number of outstanding indents also increased
from 14,950 in 1976-77 to 3,27,253 in 1979-80. Even the flect of wagons
on line could not be put to the maximum utilisation due to various opera-
tional and non-operational factors such as increase in turn round time,
wagons hold up in the siding of steel plants, Food Corporation of India,
Port Trusts, etc., increase in number of over-aged and sick wagons, stabling
of wagons by the manufacturers, coupler incompatability etc. The Committee
have suggested that the Ministry of Railways should take suitable steps to
bring about the desired improvement in the availability of wagons and their
utilisation.

4. The Committee have obscrved that due to non-availability of wagons
the quantities of cement, coal and fertiliser moved by rail declined while
those moved by road increased gradually during Yast few years. Since move-
ment of these commodities by road results not only in the Railways losing
revenue but also leads to wastage of precious diesel and consequent burden
on the import bill, the Committee have desired that all the concerned de-
partments and the Railways should maintain a close coordination at all
levels to maximise movement of these commodities by rail.

v)



(vi)

5. The Public Accounts Committee (1981-82) examined this paragraph
at their sitting held on 14th December, 1981 (AN). The Committce con-
sidered and finalised this Report at their sitting held on 16th April, 1982
based on the evidence taken and the written information furnished by the
Ministry of Railways. The Minutes of the sittings form Part II* of the
Report.

6. A statcment containing conclusions and recommendations of the
Committee is appended to this Report (Appendix IlI). For facility of
reference these have been printed in thick type in the body of the Report.

7. The Committee place on record their appreciation of the assistance
rendered to them in the examination of this paragraph by the Comptroller
and Auditor General of India.

8. The Cofimittec would also like to express their thanks to the represen- -
tatives of the Ministry of Railways, Ministry of Energy (Department of
Coal), Ministry of Agriculturc (Department of Agriculturc and Coopera-
tion) and Ministry of Industrial Development for the cpoperation extended
by them in giving informatian to the Committee.

New DELHI: SATISH AGARWAL,
April 17, 1982 Chairman,
Chaitra 27, 1904(Saka) Public Accounts Committee

* Not prim-égz One cyclc;:ﬂylcd copy laid on the TaglcnoAf the HoJ c:x;dﬁw copics
placed in the parliament Library.




REPORT
WAGON AVAILABILITY ON THE RAILWAYS

Audit Paragraph

1. The Audit Para on Wagon Availability on the Railways as appearing
in Advance Audit Report (Railways) of the ‘Comptroller & Auditor General
of India for the year 1979-80 is reproduced as Appendix 1 of this Report.

Procurement of Wagons

2. At the instance of the Committee the Ministry of Railways (Railway
Board) have furnished the following note indicating the policy and pro-
cedure regarding acquisition and ordering of wagons for the Railways :

“The total number of wagons required to be procured is determined
by the funds allocated by the Planning Commission under
the head ‘Rolling Stock’, which includes also the locomotives,
coaches and EMU. Taking into account the comparative
priorities and production capacity of manufacturing units,
the total funds are distributed over these different types of
rolling stock viz., locomotives, coaches, EMUs and Wagons.

Having arrived at the total funds available for wagons, the typewise
requirements are worked out, viz., special type like Tanks, BFR,
BRH, KF, BOBS, BOY etc. and ordinaries including opens,
covered four-wheelers or bogies for different gauges. If the
funds are comparatively less, their allocation to different types
of wagons is made on the basis of comparative importance of
particular type of traffic from the national as well as revenue
angle e.g. coal, P.O.L., Iron & Steel, Foodgrains. ~Another
factor to be taken into account is the replacement requircment,
if they are found abnormal in any category.

Whereas these requircments are made rather in a macro-manner,
the adjustments or corrections are made each year when the
rolling stock programme is made for the next year. Any imba-
lances in production, or any change of pattern of traffic or in
overall policy arc taken note of and the rolling stock is revised.

Generally in casc of manufacture of wagons, there is a lead time of
3 years. That is to say, planning made in 1981-82 for 1982-83
Budget will fructify 1n 1983-84 or even in 1984-85.
Thus, if materials have been procured against 1982-83 Budget
allocation, it would generally not be possible to make any cor-
rections. By and large this Policy has been followed”.

3. The Committec desired to know whether the wagon Heet with the
railway was adequate to mcet the requirement of traffic during the Sixth
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Five Year Plan. In reply, the Ministry of Railways (Railway Board) have
explained the position in a note :

“The Planning Commission provided for procurcment of 1 lakh
wagons during the Sixth Five Year Plan as against the require-
ments of 1.93 Jakh wagons. Of these, 50,000 were proposed to
be on additional account and 50,000 for replacement of over-
aged wagons which number 64,000 during the plan. If all the
64,000 overaged wagons are condemned the net addition in
Sixth Plan was expected to be 36,000 wagons. With this addi-
tion only 280 mullion tonnes of originating traffic could be
lifted against Planning Commission’s target of 309 million
tonnes in the final year of the Plan. .

In view of the escalation of cost it is now expected that procurement
would be possible of only about 75,000 wagons. That means
during the entire plan period, the net addition will be only
about 11,000 wagons and to lift 280 million tonnes with an
overaged lead of 710 kms utilisation of wagons will have to be
improved to a figure much bettcr than the best of 1045 NT
km. per BG wagon day.”

4. In reply to 2 question the Ministry of Railways have stated that in
the Sixth Plan a provision of Rs. 2,100 crores was provided for ‘Rolling
Stock’ including 1 lakh wagons, 780 locomotives, 390 Elcctric Multiple
Units Coaches and 5,680 conventional coaches.

5. The number of wagons placed on line and condemned during 1977-78,
1978-79, 1979-80 and 1980-81 was as under :—

Year Placed on line  Condemned Net increase in

holdings
1977-78 . . 11820.5 3657 8163.5
1978-79 . . . . . 9019.0 3914 5105.0

1979-80 . . . . . 1 12277.0 4475.5 78.005

6. 1t is seen that during 1980 while 11762 wagons (11067 BG and
635 MG) were added to the total fleet of wagons, 11634 wagons (9136
BG and 2498 MG) were put out of stock with the result that there has
been a net addition of 158 wagons only. When asked whether this net
addition of 158 wagons in a year was considered adcquate to meet the
increasing demand of traffic in the country, the Ministry of Railways (Rail-
way Board) have stated in a written reply :

“The net addition is indeed far from adequate to meet the increas-
Lx}g traffic demand. However more important than the number
wagons is the health of the wagon fleet and their mobility.

The health of the mon fieet is attempted to be improved by
better maintenance by removing from this fleet those wagons
which cannot give adequate service even after repeated cx-
penditure and maintenance. After removal of the over-aged

or unserviccable wagons the remaining fleet is subjected to
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rationalised movement for improving its mobility resulting in
improvement in originating loading as well as net tonne kilo-
metres. The effectiveness of this strategy is evident from the
fact that without any note-worthy addition to wagon fieet there
“has been an improvement in the traffic carried primarily as a
result of improvement in the turn round.”

7. When asked about the circumstances in which Railways have not
been able to add adequate number of wagons during 1980-81, the Ministry
of Railways (Railway Board) have stated in a note :

“Less Plan outlay for railways than required is the major hurdle. It
is affecting not only procurement of rolling stock but also deve-
lopment of facilities to maintain it.”

8. While the Sixth Plan provides for an addition of 1,00,000 wagons
during Sixth Plan, it is seen from the rcply to a question No. 702 laid on
the Table of Lok.Sabha on 20th August, 1981 relating to “Manufacture of
wagons and coaches” that only 11,762 wagons were added during 1980-81
and 18,000 wagons are likely to be added during 1981-82 making a total
of 29,762 in the first two years of the Sixth Plan.

Imbalance in wagon holding between open and covered

9. Audit Para points out that a comparative study* of thc wagon hold-
ing position at the beginning of the Fifth Plan (i.e. as on Ist April. 1974)
with that at the end of 1977-78 (when thc Railways carried the maximum
traffic, achieving 96 per cent capacity utilisation), analysed into open and
covered stock, revealed as under : -

Percentage Percentage ' Variation
increase in increase in
wagon capacity traffic in commo-
(tonnes) dities for which
from 1973-74 generally
to 1977-78 covercd:open
wagons are
indented
from 1973-74
to 1977-78
BG
Covered . . . . 17 29 N2
Open . i . . . 52 43 9
MG
Covered . . . . 0.3 21 ( -)20.7

Open . . . . . (~)3 7 (--)10

10. The above analysis brings out that the increase in covered stock was
not commensuratc with the increase in traffic in commodities (cement, food-
grains, fertilisers and other commodities) for which generally such wagons
are indented.

*This comparative study does not take note of the effects of tumround and tead on the
wagon availability.
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11, The Committee desired to know whether the Railway Board had

initiated any action to correct the imbalance between

covered and open

wagons in their wagon production programme. In a note furnished to the
Comnmittee in this regard, the Ministry of Railways (Railway Board) have

stated :

“In the year 1976-77 and part of 1977-78 when Railways lifted all
the traffic offered there was some stabling of all types of stock.
In the later years when shortage occurred all types of wagons
were found to be short. Again this ycar 1981-82 almost entire
movement requiring covered wagons is taking place in covered

wagons.

No neeed is fclt, therefore, to alter the composition of wagon ficet

in favour of covered stock.

The percentage of covered and open wagons as available on Indian

_Railways is indicated below :

Year o Total o Percentage of total number of wagons

wagons e e i e

(as on Covered Open Open Special Total Depart-

31.3) high- low- box Open mental

sided sided BOBs
KF/BFR

74-75 . 390968 53.7 28.2 3.1 11.4 42.7 3.5
75-76 . 395250 54.0 28.0 2.0 11.5 42.5 3.5
76-77 . 397773 54.1 28.1 3.0 11.4 42.5 3.4
77-78 . 399971 53.8 28.4 3.1 11.3 42.8 3.4
78-79 . 401880 53.7 28.4 3.2 11.2 42.8 3.5
79-80 . 405185 53.8 28.2 3.2 1.3 42.7 1.5

t
i
|
l
'
1
|

It would be seen that percentage of covered wagons has been of the
order of about 549 whereas the percentage of open wagons is around 43 % .
As against this fleet of wagons, Indian Railways carried about 56% of traffic
requiring use of open wagons and 349, of traffic requiring use of covered

wagons in 1979-80 as would be seen from the following table : —

Traffic requiring use of » M. Tons Traffic requiring M. Tons Traffic G/Tc;'(z;lr,'m
open wagons originat- usc of covered  originat- requiring originat-
ing wagons ing use of ing
Dept. wagon
and Tanks
Coal . . . . 75.80 Foodgrains 18.4 Ballast 6.6
Raw material for Steel )
Plants . . . 20.70 Cement 10.0 Mineral Qil 14.3
Finished product from .
Steel Plants . . 7.20 Fertilizer 8.2
Iron-ore for export . 9.30 Gencral goods 24.3
General Goods . . 9.00 Rly. matcrial 4.3
Toal . . . . 122.00 T 75.‘2“. MZO‘:9 o 21‘7“;
'G/Total®, - 56°; 342 109

While the traffic requiring use of covered wagons was only 34% the

covered wagons are available to the extent of 54%.”
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12. The Committce wanted to know if any attempts were made to evolve
‘A universally acceptable wagon open-cum-covered for industrial and trade

use. In reply, the Railway Board (Ministry of Railways) have stated in a
note :

“A rake of 30 BOX wagons fitted with sliding roofs was put into
service in 1971 to serve as an open-cum-covered wagon,

'The results obtained however were not very encouraging. The siding
roof had a tendency to get jammed mainly due to accummula-
tion of coal dust in the grooves. These wagons could also not
be used for loading in the collieries with automatic loading as
it took more time and the collieries had to deploy more men for

opening and closing the roof. Also, these wagons could not be
unloaded on the tipplers.

In view of their restricted utility further ordering of such wagons
was not pursued.”

Inadequate provisioning of MG wagons

13. According to audit para the slowing down of execution of MG to BG
conversion projects (on the Western, North Eastern and Southern Railways).
delayed the release of MG wagons from the sections to be converted into
BG and, as a result, therc was practically no addition to thc MG wagon

flect during the period from 1974-75 to 1978-79 to handle the increased
traffic in the MG scctions. ’

é

14. The Committce enquired as to why the policy in regard to reduction
in the availability of M.G. wagons could not be synchronised to match the
programme of conversion from MG to BG. The Ministry of Railways
(Railway Board) have stated in a note :

“Although on account of constraint of resources it has not becen
possible to allocate adequate funds for speeding up the pro-
gress of the conversion schemes, it was not considered necessary
to acquire additional metre gauge wagons as these would hawe
been rendered surplus after the conversions with no alternative
usage.

Any deployment of funds on acquisition of MG stock would have
mcant much less availability of funds for BG wagons which
bear the burden of bulk of the freight traffic carried. Also. it is
assessed that the transport requirement on the MG will remain
constant at 22 billion tonnc kilometers that is 1977-78 level.
because of conversion of somec Metre Guage routes into B.G.™

15. Asked why thc progress of conversions had been slow, the Ministry
of Railways (Railway Board) have stated that thc progress of conversion
schemes had been corresponding with financial and material inputs. These
works could not be speeded up for constraints of resources.
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Excess provisioning of special type wagons

16. Audit para points out that a type-wise analysis of the 59,338 wagons
procured during the years 1974-75 to 1978-79 disclosed that as many  as
15,154 special type wagons, (besides 25,307 covered wagons and 16,199
gencral purpose open type wagons*) had been procurcd.

- 17. The special wagons, as for instance BRHT (6,438 Nos.) for carry-
ing long length finished steel products from steel plants, BOY (3.300 Nos.)
for transporting iron ore for export in closed circuit sections of thc South
Eastern Railway and BOBS (2,010 Nos.) for transport of raw matcrials to
the steel plants, had been procurcd in excess in relation to the traftic that
materialised, but these could not be diverted to meet the traffic demand for
gencral purpose, open or covered wagons.

18. When asked about the projections on the basis of which these wa-
gons (BRHT., BOBS) were ordered and about their receipt and utilisation,
the Ministry of Railways (Railway Board) have cxplained the position in a
written reply as under :

“BRHT (Bogie Flats with Transition Couples)

The requirement of additional BRHT wagons during V Plan was
assessed at 5,008 wagons against which 13,625 BRHTs were
actually procured from 1974-75 to 1978-79.

The final projections of the finished products from steel plants to
be moved by rail at the end of the V Plan in 1978-79 and the
actual materialisation is as follows :

Finished Products from Steel Plants

Revised projections for the Actual materialisa-  Maximum mosved in
V Plan 1974-75 to 1978-79 tion 1978-79 a year in the
V Plan 1976-77

9.5 million 1onnes ) 8.3 million toanes 9‘.9 million tonnes

The traffic in the subsequent year 1979-80 and 1980-81 when the
tempo of all economic activity in the country suffcred in con-
sequence of general deterioration in discipline the traffic drop-
ped and only 7.2 million tonnes and 7.53 million tonneg respec-
tively were moved in thesc two years.

*Excludes 2.678 brake vans procured during 197479,
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Agpinst the order of 4,425 BRHT's-in 1974-75 for ‘the delivery
schedule extending upto 30th June, 1979 the actual' supplics

- have been as under :— X
Year-wise provision  Qnty Original Year-wise supply
in Rolling Stock ordered  defivery ' '
Programme schedule
1974-75 4425 30-6-79 1976-77 502.5
1975-76 nil 1977-718 1722.5
1976-77 nil 1978-% 1375.6-
197738 -nil 1979-80 §90.0
1980-81 - 950
1981-82 140.0-—4425
(Upto July, 81)
1978-79 1250 31-1-81 Nil (Production
commenced from
July, 81)

The utilisation in 1976-77 and 1977-78 when the traffic was at its
- apex the utilisation has been optimum and there had been no idling.

BOBS : The requirement of BOBS wagons in 1978-79 was assessed ay
670=2010. Of these 153—459 were on replacement account and 517—
1551 on additional account. The projection of traffic, the assessment on

which the wagon requirement was worked.and the actisal materialisation
during the Vth Plan in 1978-79 is as follows :

Raw material to steel plants

e e e et o e gt &

Projections for Assessment of traffic Actual materialisa-  Traffic in best year
V Plan 1974-75 to for provisioning of  tion 1978-79 of the Plan 1976-77
1978-79 BOBs

26.5 million tonnes 20.01 million tonnes 21.S million tonnes  23.2 million tonnes

The procurement of these wagons, however, has been as follows :

Year of provisioning in Qnty ordered  Original Year-wise supply
RSP delive
sched
1974-75 Addl- Repl- 31-8-80 1978-79 —609
1975-76 alc ace- 1979-80 —678
ment
alc
Total —1287
1551 +459 .
«.—2010 Outstanding/arrears as
1-4-81 —723

Total 2010
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It would be scen from the above that only 609 BOBs wagons were pro-
cured during the period which is the subject matter of the Audit Para viz.,
197411-75 to 1978-79, Since then the actual traffic materialisation has been
as follows :

1979-80 20.75 million tonnes
1980-81 20.17 million tonnes

Thus there was no excess provisioning as per asscssments.”

19. It is seen from the audit paragraph that there had been excess pro-
visioning (1.101 Nos.) and excess procurement. (506 Nos.) of brake vans
during this period. A background note supplied by audit in this connection
is as under :

“Excess provisioning and ordering of Brake Vans: Brakc vans
do not add to transport capacity but are operationally necessary
at the rate of one brake van per goods train and provisioning
therefore was being made in the Rolling Stock Programme every
year at the rate of one unit for every 50 BG 4 wheeler/40 MG
4 wheeler new wagons ordered. Aciually the ratio of 1:50-
for BG and 1 : 40 for MG required upward revision as bulk of
the new wagons procured were bogie type wagons, each being
equivalent to 2.5 four wheeler unit. However, there was excess
provisioning of brake vans (in cach year’s Rolling Stock Pro-
gramme from 1974-75) even with reference to the existing
yard stick.

The total number of new wagons procured (excluding brake vans)
during 1974-75 to 1978-79 was 49505 BG and 7298 MG and
the number of vans to be procured according to the yardstick,
ie., 1:50 for BG and 1:40 for MG, was 900 for BG and 182
for MG. The actual provisioning in the Rolling Stock Pro-
gramme made in this period was, however, 2950 BG and
335 MG brake vans, the actuwal procurement being 1433 BG
and 245 MG vans resulting in excess procurement to the extent
of 443 BG and 63 MG brake vans at a total cost of about
Rs. 3.10 crores.

In January 1980, the Railway Board decided to cancel the provision
already made for brake vans to the extent of 1200 numbers and
reorder in its place other types of wagons”.

20. When enquired about the circumstances under which there was
excess provisioning and excess ordering of BVGT vans during 1974-75 to
1979-80, the Ministry of Railways (Railway Boa.rd) have explained the
position in note as follows :

“Until recently the norm of providing one Brake Van for every 50 wa-
gons (in terms of 4 wheeler) was being followed. On this basis, the actual
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availability of brake vans required and actually available at the end of ite
Vth Plan and the following years are given below :

Year Total No. Requirement No. of Brake Excess (+)
: (BG) of wagon of Brake Vans or short-
in terms of Vans@l available fall (—)
4 wheeler for 50
197879 - . . . 408540 8170 7463 © (=707
1978-80 . . . 416302 8326 7492 (—)834

It will be noticed from the above that there was actually a shortage of
goods brake vans.

Provision, ordering and supply of BVGTs from 1974-75 to 1979-80
were as under :—

Year Provisioning Ordered on Delivered
Replace- Addl. Total
ment
1974-75 . . . 265 450 715 7-4-76 1977-78= 99
1978-79 =423
. 522
1975-76 . o 49 nil 49 7-4-76 nil
1976-77 . . . 41 4 85 7-4-76  nil
1978-79 . . 920 - 710 1630 27-9-78 nil
1979-80 . . . nil 320 320 27-9-78 nil

1275 1524 2799 522

Outstanding orders as on 1-4-80 were 2799 (—) 522=2277. It
will be seen that the total number of BVGTs procured during
1974-75 to 1979-80 was much less than even the replacement
requirement.”

21. The position of the numbers of BRHT and BOBS wagons and
BVGT (Brake Vans) procured and outstanding wagons (yet to be suppli-
ed by wagon builders) was under :

*+¢1979-80 1980-81 Oatstanding on

1-4-1981

BRHT 590 95 1,560
BOB; 678 — 23
BVGT — — 2277"

22. In reply to a question as to whether the Railway Board succeeded
in cancelling a part of the outstanding orders (2277 Nos. as on 1-4-1981)
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on wagon builders and re-ordering other Eﬁ’”y Boa!d) wagons which were in

short supply, the Midistry of Raﬂways (R have stated i a
note :

Out of the 2277 BVGT ordesrs pending on 1-4-80, orders for 327
were cancelled mainly for mon-supply of wheel—sets by the
Durgapur Steel Plant. The BVGT orders outstanding on

1-4-81 was 1950.

In the supslementa ry programme for 1981-82 out of the outstand-
ing BVGT order of 1950, 625 (in terms of 4 wheeler) have
been ordered as BOXs as they were required to meet the
demands of the traffic.” .

23. Audit para points out that cven of the wagons ordcred a sub-
‘stantial number, though manufactured by the wagon builders, could not
be taken over from them and put on line for traﬂicusebuthadtobekept
stabled in their workshops for want of wheel-sets and ‘roller bearing axle
boxes, These fittings which were required to be supplied to wagon buil-
ders as free supply items could not be arranged by the Railway Board in

adequate numbers to match the delivery schedule of wagons. Duri
1978-79 and 1979-80, on an average 839 and 784, wagons per day built
for the Railways had to be kept stabled on this account. The loss to the
Railways as a result was 3,06,235 and 9, 86,160 wagons days, respectively
durmg the two years.

24. When asked about the position of stabling of wagons during 1980-
81 in 1981-82 and as to why it could not be brought to the level that
existed during 1976-77 or 1977-78, the Ministry of Rallways (Railway
Board) have stated in a written reply

“During 1976-77, the maximum number of wagons stabled in a , month
was 217 numbers in 4 wheeler units, During 1977-78 stab-
ling was resorted to only in the month of March, 1978 and
300 numbers in 4 wheelers were stabled as on 3lst March,
1973. During 1980-81, the maximum number of wagons sta-
bled in a month was 1045 numbers in 4 wheelers, As regards,
1981-82, 1217 numbers in 4 wheelers are lying stabled as on
1-8-1981.

The stabling has been taking place for :
(a) Shortage of wheel-sets from Durgapur.
(b) Delays in arrival of imported wheel-sets.

(c) Short supply of Laminated Bearing Springs by L.B. Spring
manufacturers.

Wagons production orders are placed.in expectation of wheel-sets
afters proper coordination with manufacturers and with Ministry

of Finance for foreign exchange availability for import.
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With the arrival 6f imported wheel-sets and matching sets of L.B.
Springs from indigenous sources these wagons are likely to
be lifted progressively by the end of 1981.”

25. Audit para points out that even the flect of wagons on line could
not be put to maximum utilisation due to various operational and non-
operational factors within the control of the Ministry of Railways (Railway
Board), as detailed in the following paragraphs :

Turn-round as a factor affecting wagon availability

26. The turn round time of a wagon comprises (i) the time to load/
unload a wagon at the terminals (ii) the time spent at the marshalling
transhipment/repacking sheds and (iii) its run time. Audit para points
‘out that these operations are within the control of Railways and it is
imperative to keep the turn-round near about the assumed level so that
the demand and availability of wagons are evenly matched.

27. According to the Audit para, the turn round time¢ of wagons on
Indian Railways increased from 13.0 days in 1976-77 to 15.1 days in
1979-80 in respect of BG and from 11.1 days to 14.1 days in respect
of MG. The average for 1980-81 was 15.1 days in respect of BG and
15.02 days in respect of MG. The following reasons have been attributed
by the Ministry of Railways (Railway Board) to this increase in the turmn
round time of wagons :

“(i) General fall in discipline in the country as a whole, which
affected productivity of railway men as well as railway users.
Wagons were detained by loaders and unloaders as well as
in railway yards, sick lines and workshops.

(ii) The lower productivity in railway workshops affected both
quality and quantity of maintenance of rolling stock and other
asscts, which in turn led to increasc in arrears of periodical
overhaul and in the proportion of ineffective and unserviceable
wagons.

(iii) Widespread and extensive power cuts.
(iv) Civil agi:ations in North Eastern region, ete.

(v) Deterioration in law and order situation in certain states which
caused [requent dislocation of rail movement.

(vi) Strikes and work stoppages by Port, banks and workers of
Coal India, Siecl Authority, Food Corporation besides lack
of disc:pline among railway staff contributed to deterioration
of turn round.

(vii) 4 per cent increasc in lead in 1979-80 and 5 per cent in
1930-81 over 1977-78 duc to unnatural movement, like import
of feriilizer for North India at Vizag, increasc in foodgrain
movement from Punjab to N.E. region.”

8 LYs/s2 -2
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28. When asked about the estimated loss to the Railways because of

this increase in turn round time, the Ministry of Railways (Railway Board)
have stated :

“It is difficult to work out the loss in monetary terms to the
Railways on accoumt of increase in the turn round time but
it has been assessed that if the turn round was less by one
day in 1980-81 the wagon loading could have increased by

1IVI6SG6”wagons per day on the B.G. and about 335 of the

29. In reply to a query about the average turn round time of wagons
at present, the Ministry of Railways (Railway Board) have stated that
the average turn round time of wagons in 1981-82 is as follows :

B.G. 13.6 (upto December, 1981)
M.G. 15.3 (upto October, 1981)

30. The Chairman, Railway Board stated during evidence :

“In the emergency days, we got the best turn-round of 13 days.
Item it deteriorated to 16.6 days and we are now back to
the emergency year level. This year, in March, we did 12.7
days and we hope by March next we will be well below 12.”

31. When asked about the reasons for the deterioration in turn-round

time in 1978-79, 1979-80 and 1980-81 and the various steps taken/

to be taken to improve the position in regard to turn round in

1981-82 and thereafter, the Minister of Railways (Railway Board) have
stated in a written reply :

“This was due entirely to general fall in efficiency and discipline
both within and outside the railways, The railwaymen as well
as of the workers in Coal India, SAIL, Port Trusts, FCI,
Banks etc. The years 1978-79, 1979-80 and 1980-81 have
been years- of industrial unrest all over affecting the wagon
turn-round. In fact, even the public behaviour towards railways
has been one of violence even for socio-economic and socio-
political causes.

Discipline is generally coming up but it is positively more pro- -
nounced in railway sector than in any other sectors. Besides,
measures have been taken to improve operational cfliciency
by :

(a) Segregation of CBC/TC fitted wagons.

(b) Segregation of BCX/CRT wagons to form Jumbo rakes ot
covered wagons.
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(c) Ensuring end to end running block train ioads avoiding
detention to through trains avoiding as many marshalling
yards as possible.

(d) Increasing block rake loading.

(e) Withdrawing over-aged and other crippled wagons from
service fleet or limiting its operational zone.
/

(f) Provision of new wagons of higher capacity fitted with roller
bearings and air-brakes capable of longer runs without
examination.

(g) Replacing steam operation by Diesel and Electric traction
to the maximum extent possible.”

32. The details of number of wagons dealt with and detentions to
them in important Marshalling yards and Terminal yards (all located in
t?e(l;o/MG trunk routes) for the years 1976-77 to 1980-81 are indicated

w :

Impertant Marshalling 1976-77 1977-718 1978-79  1979-80  1980-81

Yards (BG)
1. No. of yards . . . 47 47 47 47 47
2. No. of wagons dealt with per

month . . . 1633604 1571252 1441538 1318210 1260118

3. Detention in hours (per wagon) 26.5 29.4 30.5 30.45 33.1

Terminal yards

1. No. of yards . . . 24 25 25 25 23
2. No. of wagons loaded, re-loa-
ded etc. (per month) 62150 88480 84040 75023 74430

3. Detention in hours (per wagon) 39.8 39.4 49.0 67.5 52.2

33. It would be observed from the above table that even though the
number of wagons dealt with in the marshalling yards had come down by
22.2 per cent from 1976-77 to 1980-81, the detention to wagons had gone
up by 25.1 per cent during the same period. The increase in detention to
wagons in the years, despite the additional facilitics provided, was stated
to be due to factors such as wagons becoming unfit/damaged owing to
deficient coupling, lack of power, late materialisation of stock, etc., besides
inadequate capacity in the reception lines of the ccntral yards which
receive and despatch through goods trains.

34. A sample study of one month’s (December) statistics during the
busy period of some of thc major marshalling yards during 1969-70 and
1979-80 disclosed that, though the number of wagons dealt with in the
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yards had decl'med; thc detentions to wagons had increased, as shown
below :
Railway Name of 1969-70 1979-80
yard
No. of Detention  No. of Detention
wagons All-wagons wagons All-wagons
dealt with  (in hours)  dealt with  (in hrs.)
per wagon per wagon
Central Jhansi 23736 22.1 19447 26.5
Eastern Asansol 56982 19.6 32450 46.1
Mughalsarai 96512 329 64005 55.3
Northern Kanpur 43343 20.2 29134 24 .1
Lucknow 27209 243 23130 30.9
South Central Kazipet 26992 20.1 15289 60.0
South Eastern Bondamunda 49091 22.7 32143 67.7
Waltair 53105 25.5 39532 32,1
Western Ratlam 36447 19.8 23117 50.6

Vadodara 47556 ° 23.8 33714 35.0

. The Western Railway Administration attributed the incrcased deten:ions
to the fact that commensurate traffic facilities in keeping with the increase

in traffic were not available in the yards. The following specific deficiencies
were also listed :

(a)

(b)

(c)

Lack of adequate reception facilities in the form of additional
loops for receipt and despatch of through goods trains arriving

in quick succession as bye-pass loads from dcuble lines at
either end.

Cons'raint of yard lay out nccessitating frequent movement
across diamond crossings on the main lines for sorting holding
back, despatch of loads, etc. to various individwal siding for
placement.

Limited capacity of existing siding for tanks, loco coal, sick
wagons, etc.

The other Railway Administrations—Eas:ern  South Central, South
Eastern—also brought out, morc or less, similar explanations for heavy
detention to wagons in their yards.

35. When asked whether therec were any factors other than those brought
out in the a.udit paragraph accounting for the increased detentions to wagons
in the marshalling yards since 1976-77, the Minisiry of Railways (Railway
Board) have stated in a note : '

“The main factor was a general drcp in efficicncy within and owutside

railways particularly railway users like Coal Companies, SAIL,
Banks, Port Trusts, FCI, ctc. In 1976-77 peaceful conditions
were available for railway working. Ncither were there problems.
of law and order nor was the staff indiscipline was so pronounc-
ed as in 1978-79 and 1979-80.”
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36. The percentage of block rake trains to total traffic bye-passing
the marshalling yards constitutes a sizcable percentage of traffic in coal,
ore, POL and as much as 24 to 32 per cent under other commoditics and
these rakes pass through the Central Yards of important marshalling yards
without a record of the detentions to the wagons in thcse rakes being
maintained to uscertain the reasons for detentions, ctc. of through goods
trains. The Committee desired to know how the detention to through
goods train was, under these circumstances, watched and controlled. In
reply, the Ministry of Railways (Railway Board) have stated :

“Detention of wagons on through trains do nct form part of the
published Marshalling Yard Statistics. But detention to through
irains arc watched on day to day basis both in Divisional and
Headquarters control of the Zonal Railways and are also
recorded in a register to watch the trend.”

37. It would be observed from the table at para 1.32 above that
even though the number of wagons dealt with in the terminal yards had
come down by 15.9 per cent from 1977-78 to 1980-81, the detention
to wagons had gone up by 57.9 per cent during the same period. The
abnormal incrcase in dctentions at the terminals was duc to inadequaic
terminal facilitics for receipt and clearance for loading and unloading of
terminating wagons and growth of passenger traflic, most ierminals being
common to goods and passenger traffic.

38. The Committce desired to know whether the increased detentions
to wagons in the yards and terminals was due to want of adequate handling
capacity at these points. In reply the Ministry of Railways (Railway Board)
have stated inter-alia in a note :

“Due to increased running of block rakes which by-pass yard the
number of wagons dealt with in the yards has decreased. The
wagons arc therefore detained for longer periods for formation
into trains, Thus the general increase in the detention to wagons
is not due to want of adequatc facilities in yards and terminals.
A general drop in efficiency and discipline within and outside
the railways has also been responsible for incrcased detentions.
If cfficiency drops, the same facilitics become inadequate.
Contrary-wise, when cfficiency improves. same facilitics are
found to be adequate.”

39. When asked how tarects of detentions to wagons in the various
marshalling yards and terminals were fixed, the Ministry of Railways have
stated in a noto that these were fixed both on the past trends and overall
assessment of the various segments of operation in each vear keeping in
mind the layout and other factors affecting vard working and traffic
patterns. .

40. When enquired as to how the Railway Administration kept watch
and control over the factors contributing to the dctentions to wagons in
order to bring the latter down to the targets fixed, the Ministry of Railways
(Railway Board) have stated :

“Analysis of detention to wagons is made periodically by operating
officers and the rcasons for abnormal increace in detention are



16

identified and wherever possible corrective steps are taken e.g.
by changing patterns of yard and train working or revising
grouping and marshalling orders.”

41. The Audit para has pointed out that the problem of detention to
wagons at yards and terminals had been dealt with by the Railway Board
by revising upward the target of detention time (Septcmber and October
1978) without analysing in.detail the reasons for the increase and without
considering any remedial mecasures for bringing the detention to the previous
levels (e.g. in Mughalsarai Marshalling yard the target was raised from
23.0 to 35.0 and in Carnac Bridge Terminal yard from 28 to 40 hours).

42, Audit para further points out that normally as per cxtent operating
instructions and marshalling orders, a. wagon in its round trip (or turn-
round) would bc dealt with, maximum, at 3 marshalling yards and 2
terminal yards, after it is loaded. If a wagon has to be dealt with in more
than 3 marshalling yards, it would indicate a trend towards deterioration
in efficiency. ‘

43. On being asked about the reasons for assuming more number of
marshallings as a result of survey carried out by Railways in 1977, per
round trip of a wagon, the Ministry of Railways (Railway Board) have
explained the position in a note :

“No upward revision of the number of marshalling per round trip
of a wagon has been made. Only physical study was made
to determine the actual number of marshalling that a wagon
undergoes during its transit. Accordingly thc norms were
corrected.

This does not mecan that a wagon must undergo that many marshal-
lings even where lesser marshallings are possible. It is our
constant endcavour to reducc the mumber of marshallings.

Prior to 1977 the following marshalling norms werc being adopted :—-

Distance

Marshalling per wagon (BG)
upto 400 Kms S | | 2 -
400-800 Kms \ 3

800 and abovc; 4

In 1977 a sample survey was undertaken to determine the number of
marshallings that a wagon undergoes during its transit on a more realistic
basis. In this study, the course of selected wagons was sraced from origina-
ting to the destination station and actwal number of marshallings undergone
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by the wagons were recorded. It was on the basis of this ;samplc survey
that the following revised norms were evolved :

Distance Marshalling
(BG)
1—40 . 3.00
41—120 . 3.00
121—-240 3.50
241—500 4.00
501--800 4.50
801-—1300 5.00
1301 and above 5.50 .

The above marshalling norms include the marshalling that a wagon
undergoes at the terminals at either end. The revised marshalling norms
for 800 Kms are thus 4.5 for Broad Gauge as compared to 3 marshallings
in the old marshalling norms. It would thus be seen that the marshalling
norms have been revised upwards on the basis of a sample survey. Since
the old marshalling norms were fixed on an ad hoc basis and the revised
norms are based on the results of the sample survey, the two are not
directly comparable. It would therefore not be correct to infer that the

increased marshallings in the revised marshalling norms indicate any
deterioration in efficiency.

44, Since a greater percentage of the goods traffic moves in block rakes
than in the earlier years, which requirc no marshalling in any of the yards
between the two terminals, the Committee enquired as to how this assump-
tion of more marshallings was justified. In reply, the Ministrv of Railways
(Railway Board) have stated in a note that wagons moving in block rakes
were cxcluded from the purview of the same survey. The revised marchal-

ling norms, therefore do not apply to wagons/commodities moving in block
rakes.

45. Although as per the analysis conducted by Audit, traffic via the
transhipment points (there are 97 such points on the Indian Railway)
amounts to 11 to 12 per cent of the total traffic and the detention time to
a wagon is hardly 0.2days in the turn-round time, lack of handling facilities
such as cranes, non-availability of matching MG wagons, etc. had caused
bottlenecks and led to wagon hold-ups both at transhipment points and
short of transhipment points.

46. In a specific casé noticed by Audit on the Western Railway (June
1978), a goods train consisting of 62 BG wagons, formed in Kota yard
on Sth April, 1978 for Sawaimadhopur (108 km North of Kota) for
transhipment into MG Wagons, was hauled by Jhalawar Road (South of
Kota) and kept there till 24th May, 1978 i.e. for 49 days and then moved
to Sawaimadhopur via Kota. The rake had been stabled as a result of
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shortage of labour and matching MG wagons at Sawaimadhopur tranship-~-
ment point during this period. The administration clarified to Audit
(November 1979) that even if the load stabled at Jhalawar Road had
been cleared another load would have had to be stabled and the detention
to wagons would have been the same.

47. The Committec desired to be furnished with the information o
the number of BG/MG wagons dealt with at the 97 transhipment points
and the detention caused to them. The Ministry of Railways (Railway
Board) have furnished the following information regarding thé number of
BG/MG wagons dealt with at the 18 important transhipment points,
statistics for which are published, and the detentions caused to them in the
year 1980-81 :

No. of wagons transhipped at the 18 major Average detentions
transhipmeit poinis (Average day) per wagon {in hours)
BG io MG 892 . . . . . . . . 41.5

MG 10 BG 783 R |

48. The Committee enquired whether these detentions to the rakes of
BG wagons was dwe to inadequate reception facilities, matching M.G.
wagons, ctc, at the various transhipment points. In reply the Ministry of
Railways (Railway Board) have stated in a note :

“Detention to wagons for transhipment is due to various factors.
like behaviour of transhipment labour, pattern of loading, part-
cularly, of imported goods, etc. Availability of matching wagons.
is itself dependent on these factors. Severe control is required
in regulation of loading for transhipment points but exact
precision is not possible. Hence detention to wagons for tran-
shipment points are not unnatural. Efforts are made to keep
down such detentions by diversion to another transhipment

point wherever possible.”

49. 1t is understood that these transhipment points (97) would be
eliminated on completion of gauge conversion projects (13 as in 1979-80),
which have been making very slow progress. Mcanwhile lranshlpmc_nts caus¢
delays in movement of wagons and also result in damages to consignments.
Further, in day to day operations, the Railways are not able to maintain
the optimum ratio of utilisation of BG/MG wagons. whlc_h_‘was 2 BG
being equated to 3 MG wagons. The actuals were 1 BG =1 MG or
0.9 BG=1 MG which mcans wastages of transport capacity.

50. Since the Railway Board have laid down an optimum utilisation
ratio to 2 BG wagons for 3 MG wagons and vice-versa, the Commlttce
asked about the stéps proposed to be taken to strcamline the operations at
the transhipment points so as to ensure maximum utilisation of BG and MG
wagons. The Ministry of Railways (Railway Board) have stated that
wherever possible, loading of MG is effected in groups of 3 Transhipment
of 2 BG wagons in the 3 MG wagons is also attempted through local
supervision. . . ‘

51. The Committee have been informed that despitc heavy investments
on conversion projects, and completing about 326 km during the Fourth
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Plan (1969—74) and 480 km during the subsequent period upto 1979-80,
the number of transhipment points has remained 97, This seems largely
due to undertaking conversion projects simultaneously on various M.G.
Sections without having time bound programme for their completion.

52. The Committee enquired if there was any time bound programme
to complete the conversion projects currently in progress to eliminate as
many as possible of the transhipment points. “In reply the Ministry of Rail-
ways (Railway Board) have stated in a ncte :

“At present there are 15 conversion projects.... For want of
tunds only 6 ar¢ expected to be completed during the Sixth
Plan.”

53. From a statcment furnished by Rallway Boaid in this regard, it
can be scen that target dates for completion have been fined in respect of
only 7 out of 15 projects. Two arc to be completed by the end of 1982
and remaining five by the end of 1983.

Traffic facilities for improving the wagon turn rcund

54. It s scen from audit para that out of the budget aliotments, nearly
6C per cent of the allocations for “Traffic facilities™, viz., Rs. 145 crores in
the Fourth Plan and Rs. 182 crores in the Fitth Plan, had been spent for
gauge conversion and doubling works in patches, As a result, the amount
alocated for vard rcmodelling and attendant facilitics out of the total plan
outlay was only Rs. 65 crores (4¢z) and Rs. 117.5 crores (5% ) during
the Fourtir and Fifth Plan, respectvely. When asked about the precentage of
funds allotted for works of traffic facilities and 1mprovemen‘ /expansion of
vards duting 1979-80, 19R0-81 and 1981-82. th: Ministry of Railways
(Rallway Board) hau furmshed the follomng statcment :

(R\ LIJFC\)

Year Total ) F.xpmdtture Expenditure Percentage of total
expeaditure  incarred on . incurred on e\pc'xduurc to
all Trafhic Traffic —_—
facilities facilities Tot 1l Traffic
inclading excluding traffic facilities
doubliag & D vabliaz facilities  excluding
CONVETSIoNns & doubling
COAVErsions aad con-
v2rsions
2.3 24
1979-80 714.28 104 .46 27.14 4.6 R
(Actuals)
1980-81 973.48 141,43 37.54 14.5 1.0
(Provl. actualy)
1981-82 980.00 130.78 26,18 13.3 2.6

(Budget e-;umdtc)

The latest position, as seen from the Budget documents of the \hm\trv
of Raxlway (leway Board) 1982-83 is as undu

1980—81 973.49 l4" 53 7.86 14.6 319
(Actuals)

1981-82 1137.29 146.93 R 12.9 34
(Revised cstimate)

1982-83 1137 61.98 7.98 5.8 0.7

(Budgct cstlmatc)
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55. The percentage of the amount allocated for yard remodelling and
attendent facilities to the total plan outlay was five during the Fifth Plan.
This percentage in 1979-80 and 1980-81 was 3.8 and 4.0 and in 1981-82
(Budget estimate) is only 2.6 and is further reduced to 0.7 per cent in
1982-83 budget. When asked to state the reasons for decrease of amount
allocated for yard remodelling and attendent facilities after the Fifth Plan,
the Industry of Railways (Railway Board) have explained the position in
a note as follows :

“The Sixth Plan outlay of Rs. 5,100 crores is very much
short of the total requirecments of the Railways for creating
additional transport capacity, construction of new lines and
meeting the requirements of renewals and repiacement. Priorities
had to be laid by the Planning Commission, and Plan-head-
wisc allocation was made by the Planning Commission as

under :
(In Crores)
Plan Head Sixth Plan 1980-81
provision (Actuals)
1. Rolling Stock . . . . . . . . . 2100 343.25
2. Workshops & Sheds . . . . . . . 280, 49 .34
3. Machinery & Plant ., . . . . . . . 230. 17.80
4. Track renewals . . . . . . . .. 500 109.30
S. Bridge Works . . . . . . . . . 90 11,12
6. Line Capacity Works . . . . . . . 480 141.43
7. Sigg. & Safrty . . . . . . . . . 90 22.37
8. Electrification . . . . . . . . . 450 26.27
9. Other Elec. Works . . . . . . . . 20 8.00
10. New Lines . . . . . . . . . 380 42.05
11. Staff Welfare . . . . . . . . . 30 7.81
12. Staff Quarters . . . . . . . . . 60 10.22
13. Users’ Amenities. . . . . . . . 25 5.18
14, Other Special Works . . . . . . . . 20 4.22
15. Inventorices . . . . . . . . . 40 119.35
16. Investment in Road Services . . . . . . 50 22.01
17. MT.P. . . . . . . . . . . 225 33.76

Total 5100 973.48

e

Undei the Traffic facilitics Rs. 480 crores was allocated. Since Traffic
Facility works include also Gauge conversions, more money is being spent
now on Gauge conversions because of a general demand for gauge con-
version even where Metre Gauge can cope with the traffic demand. A
policy decision has been taken to limit Gauge conversions only to cases
where traffic requircments cannot be met by Metre Gauge itself.
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Since the most pressing requirement is for rehabilitation, a larger share
of funds had to be given for development of maintenance facilities. Plan-
head ‘Electrification’ had to be given more funds in view of the overall
national interest of economising on energy. Planhead ‘New Lines’ had to
be given a greater share of funds in order to progress project oriented and
other Ncw Lincs. As a result of this a lesser percentage of funds could be
allotted under Plan-head ‘Traffic Facilities’.

‘The pereoontage of outlay of major plan-heads durirg the Fifth and
Sixth Plans have been as follows :

S.No. Planhead % of total outlay 24 of total outlay

in V Plan in VI Plan
1. Workshop & Sheds . . . . 3.5 5.4
2. Machirciy & Plant . . . 1.8 4.5
3. Electrification . . . . . 4.5 8.8
4. Necw Lines . . . . 14.4 7.4
S. Traffic Facilities . . . . 14.3 9.4
6.

Rolling Stock . . . . . 48 41

56. Audit para pcints out that it was noticed during the course of a
review of some of the yard remodelling projects and linc capacity works
on the Euasiern, Northern, Southern, South Central, Scuth Eastern and
Eastern Raliways undertaken to case congestion and reduce detentions to
wagons znd goods trains, that these had either not bzen planned/exccuted
in a manner that could relicve congestion or been takcn up after consi-
derable delay and the pace of their execution had been slow.

57. The Public Accounts Committec, in their 11th Report (Sixth Lok
Sibha), hud recommended a comprehensive study of the major yards
with a vicw to strcamlining their working. Though the Railwav Board
callked upon the Zonal Railways to make a systematic appraisal in this
regard. cffective action in this regard vet remains to be taken as is evident
from the continuing dctentions in the yards.

58. When asked to furnish details of the studics undertaken, if any,
of the working of the major marshalling yards for streumliming the opera-
tiony and reducing the detentions to wagons, the Ministry of Railwavs
(Railway Board) have stated in a notc :

“The studies undertaken of the following vards for stream-
lining the operations and reducing detentions to wagons in pur-
suance of the recommendations of the PAC 1 their 11th
Rcpaort are given below :

1. Chitpur, 2. Naithati, 3. Bondamunda, 4. Lumding.
S. Tondiarpet, 6. Tundla, 7. Kanpur (GMC), 8. Arkonam.
9. Khanalampura, 10. Kanpur-Anwarganj.

The suggestion made by the Study Team were cxamined by
hv respective COPSs and those aceepted have Leen implemented.
But it may be pointed out that these measures are not substitute
of general drop in ecfficicncy and discipline amongst staff,
which are a major factor of increase in detentions.”
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59 In a note subsequenly furnished to the Committee, the Ministry
of Railways (Railway Board) have explained the position as under :

“In pursuance of the recommendations made by the Public Accounts
Committce in their 11th Report (Sixth Lok Sabha) a com-
prchensive study of various major marshalling yards was
undertaken. Studies have bcen completed for 10 yards. The
position of rccommendations made in these Reports, their
acceptance and implementation is given below :

S. No.  Particulars of Study Recommen- Recommzin- Position of imple-
datinns dations mentation
made aceepted S e e e
Already In process
imple- ol imple-
m2ated mz2atation
1. Kazipet. . . . . 27 27 Nil 27
2. Bondamunda . . . 7 N s
coJubi . } . ) 64 52 27 25
4. Khanalamnrura . . . R 32 23 7
S. Tundla . . . . . L0 72 25 37
6. Kanpur Anwurgan; . . 7 7 S 2
7. Arakkonam . . . . 56 56 a7 29
£, Tondiarpetiai . . . 4 39 24 18
9. Lumding . ; . . 16 16 Nil 16
10. Chitpur . . . . 23 23 .. 23
356 329 145 184

Factors affecting wagon availability, Inspection, sorting, etc. of empiy
wagons and adjustinent of loads in Railwav Yards,

60 The Audit Para points out that the cmpty wagons are required
to be cleaned, inspected and sorted into covered and open wagouns and
tanks in the marshalling yards prior to their despatch to the bulk loading
points (viz. Collicrics, steel plants, cement and fertilizer plants, cte.). Simi-
larly, proper loading of wagons upto their carrying capacity is required
to be ensured and adjustment of loads made so as to avoid underloading
or overloading. It was noticed by Audit during thc course of a review
of coal loaded wagons despatched from collicries that the Railways had
not been adhering to the prescribed rules and procedures in this regard,
with the result that cmpty wagons sent to the collieries from the marshal-
ling yards had eithcr been left behind unloaded (at lcast until the next
pilot) or hauled empty. The number of wagons so left behind ranged bet-
ween 1,043 and 1,336 and the wagons hauled empty ranged between 60
and 136 per day during the years 1975-76 to 1979-80. There were also
cases of overloading leading to damage to wagons,
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61 The Committee desired to know whether the Railway Board had
issued any instructions in this regard to the marshalling yards. In reply,
the Minisry of Railways (Railway Board) have stated In a note :

“No ins:ructions have been issued except All Incia (Inter-railway)
Marshalling Orders. For each Yard the zonal railways issue
the grouping and marshalling orders. Safc to run examination
of wagons takes place, when wagon arrive or leave yaids™

62 When asked whether any supervisory checks arc excrcised in
regard to the observance of these instructions, the Ministry of Railways
(Railway Board) have statec: in a note :

“Yes, Yard Master and operating officers are supposed to make
occasional checks on observance of marshalling orders. Cases
of wrong marshalling are taken up as and when they come to
notice on such checks.”

63 When asked whether any remedial measures are proposcd to be
taken to streamline the existing procedurc, the Ministry of Railways
(Railway Board) have stated :

“No large-scale remodclling of yard is pcssible for developing
wagon examination facilitics. The present system has stood
the test of time and needs no change. The incidence of ‘Left
Behind’ and ‘Drawn Empty’ is not duc erntirelv to raiiure in
examination or sorting but also due to colliery's own failure
or inability to use them say for want of labour, want of road
transport to bring coal to railwav sidings, or want cf pro-
duction duc to mining difficulties.”

64. On the Fastern Railwav during 1976 to 1979, overloading of
coal wagons varied from 14.7 to 39.7 per cent in the case of BOX wagoens
and from 11.9 to 43.1 per cen! in the case of four wheeler wagons. As a
result, 33659 bearing springs of BOX wagons were damanged and he
Railway Administration had to incur expenditurc of Rs. 64.62 lalhs on
repair. The rules provide for adjustment of loads on the spot after weigh-
ment and levv of stringent demurrace charges for non-adiustment of loads.
Though adequate weichment facilisies exist in the Derot Yards of the
Railwavs these rules were not being strictlv observed and charees poninct
the collicrics were not beine enforced. When asked about the reasors for
the non-obscrvance of roles in thic regard, the Ministry of Railwayvs (Rail-
way Board) have stated in a wri'ten reply : '

“Adequa‘e facilities for weighment of wagons in depot vards do
not necessarily imply adequate faci'ity for adjustment of Joads,
when over leading of wagons attains large proportions. Any
attempt !o adjust over loads of all over-loaded wacons. ir-
respective of the facilitics available in coal depot vards and in
vicw of the fact that at least more than 80 per cent of all coaf
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movement is in block rakes, would have resulted in serious im-
mobilisaiion of coal loaded wagons in the depot yards, serious-
ly affecting the turn round and productivity of these wagoas.
The loss to the national economy would have been much more.
It is for the coal companies to do correct loading as far as
possible to avoid other difficulties.”

65 It is understood that as per the rules as they existed prior to
1975, the consignee/consigner had to pay extra penal freight charges
calculated at double the highest classification rates on the excess weight
loaded and detected at the loading or unloading stations or enroute and
that in April 1975 the rules were amended to provide for levy of penalty
only if excess weight was discovered enroute or at the destination.

66 The Commmittee enquired what the occasion and justificaion was
for rules being amended in this manner. The Ministry of Railways (Rail-
way Bpard) have stated in a note :

“Prior to 4-4-75 penalty charges were leviable on overloaded
wagons detected at the loading point, enroute or at the destina-
tion. Representations were reccived from the trade that the
responsibility for overloading of wagons was that of the con-
signors and that for the fault of the consigners, the consignee
should not be penalised by levy of penal charges. They pointed
out that in cases where overloading was detected at the loading
point, it is the responsibility of the Railways to adjust the
overload  before booking and permit only the premissible
weight. It was contended that when overweight was detected
at the orginating point, it was the responsibility of Railways
to accept the wagon for booking only after the excess weight
was removed. For these reasons, it was decided in April, 1975
to amend Rule 161 of the IRCA Goods Traff, Part I, Vol. T
specifying the penal charges only in cases where over-loading
was discovered enroute or at destination.”

67 When asked how it was proposed to be ensured that at the booking
point there was no overloading of wagons, the Ministry of Railways (Rail-
way Board) have stated in a note :

“Experience has shown that it is not possible for the Railwavs to
permit adjustment of overloaded wagons at the bookine point -
or enroute for operational reasons, particularly in respect of
commodities loaded loose, such as coal, ores, gypsum. lime-
stone, etc.

While it is considered desirable to impose penal charges for over-
loaded wagons detec'ed even at the booking point, in the in-
terest of curbing the tendency to overload it has to be apore-
ciated that it will be difficult for ‘he consignors to load
commodities offered loose precisely to the extent of the pre-
missible carrying capacity of the wagons. Accordingly a new
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Rule 161-A applicable to coal wih effect from 7-5-81 and
loose commodities with effect from 1-11-81 has been provided
in the Goods Traiff according to which if wagons are dis-
covered over-loaded at the booking point, enroute, or at
destination, such overweight beyond the premissible carrying
capacity of the wagon should be charged at the normal wagon
load rate if the overweight is upto one tonne, for the entire
distance from the booking point to the destination.

The Ministry of Railways consider that this arrangement is both
equitable and satisfactory. Complete evidence is not possible
unless the loading is mechanical and weighment is simul-
taneous or the loading itself is electronically controlled. Not
all the collieries or other loaders can possible have these
arrangements. But pen‘aly is imposed for over-loading and
concessions are offered for providing  weigh-bridges by the
loaders at their sidings. The smalls rates for coal are higher
by 57.5% than wagon load rates.”

68 It is understood that the Railway Board had issued instructions in
December 1980 and April 1981 premitting loading of coals and certain
commodities upto 5 tonnes in excess of the carrying capacity of the BOX
wagons. These were withdrawn in March 1981 and May 1981 respectively
consequently restoring permission to overload upto CC and 2 tonnes.
Asked whether the ins‘ructions permitting over-loading upto 5 tonnes were
issued in consultation with the Mechanical Directorate of the Railway
Board or RDSD, the Ministry of Railways (Railway Board) stated in a
no‘e :

“To meet the immediate requirements of steel plants loading upto
5 tonnes in excess of market carrying capacity instcad of 2
tonnes was permitted as a trial measure. In the first instance
it was for short distances and later was permitted for langer
distances also. This expedient permitted a quick build up of
coal stocks at the s'eel plants, and as the stocks built up the
relaxation was withdrawn. The relaxation was issued in consul-
tation with the Mechanical Directorates.”

69 When cnquired whether overloading upto § tonnes (upto May
1981) did not affect the fettle and life of the axles and other components
like roller bearing wheel sets of wagons, the Ministry of Railways (Rail-
way Board) have s‘ated :—

“It is difficult to make a precise evaluation of the effect of over-
loading. This was adopted as a temporary expedient and has
since been given up. No data can be compiled from short
periods of overloading in regard to its effect on stock per-
formance and costs, as means for measuring cumulative fatigue -
on stock on service are not available.” )



26

70 It is seen from audit para that due to the general shortage of
covered wagons, loading of foodgrains fertilisers and cement, in open
(BOX) wagons covered with tarpaulins was permited by the Railway
Board in November, 1978, subject to these wagons being booked for short
distances and over routes no: likely to be affected by rain. These con-
ditions were, however, not obscrved by the Railway staff and open wagons
with the above commodities  were despatched 10 distant places thereby
retarding availability of open empties for loading of coal at the collieries.

71 The Committee enquired whether the Railway Board had laid
down any policy on the use of open (box) wagons for loading of food-
grains, fertilisers and cement and whether the Railway Board had set up
adequate machinery to ensure that (1) such open  wagons are securely
covered with tarpaulins and pilfer proof arrangements, (2) such move-
ments are for point to point short leads permitting no diversions to long
leads (3) there is proper accountal of such tarpaulins at the booking and
destination points and (4) a watch is kept on the extent of claims pre-
ferred by the cnsignee. In a note wrnished to ihe Committee in this regard,
the Ministry of Railways (Railway Board) have stated : j

“(1) Commodities susceptible to damage by wet are not normally
loaded in open wagons. But, in certain cases where open
wagons are readily available, but covered wagons are not,
loading is allowed in open wagons in block loads in order to
avoid empty haulage. In such cases the consignments are
covered wih tarpaulins and escorted by RPF staffl to the
extent possible.

(ii) Procedure for securing such consignments in open wagons with
tarpaulins, ctc. has been laid down in Para 1521 of Indiun
Railwavs Commercial Manual Vol. 11. Through traffic and
local traffic covering distance above 320 Kms is transported
in block-loads, covered with ‘arpanlins lashed pronertv and
escorted bv the RPF. Use of tarpaulins can be disnensed with
for local traffic for a distance of less than 320 Kms keeping
in view the weather conditions.

Diversions are effccted only in emergencics arising from bunching
and delays in uloading, labour trouble ctc.

(iii) Yes. proper account of tarpaulins is kept both at the booking
and destination points.

(iv) An analysis of claims paid on account of damage by wet to
commodities carried in open  wagons is made by -he zonal
Railways as well as by thc Ministry of Railways. Scparate
statistics for theft/pilferage from open wagons are, however,
not maintained.”
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wagon shortage due to ‘wagons being held up in siding cf major Railway
users

72. Audit para points out that wagon availability for trade and industry
is affocted owing to wagons being held up in Steel Plants, Food Corporation,
Port Trusts, etc. which are not worked by the Railways. The number of
wagons handled in such sidings has been of the order of 25,000—26,000
in recen* years, of which 16,000—17,000 are at the six major steel plants
for their inward and outward traffic. Despite liberal free time upto 48
hours for single - operation of loading or unloading as against S hours
allowed to trade, detentions to wagons in the yard of the steel plants are
much higher.

73. When asked - <tate the number of wagons de‘ziaed znd detention
per wagon at the Steel Plan‘s, the Ministry of Railways (Railway Board)
have furnished the following statement :

Stec! plants Daily average balance at Average detention time
worksite
Units In terms of Atexchange At work-
4-wheelers  yard site

. 1 2 3

TISCO 1980-81 . . . 868 1783 9.00 64.2
April-Junec 81 . . . . 919 1933 10.40 106.10
HNSCO 1980-81 . . . . 701 1005 5.35 70.22
April-June . . . . . 660 916 6.10 70.02
Bhilai 1980-81 . . . . 719 1594 5.00 70.42
April-Jun 81 - 806 2053 5.40 89.20
Rouriels 1980-81 . . . 830 1637 14.00 179.00
Aprii-Junc 81 . . . . 726 1502 14.20 160.40
Duripur 1980-81 . . . 963 1714 10.50 87.25
Aprit -June 81 . . . . 851 15692 10.50 78.30
Boluro 1380-81 . . . 789 1681 NA 202.00
April-June 81 . . . . 653 1437 NA 168.28

74. When asked to explain the steps being taken to reduce the detention
to wagons at steel plants in coordination with the Ministry of Steel, the
1_\_’[_ini_:>try of Railways (Railway Board) have stated in a note :

“When ever excessive detention to wagons is noticed inside steel
plants, the matter is taken up at appropriate levels. The
concerned Zonal Railways take up the matter direct with the
management of the concerned stecl plant or Steel Authority of
India Ltd. At Railway Ministry's level the maticr is taken up
with thc SAIL and the Ministry of Steel & Mincs. Detenticn to
wagons inside steel plants is a phenomencn which occurs from

8 LSS/82-5
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time to time. To keep it to the minimum possible level,
remedial actions are taken in coordination with the steel plants/
SAIL/Ministry of Steel.”

75. The Committee desired to know whether the demurrage charges
in the case of wagons detained by steel plants covered the cost of detentions
and whcther there was any proposal to review the charges. The Ministry
of Railways (Railway Board) have stated in a note :

“The rate of demurrage charges is fixed by correlating it to the

The

avcrage carning cupacity of a BG 4-wheelad wagon per day.
The avearge carmug capacity of a BG-4wheel wagon per day
during 1981-82 is cstimated at Rs. 120.15. As against this,
the demurrage charge leviable since 15th February, 1981
for detention to wagons in Stecl Plants is Rs. 120 per 4-wheeler
wagon per day or part thereof.

rate of demurrage charge leviable for detention to wagens in
strel plants was recently revised with effzct {rom 15th Feb-
ruary, 1981.

There is, at preseat, no proposal to review this rate, but will be

reviewed with increase in freight rates.”

76. It is lcarnt from audit that the demurrage charges levied in the
case of wagons detained by the stecl plants in cxcess of the free time from
January, 1981 is Rs. 120 per day per wagon whereas the rate for public/

trade is Rs.

316/80 for first 24 hours.

77. In reply to a question as to why the Railw.y Board did not consider
ft necessary to revise the demurrage charges {vr de'ention o wagons in
steel plants, the Ministry of Railways (Railway Board) have -tated :

“The rate of demurrage charge for detention to wagons bevond

The

the prescribed free time is fixed by corrclating it to the average
carning capacity of a BG-4 wheeler wagon which is cstimated
at Rs. 120 per day duyring 1981-8§2. Whilc the rate of
demurrage for the general public has becn fixed at a level
higher than the average earning capacity of the wagon per day
to make it sufficiently deterrent, the rate or decmurrage for
stecl plants has all along been fixed more or less cqual to the
average earning capacity per wagon. The present rate of de-
murrage for steel plants, effective from 15th February, 1981
is Rs. 120 per BG 4-whecler wagon per day.

rate of demurrage for detention to wagois in  the steel
plants has been kept at a lower level than that for the n.reral
public in view of the magnitude and complexiy of opcrations
involved in the handling of wagons wiih tic steel plarts.
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718. When asked to explan the reasons for accumulation of such 2
amount as demurrage charges (particularly in South Easter:
Railways), Minpistry of Railways (Railway Board) have stated in a writte::
reply _

“The rcason for the accumulation of hecavy demurrage charge
against Steel Plants is the unwillingness on the part of th.
Steel Plants to pay these charges partly due to th
enhancement in the rate of demurrage charges with effect fror
15 February, 1981. Efforts have been made by the Easter:
and South Eastern Railway Administrations to recover thes:
outstanding amounts by making personal contacts with th
Steel Plant Authoritics at appropriate level. The matter ha
also becn taken up with the Stecl Authority of India and th
Ministry of Steel. - A meeting has been held between the
representatives of the Steel Authority of India and the Ministr
of Railways on 19 February, 1982 10 resolve this issue an
Steel Authority of India has been requested to expedite pay-

ment of all outstanding demurrage dues.”

79. The Cormittee desired to know the steps proposed to be taken t:
reduce the detentions to wagons in view of the continuing heavy detentic
in the yards of steel plants and non-payment of demurrage charges eve
till March, 1981. Thc Ministry of Railways (Railway Board) have state
in repty :

“This is purely a matter of Stec] Plants to improve upon the:
working and is not in the hands of Railways. We can merel
increase demurrage rates of work as a deterrent to some ex-
tent and bring to the notice of the Steel Plants and “he Minis-
try for reducing detention and payment of demurrage.

The Stecl Plants fall in core sector and the extremeremedy of res-
tricting booking of traffic for and from Steel Plants canno.
be applied to them.”

R0." According to the Audit Para. the Khandelwal Committee ha
reccommended in 1973 a cerics of measures and works to be implemente
mutually by the Railways and the Steel Plants for reducing the detention t.
wagons incide their vards. However. not all the recommendations «
thc Committee have becn implemented so far: according to the recorc
made available to Audit bv the Ministry of Railwavs (Railway Board
the Railways had implemented 75 out of 97 recommendations concernir
them and the steel plants 56 out of 149 concerning them (Septembe
1980).

81. As regards thc implementation of recommendations pertaining ¢
the Railways, the Ministry of Railways (Railway Board) have stated inte
alia in a note :

“So far as the recommcendations pertaining to the Railways ar
concerned, 75 have been implemented and 13 have not bee
accepted.  Of the balance 9, § really pertain to Bharat Cokir:
Coal and Steel Plants. Only 4 remain to be impiemented.
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Of these 4 recommendations, one pertains to Rourkela,
two to Bokaro und onc to Bhilai. The recommendation
pertaining to Rourkela is for providing a connection from
Dumerta to thc steel plant. This will be considercd along
with Rourkela’s plans for expansion. The recommendation
concerning Bokaro for providing pre-warning system from the
Stecl Plant’s yard to the outward cxchang: yard would be
required to be implementcd when the quantum of traffic goes
up after expamsion of the steel plant. The recommendation
regarding charging of damage and deficiency from the steel
plant on the basis of periodical sampling rather than on actual
continuous checking has to be conmsidered in thc context of
interchange of traffic with all the steel plants and is unde:
examination. The outstanding recommendation regarding
Bhilai pertains to certain modifications in the locy shed at
Dalli Rajhara and improving loading arrangements i coal into
the engines. At present, as a matter of policy, no additional
investments in steam sheds arc being mad: to as there is a
possibility of the reduction in workload and also oi clange in
the mode of traction.”

82. In a statement furnished to the Committce the Railway Board have
'rther stated that out of 153 recommendations pertaining to steel plants,
"~ 7 have been implemented, 32 havc been rejected, 22 arc under implemen-
tion, 15 are under examination and in the case of 7 recommendations,
- ..plemcntation has been deferred.

‘Vagon shortage due to overaged and sick wagons

83. According to Audit para, another factor affecting wagon availability
Liring reeent years has been the increased percentage of overaged and
-k wagons under or awaiting repairs on the line. The number of overaged
1gons was as follows :

1t the end of Numbers Percentage to tonl on line
BG MG BG MG
‘973-74 12034 10464 4.15 11.31
977-78 18917 10381 6.18 11.66
1978-79 19014 9777 6.17 11.04

"79-80 20245 10109 6.49 11.46

— a— — 1§ s

84. The number of sick wagons was as follows :

At the end of Numbers Percentiige to totul

on line
BG MG RG MG
1977.78 . . . . . . . 14660 4057 3.98 3.91
ioe-19 . . . . . . . 16255 4364 434 4. 14

679-80 , . . . . . . 16812 4973 4.43 4.73

v m———
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85. When asked about the present position, the Ministry of Ruilwa. .
(Railway Board) have stated : ‘

“The overaged position as on 1 April, 1981 was 37,814 wagu:
(BG & MQG) in terms of four-wheelers, Another 10,356 wagc:
are likely to become overaged during 1981-82. With
estimatcd condemnation of about 18,000 wagons during t!.
year, the overaged stock as on 1 April, 1982 is expected to
29,570 wagons (BG & MG) in tcrms of four wheelers.

The number of ineflective wagons in 1980-81 was 26,37 -
(BG&MG) and at the end of October 1981 this was 34,8: -
wagons (in terms of four wheelers). The rise in the ineffectiv:
is on account of taking up more wagoas for repair than befc..
in order to clear the maintenance arrears.”

86. The rcasons attributed by the Ministry ol Railways (Railw.
Board) to the increase in the number of overaged and sick wagons are :

(i) Fall in discipline amongst railway workers Icading
detcrioration in output both in term of (a) quality a: .
(b) quantity.

(ii) Power cuts in shops and sick lines leacing to reduced output

(iii) Increasing pilferage of wagons and victimisation of wagons «
run due to deterioration in law and order condition in certa
states.

(iv) These factors together increascd the arisings of sick wagc
but docreased the owutput leading to arrears in naintenar.
and lesser wagon mobility.

(v) Lesser wagon mobility caused reduction in wagon availabi!
which induced keeping of the over-aged wagons and over-¢
POH wagons on run; more particelarly when they could n
be sent to shops cither as their output was not good.

(vi) Reduction in ccdal life of wagons from 40 years to 35 ye:-
since 1978-79.

(vii) Inadequacy of workshop facilities for POH and non-POH
wagons duc to inadequacy of plan allocation.

o
87. Acccrding to the Ministry of Railways (Razilway Board) the t
criteria to determine a wagon as overaged are as under :
(i) Expiry of codal life.
(ii) Condition of the wagon on or before the expiry of life.

88. Enquired whether any norm regarding proportion of wagons 1o
discarded cvery vear had becn fixed, the Ministry of Railways (Railw
Board) have stated in a note that no norms have been prescribed
determine the proportion of wagons to be discard:d every vear. Discard
of wagons depends on the condition of wagons as well as needs of traffic
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89. The following statcment indicates the number of wagons which
have been declared over-aged during each of the last five years :

Year Number of wagons .
-averased . Become Actul Balance
in servicc § overaged | condemna- oOveraged
at the 3 during | tionduring stock in
beginning gpthe year the year service at
of the the end of
year the year
T . ' (Broad Gauge)
1976-77 . . ; . . 14,452 1894 2,757 13,589
1977-78 . . . . . 13,589 7200 1.872 18.917
1978-79 . . . . . 18,917 2295 2,193 . 12,014
1979-80 S 19,014 1765 2535 20,245
1980-81 . . . . . 20,245 845 7.774 13.316
Total ' 16000 17,136
(Metregauge)
1976-77 3 . . . 3918 i0u2 1,346 8574
19771-78 . . . . . 8,574 2977 1,170 10351
1978-79 . . . . . 10,301 674 1.278 9777
197980 . . ) . . 9777 1766 1,434 10109
1980-81 . . . . 10,100 190 2.134 £165
Tot.l : . . 6609 7.362

90. When asked cbout the steps taken to teduce the number of sick
and overaged wagons on the Indian Railways, the Ministry of Railways
«Railway Board) have stated :

“During the Sixth Five Year Plan, it is proposed to repiace 50,000
wagons (in terms of four wheelers) out of 64,000 that will be
overaged and get condemned during the period.  This will
reduce the number of overaged wagons in  use. Additional
funds are being pressed for from the Planning Commission for
augment'ng workshop,‘shed capacity to deal with sick wagons
and reduce their percentage.”

91. Explaining thc current strategy 10 increase loading on the
Railways, Chairman, Railway Board stated in evidemge before the Com-
Mitteee

“One of the things that we are continuously doing is to throw out
the overaged wagons. Unfortunately, in this direction also we
have not been as< successful as would like to. I, for one at
the helm of affairs, would have liked to work on that. I am
working on having at least 20,000 wagons less. Unfortunately,
T am not able to throw ou®the wagons fast enough.”
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Caiapler incompatibility

92. Audit para points out that another reason for the large number
of sick wagons is the problem of coupler incompatibility. All the new
(BG) buffer wagons procured after 1973-74 are fitted with centre buffer
couplers (CBC), while the older wagons on line have the conventional
screw couplings and the two cannot be readily couple. A transitional device,
known as ‘transitional coupling’, w c¢nable the two to be coupled is,
therefore, being used. The consequential increased requirement of the
device could not, however, be met due to its limited production in the
country, the supplies during the period April, 1977 to June 1980 having
been only 96,712 as against the requirement of 2,08,123. resulting in
wagons being put out of commission. When enquired of the shortage of
transitional couplin continued to affect wagon availability in 1980-81, the
Ministry of Railways (Railway Board) have stated in a Note :

“Yes, it did affect in 1980. But with the segregation of CBC/TC
fitted wagons, the demand for TC’s has come down considerably.
~ No shortage is being felt in 1981 so far.”

93. It has been further stated in the Audit Para that this device,
attached to the CBC fitted wagons and stated to be rather weak, has often
be:n getting demaged in the marshalling yards while humping due to
madequate observance of the prescribed drill.  Further, there has also
been reportedly largescale ‘pilfcrage’ of this device in the marshalling
yards, morc particularly since 1977-78.

94. The Committec desired to know whether the Railway Board
have taken anv steps to prevent large scale pilferage of this item and
traip the staff in the marshalling yards in correct observance of procedure
in rczard to positioning of this device in the wagons while doing shuting
operations. The Ministry of Railways (Railway Board) have replied :

“Increase or decrease in pilferage is directly dependent on general
conditions of law and order in particular areas.  Railways
intensify checks bv Railway  Protection Force and try to
apprehend the receivers as far as possible. There is also a
greater control on inventories.”

95. It is seen for Audit para that according to the standing
instructions in force and reiterated by the Mimistry of Railways (Railway
Board) in August, 1980, CBC Wagons should as far as possible bc move
m hlock rakes.

96. It is learnt from audit that it has been especially {rom December
1980 (as verified from the outward despatches from collieries and steel
plants), that a greater percentage of the traffic has been moving in block
rakes and this has enabled the Railways to overcome to some extent the
problem of coupler incompatibility, However, by adopting this procedure
the Railways would be able to meet the demand for wagons of the bulk
users offering traffic in rake loads. As pointed out in the Audit
paragraph (para 1.28) et seq. as much as 28 per cent of the coal traffic
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and 76 per cent of the traffic in other commodities moves in wagon - loads
on the g&; on the MG a greater percentage (30 per cent for coal dnd
85 per cent for other commodities) on the basis of 1979-80 data of traffic
moves in wagon loads. Consequently, the oustanding indents for wagons

contipue, both on BG and MG, to be at high level even at the end of
March 1981. Since the new wagons added are fittzd with centre buffer
coupling suitable for block rakes, the increasing trend towards block trakes
in close circuit may result in reduction in wagon availability for non-bulk

users.

97. The Committee desired to know whether this arrangement would
cnable the Railways to meet the demands of the trade for movement of
traffic in wagon loads, which also constitutes as sizeable perccntage ot the
traffic. In reply, the Ministry of Railways (Railway Board) have stated

in & notz :

“The yard staff are adequately trained in positioning of TC equip-
ments. What is required is not so much training as enforce-
ment on the spot. Both the yard and train examining super-
visors have to conduct checks.

Block rake loading is our future strategy and the sooner
the trade and industry accept this concept the better. However,
it would not be correct to conclude that wagon load traflic
demands are now being met any lcss than before intensifying
block rake loading. The number of outstanding registrations
have come down sharply from an average of 177,068 to 71,752
on the BG and from 75,811 to 44,843 wagons on the MG
during the first six months of the current financial year as
comparcd to the first six months of 1980-81.”

Lead of traffic, as a factor affecting wagon availability

98. According to the Ministry of Railways (Railway Board) the
present wagon shortage is attributable to a significant extent to the increase
in lead over which the Railways have no control, as extra time is neoded
for the wagon to cover the additional distance and, further the wagonms
may have to be hauled over additional intermediate yards involving extra
detention cnrouts.

 99. It is, however, observed from the audit para that while the averag
lead on the BG had increased by 37 km during 1976-77 to0 1978-79
farther by 28 km in 1979-80, the turnround during the same period had
mcreased disproportionately from 13 to 143 days and 15.1 days.

100. The Committee desired to know whether the Railway Board hdd
examined the reasons for the disproportionate increase in turp round time
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as compared to the increase in average lead. In reply the Ministry of

Raflways (Railway Board) have stated in a note :

“The average lead and the wagon turnround for the year
]973 74 to 1979-80 are given below :

Year Average lead ngnn ‘turnround
BG MG BG MG
1973-74 . . . . . 6‘4() 462 15.00 12.5
1974-75 . . . . . 651 478 14.0 12.0
1975-76 . . . . . 635 457 13.5 11.6
1976-77 . . . . 627 458 13.0 11.3
1977-78 . . . . . 659 473 13.3 115
1978-79 . . . . . 663 507 143 12.8
1979-50 . . . . . 691 521 15. l 14.1
“sincrease .' . . 9.7, 12.8% 0.07°% 12.8%

It would be seen from the above table that in 1979-80
as compared to 1973-74 uverage lead on BG increased by
9.7% but the wagon turnround increased by 0.07 per cent
only. On MG the wagon turn round increased corresponding
to the increase in lead viz. 12.8%.

Taking 1976-77 as base, which is one of the best years
in the recent past the wagon turn round on the BG increased
by 16.1% agamst 10% incrcase in the lead. This dis~
proportionate increase in wagon turnrcund is cue to gencral
deterioration in efficiency within as well as outside railways.”

101. Audit para has pointed out that a review of the position of
incrcase in the leads oi the major commodities transported by rail on the
B.G. since 1974-75 has shown that the incrcase in lead in rccent years
has becn confined mainly to commodities for transport of which covered
wagons are gencrally indented, procurecment of which has not been
adequate.

102, It 1s leamnt that the number of covered wagons procured for
traffic was only 6691 out of 22,891 procured during 1979-80 and 1980-81.
When asked whether the trend did not once again point to the need for

procurement of more covered wagons than open, the Ministry of Railways
(Ra‘lway Beoard) have stated in a note

- > . .
“Of late, all demands of covored wagons for loading feodgrains,
fertiliser and cement have been fully met for block rake
loading.

Within the funds available for the Sixth Plan, we are
procuring high capacity open type BOX ‘N" wagon for in-
creasing the trailing load of trains from 3.5004 Tonnes to 4.500
tonnes without any investment on line capacity works. Half
the wagon flect thay would be procured will comprise of Open
tvpe BOX ‘N The remaining half will comprise general
service covered wagons as well as Special Type stock hke
Tank Wagons, low-sided open wagons like KFs and BFRs.”
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103 The increasing lead in respect of the traffic in commodities such
as foodgrains, fertilisers and cement would call for a coordinated effort
with the assistance of the main users to rationalise the movement of these
commodities with reference to the available wagon capacity on the basis
of the optimum level of lcad and turn round. Since the Railways are an
efficicnt mode of transport for most type of foodgrain goods traffic in
excess of 300 kms., the Committee enquired whether the Ministry of
Railways have comsidcred the desirability of taking the initiative in the
matter with a view to evolving a rationalised movement of thesc commodities
keeping in view thc overall national interest. In reply, the Ministry of
Railways (Rzailway Board) have stated in a notc :

“Foodgrains loading and fertiliser loading programmes are made in
coordinaticn with Food and Fertiliser Corperations ensuring
rationality in movement as far as possible.  But dithiculties in
unloading or in movement over certain routes occasionally lead
to diversions. FBesides, there arc constraints, Where the
imports or seasonal or other shortagzs at the linked source
of supply determic the pattern of movemcent. Imports of
fertilisers are being made at Vishakapatnam Port instead of at
Kandla, Okha and Porbandar. This has increased the lead
for movement of fertiliscr, for Punjab and Haryana. Similar
is the case of Rock phosphate. On thc other hand we refused
movement  of imperted  sponge  iron  for Bombay from
Vishakapatnam as it should have been received at Bombay.

The Calcutta Port which should be mceting the requirements
of Bihar, Eastcrn U.P. and the North T.a‘tern States is loading
more than 25 wagons per day although the railways arc prepared
to load upto 100 wagons a day from this Port. Similarly, the
rail capacity available at Haldia is also nct being utilised.

But railways are ultimately obliged to undertake the move-
ments in national intcrests.™

Results of non-availability of Wagons after 1976-77
(i) Fall in originating traffic

104. The traffic tonnage carried by the Raillwavs trom [976-77 to
1979-80 was as under :

Tratflic tonnage carried

Cn:l Cement Tot |

Year Tzl

ol _ Total
wagon (in million  (in milion  taffic troffic
hnlding tonnes) tonnes ) (in million  in NIKM

tonnes) i1 billions~
1976-77 . . 520114 £2.3 13.7 2391 156.8
1977-78 . . 527663 B3 § 13.6 237.3 162 .6
1978-79 . 532072 77.9 12.3 223 4 154 8

197980 . . 534517 75.8 10.0 217 .8 155.9
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105. It is seen from the table that thc total wagon holding in the Indian
Railways in 1976-77 was 5,20,114 and the total traffic tonnage moved was
239.1 million tonnes. However, in 1979-80 with a total wagon holding
of 5,34,517 the Railways could move only 217.8 million tonnes of tratlic.
The Committe desired to know the reasons why the Railways despite the
increascd wagon holdings could move about 22 million tonnes less traffic
in 1979-80 as compared to 1976-77. The Chairman, (Railway Roard)
stated in reply during evidence :

“l would request that the year 1979-80 be not trcated in isolation.

It is cne of the years when there was a downhill reverse flow.
As is well known, the best performance by thc Railways was
achieved during thc Emergency years and immediately aftet
the Emergency when the momentum had carried on; as far as
revenue-carning traffic is concerned. it was at that time that
the maximum was loaded, i.e. about 212 million tonnes; it was
followed the next ycar by 210 million tonnes: in the next vear
it was 199 after that, it was followed by 193, that is in 1979-80,
in 1980-81 it would have becen 195 minus as in the first seven
months oaly 105 million tonnes had been loaded, that means.
an average of 15 million tonnes per month.  Fortunately, last
yoear, the downhill, reverse flow was halted: November was the
first mouth last ycar when it was halted; nnd then the up-swing
started: because there were still four months in the financial
year left for the up-swing to gather momenium. we could close
the vear for the first time, after three or four vcars’ continuous
downhill reverse ilow, with an incline of 195 million tornes.”

He wddod

“This angle of incline we do hope to maintain and we Jo feel tha
we will be able to reach the figure vorv coon of a tetal Ioadina
of 240 million tonnes for which the nrojecticns were made {ct
the total investments that have been mmade on the railways
notwithstanding the external handicips. So this wagon fleet
by itsclf contributing or not centributing to the total quantum
of transport. I am afraid. is no index at all, if I mav submit,
as an opcrating man. What reallv matters is the health of the
fleet and the uvse we make of the flact. T the emereencs
years we got the best turn-round of 13 davs. Then it
deteriorated to 16.6 davs and we are now hack to the emergency
vear level. This vear. in March, we did 12.7 davs and we
hope bv March next we will be well helaw 120 Thersfore,
our aim is alwavs to better the performance of last vear or (e
vear before and that is nothing to compare with the total
investment we have made. There have bean <everel factore,
which have been responsible.  The wacon fleet of 4,000 less
or more. has to mv mind made the least of a difference in the
whole thing.

Basically, it has been a question of discipline among the
railwav staff. Fverv second day we heard of train stoop:ocs.
Now, thc railways may move in a continucus chain.  Ever. if
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one man docs not allow the train to pass the whole section or
the wholc rouic, gets aflfected: This is one of the prime
reasons. Then, ol course, there arz cortain management
techniques.  As a matter of fact, these have cnabled us to
wmercase the loading.  Paradoxically, we lave been redueing
the fleei. Today we have got less wagons in use than we had
exactly on the same day December, 1980,

Paradoxically we did a record-loading with less fleet of
wagons than what we had last ycar. Ouwr cmphasis has Lzeen
to throw out the unfit wagons, the old wagons or ovceraged
wagons. They were thrown out and the stock is reduced to a
lower level of 5/1-+ laxhs. The position will become worse.
But this fear we have to throw over-buard. It is the old
wagons which add to more danger and it addes to more drain
on our limited resources maintcnance etc. Simultancously, we

are increasing the loading.”

106. When asked nbout the factors which were responsible tor bringing
down the figure ‘rom 237 million tonnes in 1977-7b to 217.8 million tonnes

In 1979-80, thc witness replied :

“Sir, 1 have described a few reasons. It is the collective will of the
total managemcnt that counts. That has made the difference.
Somehow will to manage has been shown, We were on a razor’s
cdge in January last year but fortunately the will to manage
prdvailed and then we turned the corner. It only proves thai
system has a resilicnee. It has to be given certain ingredients.
But the damage o' the ycars of th. inaction or total action
as far as management it concerned will have its telling effects
for a2 number of years. Millions of mardays which should
have gonc in the wagons  and tracks have
not gone in the wagons and tracks. It will takc time to recover
from ‘hat situation. One is discipline. The other prime £ tor
has been change of operating technigues. Sir, the entire operat-
ing techniques have becn changed. Now, I am in a situation
when I am closing a number of vards. We are quite sure
that this process, which is universal, will continue and we
have been able to do ‘he fundamental changes and that are
required which we could not do earlicr. For cxample, cither
you can expand a vard and have more lines or you just say
the train will run through that station. Now, instead of spend-
ing more money on the yard it requires orly one line 1o pass
that station.

We have come to a situation where we have to put up huge invist-
ment in other areas where we feel exnansien is required. Rail-
way cfficiency depends upon many 'hings, the input must be
there. Coal and power are needed. Necessary infrastracture is
neczd, Now rolling stock is <egregated. We load 213 of the
traffic with 113 of the fleet.” '
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107. In a note furnished to the Committee subsequently, the Ministry
of Railways (Kaitway Board) have explained the posilion as under :

“The iotal originating frcight trafiic in 1976-77 was 239. 1 million
" tonnes with an average lead of 656 kms whercas the origina.-
ing traffic in 1970-80 was 217.8 million tonnes with an average
lead of 716 kms. The net tonne kilometres which is the real
index of the work rendered by the Railways were 156.0 bil-
lion tonnes in 1979-80 and 158.4 billion in 1980-81 as against
156.8 billion in 1976-77. Al hough the Railways lifted about

22 million tonnes less of originating traffic in 1979-80 as com-
pared to 1976-77, the Net lonncs Kilometre transported were
only marginally less during 1979-80 in comparison to 1976-77.

The basic reason for lesser movement in 1979-80 was the general
drop in disciplibe in the country which affec ed productivity -
both in railways and outside railways, which in turn led to
wagon detentions at loading and unloading points as well as
in railways yard, workshops, sick lines, etc. The ineffectives
went high. Arrears of periodical overhaul star ed building as
productivity s workshops suffered.”

108 When asked about the methodology adopted and steps taken by
Railways for improving its performance in the field of movement of goods
traffic, the Ministry of Railways (Railway Board) have stated in 2 note -

“During the last one year several steps have been taken to accelerate
the rail transport capacity. These measures include. interadlia,
the following :

(1) Scgregation of conventional wagon fleet from the wagon fleet
fitted with roller bearings and with centre buffer couplers,
which can move at comparaively faster speed and with hca-
vier trailing loads.

(ii) Introduction of integrafed end to end runnning of trains, thus
cutting out avoidable detentions enroute for engine changing
or train examination. ]

(iii) Optimization of frailing loads of trains.

(iv) Rational_isation_ of loco utilisation so that superior class of locos
arﬁ available in comparatively difficult sections in preference to
others.

(v) Secgregafion of covered wagon flect, comprising again of roller
bearipg and centre buffer couplers cquipped stock, into jumbo
rakes to cater for the demand of commodities, like foodgrains
and cement.

(vi) Formation of fixed train consists to cater for specific sfreams
of traffic.

(vii) Maximisatior of loading in block rakes.
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109. The Committee enquired if some of the steps taken by the Rail-
ways fo increase the amount of traffic carried by them, like permitting over-
loading of wagons by 2 to 5 tonnes, greater use of jumbo rakes, not con-
forming to the practice of inspection after every 1000 kms, allowing locos
to haul more than the authorised load, etc. would not be detrimental to
the interests of the Railways in the long run as it would result in shortening
the lives of locomofives and other rolling stock. In reply, the Ministry
of Railways have stated in a note furnished to the Committee :

“It is difficult to precisely evaluate the effects of overloading BOX
wagons to the extent of 5 tonnes over the marked carrying
capacity instead of 2 fonnes, which was the practice earlier.
This overloading to 5 tonnes was resorted to for a very short
period and has since been withdrawn.

BOX|CRI|BCX wagons are fitted with Roller bearings
and Centre Buffer Couplers. With a view fo take advantage
of those special fittings these wagons have been  segregated
and formed into rakes for block rakes loading and end-to-end

. running. These rakes are being given intensive examination
at or near the originafing points. In addition, these are sub-
jected to axle box feelings at engine changing|traction chang-
ing points. Performance of end-to-end running is closcly
under watch. Im addition, examination of roller bearing axle
boxes on over-due periodic overhaullroutine overhaul wagons,
is also being undertaken in nominated yards to prevent failures.

There are no instructions for running locomotives with
than authorised loads.”

110. Audit para points out that wagon capacity to foad 247—250
million fonnes of traffic had been crea‘ed in the vears 1976-77 and 1977-78;
further that with lesser traffic in subsequent vears the Railwavs <hould have
had more wagons tkan what the traffic moved needed. A review by Audit
of the operafing position from 1976-77 to 1979-80 on the Central, Fastern,
Northern, Southern. South-Central, South-Fastern and Western Railways,
which togecther accounted for 90.7 per cent of the fotal tonnage carried by
the entire Railwavs svstem, indica‘cd shortage of both covered as well as
open wagons. The following is the result of a survey fo gauge the extent
of outstanding indents for wagons (average monthly outstanding indents
for one montk in the lean period—April to September and one month in
the peak period—October to March) :

Year Outst nding i~dents

{ -ver ge per month)
BG MG
1976-77 v 4 . . 1,0143 4,807
1977-78 ‘ . . 23,450 14,065
1978-79 ) , 1,031,839 57,970

1979-¢0 : . .2.44 368 82,885
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111, As regards the position of outstanding indents in 1981-82, the
Ministry of Railways (Railway Board) have stated in a note :

“At the end of the year 1979-80 i.e. on 31 March, 1980 number
of outstanding indents stood at 1.76 lakhs wagons on BG and
74,000 on M.G. As on 30 November, 1981 number of out-
standing indents on BG was only 68,207 and on MG 27,613.

During the current fimancial year 1981-82 upfo Decem-
ber, 1981, 160.72 million tonnes of revenue earning traffic
kas been lifted against the budgetary target of 157.00 million
tonnes i.e. 3.7 million tonnes over and above the budget
target.”

112. It has been claimed by the Minister for Railways that Railways
were expected to carry around 220 million tonnes of originafing revenue
earning traffic during 1981-82, which was the highest ever freight loading
ackieved on the Indian Railways.

Ministry of Railways (Railway Board) (December 1980) have stated
in a note :

“The number of outstanding registrations did not correctly indicate
the unfulfilled demand in view of the practice of bogus regis-
tration by indentors™.

113. The Committee desired to know whether in view of practice of
bogus registration by indentors any action had been taken by Railway
Board to review the existing arrangements for registrations of wagon -
dents. In reply, the Ministry of Railway (Railway Board) kave stated
in a note

“In order to prevent the registratior of ‘bogus’ indents by the users
of rail transport, the Railway Board has taken the fcllowing
measures :

(i) Supply of wagons are bemng maximised at those pcints where
there are huge outstanding demands. It is railwavs’ ex-
perience that as and when adequate supplies are made there
are large scale cancellation of fictifious registrations.

(ii) The registration fee has also been enhanced from Rs. 70 to
Rs. 150 since 1 September, 1980 to discourage the indcu-
tors from registering bogus indents.

(iii) Final cancellations of indents if wagons are nor loaded as
per supply.”



42

114. Due to non-availability of wagons, there was also considerable
diversion of traffic from rail to road, which not only resulted in the Rail-
ways losing revenue but also in haulage over long distances by the costlier
road transport, as indicated in the following paragraphs :

Movement of Cement t

115. The quantity of cement carried by rail fell from 12.86 million
tonnes in 1976 fo 10.07 milhonr tonnes in 1979 and further to 9.6 million
tonnes in 1980-81. When asked to state the reasons for the continuous
decline in the quantity of cement carried by the Railway after 1976, the
Ministry of Railways Lave explained the positiom thus :

“Since the year 1978-79 there was a general decline in all spheres
of economic activity in the coumtry. It affected rail move-
ments too. There was, thercfore, a shortfall in loading of
almose all commodities, including cement, Extensive power
cuts, deterioration in law and order situation, strikes, work
stoppages in practically all industries including Ports, CIL,
SAIL, FCI and Banks affected mobility and availability of
wagons.”

116. When asked whether this decline was not due to the short supply
of wagons to the Cement factorics and considerable time taken by the
Railways to carry the samc to the destination points, the WMinister  of
Railways (Railway Board) have stated in reply :

“Railways Lave been suggesting that cement which has to per force
move on cross counfry basis from surplus areas in the South
to deficit areas in the North and North East over very long
distances, must move in bléck loads. Cement factorics, how-
ever, have bcen reluctant to fall in line with this rationalisa-
tion of rail transport movement. Retail movement of cement
is taking place by road although capacity is available with
the railways to carry in bulk if so offered. In fact, the liberal
policy of the railways is to permit clubbing piecemeal demands
of one single destination or of the farthest common destination.
But even thic has not found much favour with thke cement fac-
torics. If the cement facgtories adopr movement in bulk, it
will help increase of movement of cement by rail.”

117. Explaining the position regarding movement of cement by rail
during recent years, the Cement Confroller stated during cvidence :

“Over the years, in the last 10 years or so, we Lave found (hat as
a percentage, the quantity of cement moved by rail has fended
to decline, that is from about 75 per cent in 1969 to about
50 per cent now. In fact, in quantitative terms, thc quantity
despatched by rail has tended to recmain more or less, constent
while the production kas been going up every vear. This year,
of course, in terms of the number of wagons available, the
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position is much betfer than that of last year. As I said be-
cause the production keeps on going up, the increase in the
number of wagons kas not made any real difference to the per-

centage of the quantity of cement moved by rail. That is
roughly the position.”

He added
“The cement despatched by road transport has been increasing from

about 25 per cent to 30 per ceny in the period between 1969-71
and it has mow gone upto 50 per cent.”

118. Despatches of cement made by cement factories by road and rail
and quantity of cement produced indigenously, according fo the office of
Cement Controller, during 1976 to 1981 were as under :

Year Cement Cement (in 1000
moved moved tonnes)
by rozd by r.il indigenous
production
1976 4549 12773
1977 4824 12706 19077
1978 6630 12073 19526
1979 7639 9945 18238
1980 0738 8R18 17190
1981 . . . . . : 7471 6R46 20760
(Jan. - Sepl) (Prov.) in 19%1

11¢. When asked about the reasons for this declining trend in the move-
ment of ccment by rail, the Cement Controller stated

“The main factor responsible has been the non-availability  of

8 LSS/82 —4

wagons though I would also qualifv that we work out with the
railwavs every quarter as to whar likely availability of wagons
might be during that quarter on per dav basiz. Then, the
cement factorics hemsclves only asked for wagons within the
quofa wkich is allotted to them in the sense that the number
of wagons asked for bv the cemen* factories i« nor necescarily

- ap index of what that might have been if the wagons were avail-

able. To an extent. of course, we have advised the cement
factorice to despatch cement bv road because for distances be-
low 250 kms., the economics of sending by road from the point
of view of the consumer, is better than bv tran<por ing through
railwavs becaure it gives the consumer the advantage of deli-
verv from the factorv to the door s'ep: it saves loss duc to
secpage in transfer and things like that.”
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120. In this connection Chairman, Railway Board stated :
“The movemeng of cement has certainly declined; cement produc-

tion have also declined.”

He added :

“I shall read out the figures to reconcile.

" Broad Gause

Roilwey ©s of supply to
demand
(May to Oct. 81)
Central 85,
Southern a8/
Western . . ) . ) . . . ) o,
South-E.stern . . . . . . ) . ) . 80 %,
South-Central . ) _ . . , ' _ ’ ) 799
NOrlhern 67 ? o
Eastern 47°,
Metre Gauge
N.F. 1007,
Western . g85e
South-Central . . . . . . . . . . TR,
Southern 74,

I am afraid that 50 per cent will have to be reconciled between us.”

121. Clarifying the position in this regard, the Cement Controiler stated:

“Regarding the two sets of figures, what the Chairman. Railway

Board, has mentioned is the supply of railway wagons against
the demand placed by the factories in the last few months; to
that extent, the figures are correct. When | menticned the
figure of 50 per cent, it was the quantity of cement moved
by the Railways against the overall cement despatches in the
country and not against the wagon indents placed by the
factories on the basis of the quota fixed for the every quarter;
out of that quota, depending on the production capacity, they
place these indents. Indeed. as the Chairman, Railway Board.
has said, against those indents, the supplics of wagons have, by
and large, been satisfactory.”

122. Audir para points out that thc number of wagons loadcd against
tke indents placed by the cement industry was 99 and 93 per cent during
1976 and 1977 respectively. Following the deterioration in turnround in
the subsequenr years, the number of wagons loaded against indents fell
to 71.3 and 64.5 per cent during 1978-79.
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123. The number of wagons indented by cement factories during the
years 1976 to 1981 (January—September) and rectived from the Rail-
ways was as under :

Year

1976
1977
1978
1979
1980

1981
(Jun-Scpt)

No. of No. of Shortfall
wngons wagons if any
Indented supplied

554993 589913 .

595633 588322 7311
722061 538143 183918
639553 433483 206070
567620 377586 190034
424700 277781 149919

124. According to the Ministry of Industrial Developmen: (Cement
Controller), many cement factories. particularly those on Soutk: Central
Railway and South Eastern Railways are still complaining about continu-
ous short supply of wagons and movement restrictions imposed by Rail-
ways. The cemenr factories situated on other Zonal Railways are also
not in g very casy position except small units who are in a position to trans-
port major portion of cement production to nearby areas.

125, This generally affects these cement factories in two ways

(i) Cement faciorics have to curtail grinding as well as despatch

(i)

of cement if thkey are not able to have sufficient orders for near-
bv arcas where cement can be moved bv road. This is parti-
cularlv imporfant because everv factory has limited capacity
for stockine of cement in silos and production has to be cur-
tatfed as soon ae silos arc full.

Cement fuctorics can move cement in a particular direction
where railway is agreeable to give wagons onlv if factery has
sufficient orders for rhat direction. This normallv results  in
disproportionate  despatches in particular direction. thus  dis-
torting ‘the allocation pattern.

126. On being asked as fo why the Railwave could not meet the de-
mands of the cement factories for more wagons, the Ministry of Railwavs

have stated

in a note

“The pereentage of wagon loading to wagon demand by Cement

Plants in South Cenfral and South Eastern Railwiayvs during
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the months of September to November, 1981 has been as
f .

ollows :
Months Percentage of loading
: to demand
Broad Metre
Gauge Gauge
Sep1981 . . . . . . . 777 wmm w09
Oct 1981 . . . . . . . . . . 82.92 79.50

Nov 1981 . . . . . . . . . 86.55 86.59

Efforts are being made to improve the supplies further :

“Operating restrictions are imposed only when absolutely necessary
and are removed as soon as possible.”

127. Regarding the position of wagons for transporting cement, Chair-
man, Railway Board, stated in evidence before the Committee :

“There are certain areas where wc have a surplus of covered wagons
like the Southern Railway...... We load the foodgrains to
Southern Railway and bring the empties back all the way. There-
fore, about Southern, South-Central and Western, we are confi-
dent that we could meet the demand. ... The Eastern is not a
big loader of Cement. But South-Eastern is a very critical area.
There the Ccment Factories are located in the midst of steel
plants and the Steel Plants take all their raw aterials basi-
cally in opens. To that extent, I think, it will take quite some
time, till we change fundamentally the pattern of moving cement,
that is cement in bulk, to mect the demand there: in the South
Fastern, I do not visualise that the total demand of cecment
loading will be met till then.”

The witness further stated :

“My experience is that whenever therc is a Iittlc shorwge, there is
clamour. For example. .. .. Cement Factory has been clamouring
for more wagons for years, upto the end of last year. We started
supplving wagons. After loading only a couple of rakes, they in-
curred a dcmurrage charge of Rs. 46.0G0 on cne single rake. .
Once the demurrage was realised, they reduced their requircment.
Since then after paying this demurrage, there is no complaint
that the factory has not been supplicd wagons in full. Very
often therc is vested interest in loading by road.”

128. The Committee desired to know the rcasons for moving 5U per cent
of the cement by rcad when the position regarding supply of watons was
stated to be satisfactory. The Cement Controller stated in reply before the
Committec :

“As was mentioned there could in certain cascy be vested interests
between transport operators and the cement factorics which
could from time to time causc the cement factories to prefer
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at least on a short term basis to send cement by road rather
than by railway. It is not as if that out of the wagons placed at
the disposal of the cement factorics they did not load those
wagons. In fact if you compare the figures of the wagons allotted
to the cement factories meaning wagons actually received by
them and the wagons loaded by them, there wouid not be very
much difference. Whatever malpractices such as there are could
-be because of their placing indents for a lesser number of
wagons than they might be able to send. Once the wagons be-
come available—cxcepting those, some times the wagons might
be damaged or there may be some other difficulty—tnhose wagons
are loaded and cement is sent by wagons. There are, of course,
instances somctimes—there may be some little trouble at the
factory that the loading plant may be defective or there might
even be instances of occasionally not having workable orders
for moving ~ement to a particular destination for which the
wagon has to be sent or other factors may be there but they
would not make a sizeable impact upon the position.”

He addea :

“The Cement Controller’s instructions to the factories ate that except
for distances below 250 kms, cement is to be moved by rail.
To the extent possible wagons arc made available. We take up
thc matter with the factories and persuade thems to despatch
the maximum amount of cement beyond 250 kms. by rail
but we do not have any statutory power to compel factories
to scnd cement by rail. Generally cement factories do not
ignore our advice.”

129. When pointed out that if cement is moved by road by the factories
they are given subsidy, the witness stated :

“There is subsidy for movement of cement by road. Actually
the quantum subsidy is lower in practice than the road freight
and, therefore, factory wanting to send cement by road for
claiming this road subsidy is no¢ the real fear. What we sub-
sidise does not fully cover the rate of road transport.”

130. When asked wkether it was not 3 fact that cement was being
tramsported by road transport cven bevond 250 km. and in which case
the cost of transport must be much more to the consumer. thc Cement
Controller replied

“Yes, sir, and also to the Cement Regulation Account. To an
extent, the road transport is subsidised under the Cement
Regulation Account. This subsidy is not adequafte to cover
the entire cost and the balance is borne by the consignee. It
certainly increases the cost in terms of movement beyond
250 kms.”

131. Questioned about the extra cxpenditurc incurred per annum for
movement of cement by road for distance over 250 km. instead of by
rail, the witness stated: ) it

“To the Cement Regulatiom Account, it costs about Rs. 5 crores
to 6 crores per year.”
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132. When asked about the criteria of payment of subsidy, the wit-
ness stated :

“We have laid down schedule rates upto different distances; say
how much we are subsidising. It is linked to rail freight. It
takes into account cost of transport, our capacity to pay. We
can not make subsidy allocation taking info account actual
cost of road transport. Cement price is fixed on FOR desti-
nation on the basis of rail freight.”

133. In a detailed note furnished to the Committcc in this regard, the
office of Cement Controller have furtker explained the position as under :

“Under the provision of Cement Control Order price of cement
has been fixed on F.O.R. destination rail head basis. The
consumers all over the country, thereforc, arc entitled fer the
cement at the same price. This price has becen worked out
after taking into account expccted all India average rail
freight incidence for distribution of Cement.

For despatch of cement by rail, actual rail {reight from
factory to the nearest rail head is rcimburscd from Cement
Regulation Account which in turn is paid by the cement fac-
tory eitter directly to the railways by obtaining paid RRs or
allow credit for the same in the invoices if ‘to pay RRs™ are
obtained.

2. For movement by road. freight reimburscment is allowed on
notional basis by linking it with rail freight. For this pur-
pose, different weightages arc allowed over the rail freight
depending on total road distance covered. The extra weight-
ages arc allowed because railwav freight rate structure is
based on telescopic ratcs i.c.. raic per tonne per kilo meter
reduces with increasc im distance. This is not truc in case
of road movement. The freight allowed to Government Dc-
partments and other than Government Departments during
last 3 years has been at the following rates

(i) Rates applicable from 1-1-79 to 31-5-1979
(a) Government Department '

Road distance from factory’s loading Ri i of reimbursemenit
point to serving rail hesd of destinations
1 e e S -
Ex-factory (upto 5 Kms.) Nil
6to 100 Kms. . . . . . Neationi | rail freight under 52.5 clessification

excluding surchurge ~for total ruil distunces
from fictories’ loading point to dcstination
serving rail head.

101 to 350 Kms. . . ) . 150% of nationzlruil freight under 52.5 classi-
fication excluding surcharge for total rail
distances from fictories ‘loading point 10
destinations’ scrving rail head.

U - ——— [P ———— P e
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1 . ' 2

351 an¢ above . . . 2009, of notional rail freight under 52.5pcla-
ssification excluding surcharge for total rail
distances from factories’ lcading points to

destinations’ serving rail head.
(b) Other than Government Departments

0 to 350 Kms. . . . . . Nctional rail freight undcr 52.5 classification
excluding surcharge for tot:l ruil distance
from factories loadingpoint to destinz thons’
serving rail head.

351 to 200 Kms. . . . . 125% of notional rail freight under 52.5 classi-
fication excluding surcharge for touw:l rail
distances from fectories *loiding peint to
destinaticns’ serving rail hecd.

501 and above . . . . . 1509 of notonal rail freight under 52 5 cla-

ssification excluding surcharge for total rail

distances from fuctories ‘locdirg point
to destinations’ serving rail he.d.

(i1) Rail jreight rates from 1-6-79 to 14-9-81

Surcharge at the rate of 5 per cent for a distances upto 500 and 10 per
cent for distances beyond 500 Kms, levied by railways from April, 1976
but not allowed carlicr has been added but no change in the weightages over
different distance slabs indicated (a) above.

(i1i) Rates effectve from 15-9-81
(a) Government Departments

Roud distances from fuctory's loading Rate of reimbursement
point to serving rail head of destinations

Ex-foctory (upto S Kms.) . . Nil

S0 100 Kms. . : . : . Notional rail freight under 55 clossification
excluding surcharge for totsl rail distances
from fuctories ‘toeding point to destinations’
serving railhei d.

101 to 350 Kms. . . ) . 125°;, of notion; 1 reil freight urder 55 classifi-
cation excluding surchage for ol rail
distances from fectories ‘loading point to
destinations' serving raithesd.

A51 and above . . . . . 150% of notienz! rail freight unler 35 (lassi-
fication excluding surcherge for toral rail
distances from factories ‘loading point t0 des-
tinations® serving reilhead.

(b) Other than Government Deparyments

Upto § Kms. . . . . . Nil

Above 5§ Kms. | . . . . Notional rail freight under 55 clossification
excluding surcharge for total rail dist rees
from factories ‘louding point to desting tiors”
serving rail head.
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The actual road freight paid by the consignees are normally higher than
the notional freight at the above rates reimbursed from Cement Regulation
Account for movement of cement by road. In case any ccnsignee takes
delivery of cement by road, the cement manufacturer will allow freight re-
imbursement in the bills at the above rates limited to actual (which will be
in a very few cases). The consignee wiil pay actual road freight to the
transporters so that the difference between the actual treight and the
notional freight ed by this office is met by the consignce from its own
pocket. Part of this difference is compensated (0 him by saving in expenses
which he would have otherwise incurred for taking delivery at the rail head
and fnoving it by road from rail head to his point of consumption, if cement
would have been moved by rail upto that rail head. The cement manu-
facturers, after reimbursing the expenses at the above rates to the con-
signees” send monthly claims to Ccment Regulation Account for reimaburse-
ment. The cement manufacturer, therefore, neither losc nor gain  any
amount for movement of cement by railjroad. Hec, thercfore, has no in- -
centive in moving more quantity by road in prefercnce to rail movement.
In fact, for despatches to Government Departments, h¢ preferred to move
cement by rail because he can get 98 per cent of the total cost from Pay
and Accounts Office on the basis of RRs without waiting for actual dcli-
very of cement at the destination. Some ccment plants, however, have in-
clination in moving more cement by road becausc of irrcgular supply  of
wagons by railways and insisting for movement in rake loads to single
point or permitting movements onl in particular dircctions. The position
is, however, reviewed from time to time to takec corzecive aclions.”

134. During evidence, the Chairman., Railway Board stafed thai the
Railways had writen a letter to the Cement Contrclicr about 4 months
back suggesting (i) that subsidy should be given stiictly on the condition
that they should carry the ccment beyond 250 Kms. by rail. (i) that
subsidy limit in the South may be reduced from 250 Kms. to 150 Kms. &
(iii) anything moved beyond 250 Kms, by road must be on a specific
certificate by the Railways that they were not able to move the  cement
by rail. Reacting to these suggestions made by Railways the Cement Con-
troller stated that :

“I would not only accept it, but 1 will welcome it.”

135. As pointed out in the N.T.P.C. Report, for most commoditles
the haulage costs by road are uneconomical as compared to rail haulage
beyond the range of 300-350 Kms. The committec desired to know the
steps proposed to be taken by Ministry of Railwavs to minimise road
movement beyond the economic range. In reply, the Ministry of Railways
(Railway Board) have stated in a note :

“The choice of transport is of the user. We have little control. We
have offered to thc Ministry of Industrial Development that
we can lift all the cement in block rakes by rail. Exercise of
control in issuing National Permits for road carriers is ex-
pected to minimise road movements beyond its  economic

range.

Since railways are at present undertaking full movemcnt by rail
as per demand of block rake movement, it is for Ministry of
Industrial Development to curtail road movemnent.”



51

136. As per the Cement Controller even on the basis of the present low
production in the cement industry, there has been no problem in offering
originating cement traffic of about 15 to 16 million tonnes per annum.
When asked as to how the Railways proposed to carry this traffic, the
position has been exp'ained by the Ministry of Railways as under:

“The maximum tonnage of cement offered for movement by Rzilways
has been 13.70 million tonnes in 1976-77 and was all lifted.

In order to move 15 to 16 million tonnes per annum the Railways
will have to move at the rate of 1.25 million tonncs per month.
The Railways can move this quantum of traflic subject to the
following conditions :

(i) The rail transport demand is uniform throughout the year.

(ii)) The movement of cement is arranged in block rakes to
a single destination or to two nearby destinations by clubing
the requirements of such consignees whosc demamds  are
not adequate for a full rake.

(iit) In fair weather, use of Operr type of wagons is accepted.

(iv) The irrational pattern of movements which increase the lead
or involve criss cross movement are avoided.

2. In view of the satisfactory position of railway movement we have
since offered to lift all the cement by rail.”

Movement of Coal

137. During the last 2-3 years, therc have been persisten: complaints
of shortfall in the supply of wagons for haulage of coal with the result
that a number of power stations, fertiliser plants. cemcnt factories etc.
which are in the core sector had to be closed down from *m= to time with
disasterous effcct on the national economy.

138. The following statement indicates the offers for loading of wagoms
made by Coal India Ltd. and Singareni Collieries Company Ltd. for
movement of coal and actual loading of 4 whecler wagens per day from
1975-76 to 1980-81. )

Year offers for loading made by Average foading °.of
e e o = e e e e e e e e OB ING
CIL SCCL Total CIL SCCL Total

19‘_75-7_6 o 9781 &i7 10598 7960 754 R714 82.2

1976-77 . 10367 909 11276 8172 845 9017 7.9

1977718 . 10701 1057 11758 8379 845 9224 78.4

1978-79 . 10230 1056 11286 7540 384 8424 74.6

1979-80 . 9976 984 10960 7160 886 8046 73 .4

1980-81 . 10457 1018 11475 7308 880 8188 71.3
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139. When asked whether the Railways were not in a position to
supply sufficient wagons for coal loading during 1975-76 to 1980-81, the
Chairman, Railway Board replied :

“From the figures 1 kave the offers made to coal companies by the
railways for loading were much above the level of wagons
actually supplied and therefore it does appear that in those
years perhaps the railways may not have been able to meet
the demand fully. Therefore, there was a corresponding in-
crease in road movement. Currently, 1 am happy to say that
the trend is being reversed and we are now working in coordi-
nation to see that the ground stocks which had risen to a rather
high level at the end of last year are brought down to rcasonable

level.”

140. When views of the Department of Coal regarding availability
of wagons for coal transport were sought during evidence, their represen-
tative deposed :

“There has been a very remarkablc improvement in the loading of
coal by railways wagons. At the end of November, according to
the figures available with us, we had an average ‘oading of
nearly 9800 wagons a day, for Singareni and Coal India put
together. In December, it has further improved to 9900 waguns,
and we hope by March next we may have a record loading of
10500 wagons a day. In fact, the Railway figures cven now
indicate this figure of 10500 wagons but they have certain
other clcments included in thic and which we do not include.
The improvement has been remarkable. In November. despite
a very high level of loading, the stocks at the pithcads had
marginally gone up, because the production is more now. En-
couraged by the welcome progress that we had shown in the
first six months, it was decided that wc should increasce this
year’s production target to 124 million tonnes. And wc are
quite confident that this 124 million tonnes of  production
would be achieved. This would again be about 9 per cent
growth over last ycar’s production. In fact, till now we have
maintained a 11 per cent growth over the previous year's pro-
duction. Therefore, we need, of course a very high number of
wagons if the coal despatches are to kecp pace with the in-
creasing production. We feel that pithcad stock level at 10 to
12 million tonnes is more than adequate and reasonable, and
we would like to bring it down a little from 15 mulion tonnes
to 10-12 million tonnes.

Sectorwise, average loading to the power houscs is over 3800 wagons
a day, which again is a record levcl. And power house stocks
by and large arc comfortable. There may bc onc or twe  odd
exceptions, but that is because ccrtain distortions take place

because of local reasons.

It has improved not only in power, but in other sectors also the
loading is satisfactory. Though stocks arc not confortable, they
are sizeable. Cement plants also have got good stocks. By and
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large the priority sectors are doing very well, but non-priority
sectors to which the Railways accord lower priority in the
matter of allotment of wagons, may be facing shortages. In
some of the coal fields like Western Coal fields, Singareni
fields, there are no shortages of wagons and we arc getting
whatever is required. In other areas like Jharia field, Rani-
ganj fields and Mugma Salmpur field in Eastern Coal fields
and Dhari area in Central Coal fields, there is some shortage
against the demand of wagons and probably in all these ficlds
we may be able to load another thousand wagons a day. But
the progressive trend has been very cmcouragiag and I think
with more wagons available wc can still load more coal to
meet the fotal demand: because of the progress that has been
taking place, there should be no problem of meeting  the
demand for interim grades of coal.”

141. The year-wise production of coal from 1975-76 to 1980-81 was

as under
Yaoir

19735-76
197657
1977-7n
1978-"9
1979-80
1S~ 1

Production of Coz}
(Figures in lukh tonnes)

996 26
101000

1009 81

1019 42
1039 48
1140.05

142, During cvidence the Committec desired to knmow the quantities
of coal moved by rail and road during these years. The representative
of the Decpartment of Coal stated, in reply, as under:

“Very broadly speaking, we had a rail movement of approximately

75 million tonnes, and the road movement was about 28
million tonncs. Of course, road movement of coal has been
going up also. along with increasc in its production. It in-
creased in 1980-81 to 280.85 lakhs. In 1979-80 it was 24.5
million tonnes, and earlier in 1975-76, it was only 14 million
tomes. So, there is 3 substantial increase in road movement
last year. This ycar it is not likely to increase over the
figurcs of last ycar. According to the frend that  we have
got, during April to October this year, the figure is a little
over 15 million tonnes. We estimate that it will be ot the
same levcl as last year. As far as rail movement is concern-
ed, it is very much higker than last year.”

143. Explaining the position further, the witness stated :

“First I will mention the figures of rail despatches which 1 have

t with me. These figures are for Coal India Co. and the
singareni Collieries. As you are awarc, within the nationalis-
ed sector there arc some captive coal mines and also the
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" Indian Iron and Steel Company which has its own coal sup-

plies. We do not have those figures. For Coal India and
Singareni Coal, which constitute abour 90 to 95 per cent of
the coal sector the rail despatches are as follows. They are
in metric tonnes. For the year 1975-76, it was 724.79 lakhs,
1976-77 it is 761.19 lakhs, for 1977-78 it is 775.33 lakhs,
1978-79 there has been a decline and the figure is 714.71
lakhs, in 1979-80 it is 687.54 lakhs and for 1980-81 it is
701.06 lakhs. In the current year from April to October,
it is 451.31 lakhs. On the basis of the existing trends it
should be well over 750 lakhs at the cnd of the curren! year.
As far as road despatches are concerned for Coal Indiz and
Singareni, as a whole again, in 1975-76 it was 139.45 lakbs;
in 1976-77 it was 139.01 lakhs; in 1977-78 it was 172.67
lakhs; in 1978-79 it was 191.56 lakhs. Then therc was a
skarp increase amd the figurc rose to 246.36 lukhs and
1980-81 it is 280.85 lakhs for the period from April to Octo-
ber during the current vear it is estimated at 156.15 lakhs.”

144. According to the Department of Coal thc quantity of coal trans-
ported by raillroad ycar-wise during the period from 1975-76 to 1980-81

was as under

1975-76
1976-77 .
1977-78
1978-79
1979-80
1980-81

1975-76
1976-77
1977-78
1978-79
1979-80 .
1980-81

(Figures in lakh tonnes)

Transport by rail

Cozl India Lid. SCCL CIL and SCCL

e e e e e e . (Raw - e e -
Raw Washed  Total coal) Raw Washed Total
coal coal, coal coil,

soft/ soft!

hard coke hard coke.

and and

middlings middlings

§53.33 107.66 660 99 63.80 617.13 107.66 72479
567.26 120.86 688 12 73.07 640 .33 120.86 761,19
582.75 119.37 702.12 73.21 655.96 119.37 775.33
530.35 109,12 639 .47 75.24 605.59 9 .17 714,71
512.84 98.62 611.46 76.18 589.02 98.62 687 .64

523.98 101 .64 625 .62 75.44 599 .42 101.64 701 .06
Transport by road

111.83 21.92 133.75 5.70 117.53 21.92 139 .45

108 .87 23 .44 132.31 6.70 115.57 21.44 139,01

136 .32 2525 163 .57 9.10 147 .42 25,28 172 .67

151 .28 2918 180.46 11,10 162.38 29.18 " 191.56
202,97 30.29 233.26 15.10 213.07 30.29 248 .36
226 .99 33.36 260.35 20,50 247 .49 33.36 280 .85

-—
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145. When asked about the facfors responsible for the downfall of
coal movement through rail transport, the representative of Department
of Coal stated during evidence : )

“Between 1975-76 and 1979-80 the coal production remained at
one particular level. Now since there was a decline in rail
transport in 1979-80, when compared to the previous year,
this probably is responsible for increase in road transport.
Last year, while rail movement was also stepped up but the
previous surge imr production was very very substantial.
Therefore, there was a further increase in road movement
because the railway transportafion could not keep pace with
the increased production. This year, we are constant at last
year’s level as far as road movement is concerned and the
increase in productionr is taken of by railway movement. In
certain fields, we do feel that rail movement can pick up fur-
ther. "There is excellent coordination between us and the

' railways and the way things are going no¢ only at thc field
level but at the highest level. 1 think we will be abie to in-
crease the rail movement in the next few months.”

146. In this connection the Chairman, Railwav Board stated :

“Railways and the Department of Coal are working hand in-hand,
and the efficiency of one is correlated to the other. The tar-
get for 1981-82 is 112 million tonnes originally, out of which
Railways’ share is 80 million tonnes. Now the target is
being raised. We are also trying to increase movemen! by
rail proportionately.” ‘

He added

“The first ycar has been devoted to building up stocks in the core
scctor. Power houses and cement factories have got 21 days’
stock. In other core scctors also., the stock has been buile
up. You require a certain working balance. You can not
just lift the coal from the mine and out it info the wagon.
Spread all over the country 11 to 12 million tonnes of coal
will be required. That stould be the position basically when
the busy season starts from 1st November. Now the inven-
tory has been brought down to a level of 15 m. ‘onnes and
we are confident that by 1st November. next. it will be in the
11 to 12 m. tonnes level. We have reduced it v 3 million
tonnes between April and October this vear. Similarlv bet-
ween next April and October we hope to reduce it by anotker
3 million and reach the level of 11 to 12 million tonnes by
1st November.”

147. Since road haulage of coal by using diesel power is considered
uneccnomical, the Committee desircd to know whether any steps  were
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to be taken by the Railways to bring down the despatohes by
vond. To tkis, the Ministry of Rallways (Railway Board) have replled

“The railways have offered that as an experimental measurc all
road despatches during July to September, 1981 may be
stopped except from Jharia. The choice of transport in any
case is of the user. The user’s tgu‘efm'em:e: for road transport
is not due entirely to shortage of wagons but also to vested
interests in road despatches.”

148. The Committee drew the attention of the Ministry of Railways
to the statement made by the representative of Department of Coal that
they were maintaining 10 per cent growth rate of production of  coal
every vear and they nceded increasing number of wagons if the coal des-
patckes were to keep pace with the increasing production, and asked the
steps taken by them in this direction. In reply, the Ministry of Rail-
ways (Railway Board) have sftated in a notc :

“Wagons are planned for total movement as g wholc. are also
used universally. Im case of overall shortage of wogons. coal
suffers as much as other commodities. But in supp!\ and
allotment of wagons it is ensured that wagons arc supnlicd
for core sector movements in preference to “other mnvcmcnts.
A major step taken by the Railways in transportation of coal
is the development of a new type of BOX ‘N’ wagon which will
help increasing the trailing load of a train of the samc length
so that more coal can be carricd by the same number of
trains, if wagon fleet increases. To mecet the needs of incre-
mental traffic which includes coal, .during the Sixth  Five
Year Plan, provision was made for procurcmen' of  about
160.000 wagons (in terms of four-wheelers) o laree propor-
tion of which will be BOX N' wagons, which will cuter large-
Iv to the traffic that will be generated on account of add;-
tional production of coal during the Sixth Plan pericd.”

146. Tt has been stated above by the rcpresent‘ativc of the Department
of Coal that pitheads stock level at 10 to 12 million touncs is considered
more than adequate and reasonable and they would lite to bring i+ down
from 15 million tonnes to 10 to 12 million tonnes. At the Commitice’s
instance, the Departmene of Coal have furnished the followina notr indi-
cating the steps being taken bv them in coordination with the Ministry
of Railway: to aftain this objective

“{i) Raiiwavs havz been requested to make available  wagons
accerdine to the coalficldwise requirements,

(ii) They have also been requested to avoid supplying rakes of
covered wagens (jumbo rakes) or rakes having a mixture of
oren and covered wagons at sidings where coal companies
have mechanised loading arrangements.  Such riakes are to
be capplied only at nominated sidines where the conl com-
panics would be ready for annual loading. B
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‘They. have further been requested fo ensure supply of wagons

according to a fixed time schéduled and avoid erratic supply
of wagons or bunching of supplies, particularily at such sidings
where coal companies have to resort to loading manually.

While coal companies have capacities to load according to
the fieldwise requirements they are taking steps to improve
this capacity further by installation of payloaders and coal

- handling plants. They are also taking steps to redeploy their

manual loaders even at nmominated sidings where open wagons
are to be supplied to load covered wagons in addition to the
payloaders in use for loading open wagons,

Close coordination is maintained by the coal companies with
the Railways at all operating levels and steps are taken by
them for improving the supervision on coal loading.  This is
leading to better utilisation of wagons supplied and decline in
the incidence of left behind wagons.”

150. When the attention of the representative of Ministry of Railways
was invited to the closure of trains onPaccount of shortage of coal in certain
parts of the country, the Chairman, Railway Board clarified the position

thus :

“There is a cancellation of some trains on unimportant broad-gauge

lines duc to shortage of sieam coal. There are deliberate
reasons for it. First of all, a committece was appointed by the
Government on unimportant railway lines. It has fully justi-
fied that those lines should be closcd. But due to the overall
political situation, although there is no economic justification,
all those lines could not be closcd down.

Railways, coal has the highest priority, 1 can appropriate to
mysclf that steam coal which is being used for those useless
passenger trains, but it will be at the cost some vital industries.
Whatever may be the availability of coal, 1 am sure, there
is no cxcess of steam coal in the couniry. Steam coal basi-
cally remains in short supply and tha: is the problem we have.
Though all investments have been made in the coal regions
for more production, the basic fact is that we cannot afford
to burn the steam coal away because every single extra
railway cngine operation will close down two or three small
scale industrics,

Some steam engines have been closed on those lines, to the ox:i

to make use of diser oF ewecaical cagines. But diesel and
clectrical engines cannot be used where the number of bogies
is small or there is no electric line. But basically tha: is a
fact, that we have taken a calculated decision not to rur
certain trains to conserve steam coal and keep it availuble for
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the industry although we can choose to appropriate all the
coal for ourselves.” ' ' ‘ ‘

151. The Ministry of Railways (Railway Board), in a statement
(Appendix II) submitted to the Committee, have stated that 30 trains
were cancelled for varying periods during the month of November, 1981
due to shortage of coal.

Supply of wagons for movement of Fertilizers

152. During evidence the Committee enquired whether Ministry of -
Agriculture was experiencing any difficulty of shortage of wagons for
movement of fertilizers, To this the representative of the Department of
Agriculture stated :

“In the past. there had been some problem. With the rationalisa-

tion of the system, that sort of difficulty is not being experienced

now except at two or three places. For example we produce

lot of fertiliser at Sindri and other places. The consumption

areas are situated in such places where rake movement is not

possible. And we requested the Railway Ministry and they

agreed to our request. Similarly in Kandla there is a factory

of IFFCC. They have large materials, roughly, 20,000 metric
tonnes. Recently the loading has improved. The problem is

not to that extent aggravated. This is on accornt of two fac-

tors, One is, we have a system of working out this move-

ment programme in collaboration with the Ministry of Rail-
ways. We all sit together once in a quarter and iron out all
our differences if we have any and then come to each other’s

help. Secondly for each port we have a review for a month.

I think this mechanism paid dividends because we have inter-
ministeria! coordination. Thirdly, a separate Department of
Cacrdination has been created in the Government. If the
problems are within the Government and a policy decision

is taken, we go there and we bring a'l the problems to the

noticc of the Coordination Secretary and then all the De-

partments meet together and the Minister of Shipping and

Tranwnnrt the Ministry of Railwavs the Ministry of Chemicals

and Fertilizers and evervbodv is present and we put our pro-.
bloms there and we get the solutions. The day-to-day monitor-

ing has also facilitated the situation.”

153. At the instance of the Committee the Ministry of Agriculture
have furnished a statement showing dailv average number of wagons
fndented, supplied in respect of domestic fertilizers factories and ports during
each of the months from April' 1978 to March 1981.
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154, Accordmg to this statement, average number of wagons indented

"and supplied for domestic fertiliser factorics from April 1980 to March
1981 was as under : - ' r
* Month- " Wagons Wagons
o i . ‘ ‘ Indented supplied
April, 1980 . . . . . . . . . . .1206 a4
May, 1980 . . . . . e .. 1155 367
June, 1980 . . . . . . . o0 1227 = 315
July, 1980 e 1302 396
August, 1980 . . . . . . . ... 1143 435
September 1980 S 983 386
October, 1980 . . . . . . . . . . 1026 451
November, 1980 . . . . . . . . . 1270 492
December, 1980 C 1251 557
January, 1981 . . . . . . . . . 957 - 530
February, 1981 . . . . . . . . 1002 - 565
March, 1981 . . . . . . . . . . 1249 626

5544

TorAL. . . . . . . . . . . 13771

155. The average number of wagons (BG&MG) indented by 24 ports
and supplied during April 1980 to March 1981 was as under : .

Month

Wagons  Wagons

Indented supplied
April, 1980 . . . . . . . . . . 2224 299
May, 1980 . . . . . .o, . . . 240¢ 286
June, 1980 . . . . . . . . . . 2137 234
July, 1980 . . . . . . . . . . 3093 329
August, 1980 . . . . . . . . L 3400 344
September, 1980 . . . . . . . . . 2233 330
October, 1980 . .. . . . . . . ) 3043 387
November, 1980 . . . . . . . . . 3326 468
December, 1980 . . . . . . . . . 2731 567
January, 1981 . . . . . . . . . 3065 538
February 1981 . . . . . . . . 2537 493
March, 1981 . . . . . . . . . . 2356 463

ToraL. . . . . . . . . . . 33619 4605

156. When asked about the quagtum of fertilisers moved by rail from
1976-77 onwards, the representative of the Department of Agriculture
stated

“The quantum of fertilizers which we moved through rail was
7.8 million tonnes in 1976-77. It was 8.2 million tonnes in
1977-78, 8.6 million tonnes in 1979-80, 8.1 million tonnes in
1980-81 and in 1981-82 between April and October, it was
8 LSS/82—5 '
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"'3.7 ‘million tonnes, cpmpargd to the , figites Jfor . the ~same
period last year viz., 3.9 nﬁion toﬁhes‘égﬁ% ,'7@6!‘6"&5 ?&En
an increase of 45% in the railway transpoitation syStem.”

~. 157. I¢ is seen from audit para that for 1978-79, the demand for load-
ing having been stepped up by the Ministry of Agriculture to 11.5 million
tonnes, and in view of the shortage of covered wagons, it was agreed that
the imported fertilizers should be moved by road upto 500 kms and indi-
‘genous fectilisers upto 1,000 km by subsidising the additional cost on
" road haulage; the;distance upto which imported fertilisers were to be moved
by road was also subsequently stepped upto 100 km in May, 1979. Conse-
quent on the shift of intermediate lead traffic to road, the haulage
tonnes (90% ) and 8.2 million tonnes (65% ), the average lead having
increased to 1,038 km and 1,122 km, respectively. «

" 158. The Ministry of Agriculture had informed the audit that :

“For the year 1978-79. the Department of Agriculture & Cooperation
had revised their target of rail capacity requirement for fertilisers
from 9.2 million tonnes to 11 million tonnes. The Ministry of
Railways agreed to provide a capacity of 9.2 million tonnes

. but the actual rail movement was 8.6 million tonnes. This
gap was correctly anticipated by the Department of Agriculture
well in time and had in consultation with the Minisry of Finarice
permitted movement of indigenous and imported fertilisers by
road as mentioned in the draft review. The idea was to supple-
ment rail movement and ensure timcly availability of fertilisers
in the consumption arcas at the right time and in sufficient
quantity.”

159. The Committec desired to know why against the wagon availability
for a level of 9.2 million tonnes as committed by Railways, the actual rail
movement was only 8.6 million tonnes in 1978-79 and 8.2 million tonnes
in 1979-80. In a note furnished in this regard, the Ministry of Railways
(Railway Board) have ‘stated :

“In terms of Tonne Kilometres the position emerges as under :

Year Tonne/  Originat- Lead
KM ing Tonnes (Kms)
millions (Millions)

1976-77 . . . . . . . . . 7347 7.9 930
197798 . . . . . . . . . 8366 8.3 1009
1978-79 . . . . . . . . . 8927 8.6 1038
1979-80 . . . . . . . . . 9200 8.2 1122

+ ° " At the average lead of 740 Kms. as recommended by a Study Group,
' » the loading would work out to the order of 12.06 million tonnes
and 12.43 million tonnes in 1978-79 and 1979-80 respectively.
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- The basic effort to rationalise the movements so as to reduce
- the lead is-of the Ministry .of Agriculture. -Railways can insist
on their view point to a limited extent, patuculatly in movement
- of such a sensitive commodlty as fertilizer.”

160. When asked about the percentage -of -movement of fertilisers
through road, the mpresentauvc of the Dcpaﬂment of Agncultute stated :

“I start from 1976-77 when the railway movemeat was 90 per ceat.
In 1977-78 it was 81 per cent, in' 1978-79 it was 70 per cent,
-and in 1979-80: it was 65 per cent.”

161. In a note furnished to the Committee subscquently in this regard,
the Departmcnt of Agncult\rre have inter-alig stated :

“From. the complex nature of the movemems, the combination of
modes and procedures involved, it is not possible to give the
exact quantity of fertilisers moved by rail or road. However
to give an idea of the quantity of imported fertilizers discharged
at the ports as well as those produced in the country during
the last three years and the quantity moved by rail for which
the data is available—the position is as follows :

(lakh tonnes)

- 1978-79  1979-80 1980-81

l Quantlty unloaded . . . . . . 39.26 42.36 50.91

. Domestic production . . . . . . T1.57 77.56 *78. 16(Apprx.)
Nutrient/
product
ratio
1:2:6
has been
assumed

3. Total (1-+2) . . . . . . . 116.83 119.92 129.07

4. Movement by rail . . . . . . 85.75 82.33 81.00
(Apprx.)

The balance quantity is deemed to have been moved primarily
by road.”

162. When asked as to how much the movement of fertilisers by read
was subsidised, the witness stated :

“In 1980-81, upto 1,000 km by road.”

When asked about the criteria for fixing the terms of subsidy, the witness
stated :

“The criterion is the availability of wagens. For short distances
of 300 or 500 kms. wagons will not be available. This is the
practical experience of the industry.”



62

163. Explaining ihe positiox{ further in this regard another representative
of Department of Agriculture stated : :

“The thousand kilometre road movement was permitted keeping in
view the total capacity available. During the previous.years,
1978-79 and onwards when it was 500 kms. We found that
the fertiliser beyond a certain distance could not reach the
destination in a safe condition, becausc this would involve
double handling and damage to the fertilisers.

So we have sought a special dispensation to exceed S00 kms.
upto 1000 kms. so that at one stretch, the quantity which
cannot be moved by rail can be moved by road. When we
analysed the situation during the above petiod, we found that
lots of stocks were accumulated at the Ports and we were having
certain difficulties in discharging the vessels. The supplies get
accumulated because there are not enough wagons.”

164. Emphasising the need for piecemeal movement of fertilizers by
rail, the representative of the Department of Agriculture stated during

evidence :

“Fertiliser is mostly loaded at the sca-ports and it is carried through
some open wagons and some closed wagons. But through the
courtesy of the Chairman, Railway Board duc to the facilities
provided by him, we could move bulk ot the fertiliser without
much damage, and it is easily loaded at the points from where
1t is sent. For example, in large number cof areas, the foodgrains
move from north to south. Some focdgrains like wheat are
brought from north to south and fertiliser is transported from
south to north, the area where the fertiliser is most consumed.
The fertilizer factorics arc located in the coastal arcas, and in
the eastern part of the country and the western part of the
country, but the major consumption arcas are in the North, like
Punjab, Haryana, U.P.. Rajasthan and so on and so forth.
Therefore, in the carlier years we had to depend on this, because
our ports are located at a long distance and that distancc cannot
be reduced. But now, over the years, duc to good workisg
between the Railway Ministry and oursclves the position is very
comfortable. One thing I wanted to mention that block rake
system has proved to be very beneficiai  ¥n moving the fertiliser,
my submission is this. that when we move for long distances
in a country likc ours, there is some loss during transportation.
There are many arcas which do not consume more fertilisers
and fertilisers has dircct relationship with  production. My
suggestion for your consideration and for consideration of the
Chairman is that for some years, till this system is fully
developed. 1 think we must also allow picce-meal movement.
We have been doing this carlier. This is my request on behalf
~f the farmer. It should not be full rake of 2000 tons. Some
srinll fertiliser factories also do not have so much material to

LA
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165. In this connection the Chairman (Railway Board) put forth his
point of view as under ¢

“Railway transport, I am afraid is not meant for piecemeal movement,

The more you put it to piecemeal movement, the more you will
reduce the overall carrying potential. We are prepared to
move it 3500 Km. but after that for the next 100 km. it should
go by road. We must develop nodal points or cen'tral dump
points from where road transport should take over.’ _

166. In reply to a query that imported fertiliser is also being transported
by road upto 1000 km., the witness stated :

“We do not want imported fertiliser to move 1000 km. by road.

You bring the rake upto Meerut and distribute it from there.
But we cannot take it to individual stations, A factory may
not be producing a rake of fertilisers a2 day but that does not
mean they cannot load a rake every third day. - We have said
that silos should be provided at producing centres so that they
can store it till a full rake load is available.”

167. The Committee drew the attention of the Chairman, Railway
Board to the fact pointed out in the audit para that earlier impored fertilisers
used to be moved by road upto 500 km. and indigenous fertilisers upto
1000 km by subsidising the cost of road haulages but the distance upto

which imported

1000 km |

fertilisers might be moved by road was

, upto
in May, 1979. To this the Chairman, Railway Board has stated &

“These are things of the past when we could not move. In certain

areas it suits me and it is economical to move even up to
100 km. by rail. For instance, there is a fertiliser plant at
Panipat. I can easily take fertilisers from there to Kurukshetra
although it is a short 'distance, because otherwise the rake will
be going empty. In such cases even short distance haulage
is welcome to railway.”

Kc added in this connection :
“The National Transport Policy Committee has recommended that

stockyards should be set up. 33 nodal points have been
identified for Punjab and Haryana and . Rajasthan for taking
train loads of fertilisers. Similarly, for example, for the food-
grains, in West Bengal we take a rake to Kharagpur and the
entire area is served. But all points have to be worked out.
Then only rail can meet the needs of the . If you feel
that individual wagon should move to the individual statioo,
that way we cannot  Jeliver the goods.”

He further added :
“We have the best of coordination with the Agriculture Ministry.

As has been mentioned there is direct coordination, then we
drew up . There is a Secretary (Coordination)
who coordinates everything and I do not think there is any
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problem that we cannot surmount as fir as movement of food
and fertilisers is concerned.”

168. The Committece desired to know whether any coordination had
been achieved by the Railways in consultation with' the: Ministry of
Agriculture to make the road movement of fertiliser a feedér to rail traffic
and so that the average lead of latter is brought down to the level (700 km.)
worked by RITES. The Ministry of Railways (Railway Board) have
stated in a note :

“Coordination in the matter of movement of fertilizer is achieved
through an agreed programme for movement of fertiliser both
imported and indigenous. The movement of fertilizers is
attempted to be rationalised so that the indigenous fertiliser is
consumed mostly in the areas where it is produced. Only
surplus fertiliser and imported fertilizer is moved to deficit areas
to meet the requirements of the diffecrent states. In order to
reduce the lead of this traffic, product exchange is advocated.
Some headway has been made in respcct of Urea being
manufactured by various units in thc country. Lecad is likely
to come down only after the problem of congestion at ports 1s
overcome and imports are canalised as per the rationalisation
scheme. It is necessary for the purposc to centralise the
marketing of fertilizer with one control agency such as FAI
or FCC, The Ministry of Agricultur: has also to make a start
in setting up nodal poiats upto which movement will be done
by rail and further destination from there by road.”

Movement of Foodgrains

169. Audit para points out that while, according to thc Railway Board,
attempts had been made by them to rationalisc the movement of foodgrains
in block rakes, timely remedial measures such as provision of adequatc
siding facilities at the godowns to facilitate quick leading/unloading had
not been taken by the Ministry of Food and Agriculture/Food Corporation.
Consequently, block rake loading at stations in Punjab and Haryana had
to be done by blocking running lines resulting in detention to wagons and
affecting their turnround.

170. The following information had been supplied to the audit by the
‘Ministry of Agricalture :

“It is a fact that out of many godown centres, cach with a capacity
of 10,000 MT or merc in Punjab and .Huyryana captive
sidings are available in only 4 godowns. Proposals for

railway siding facilities were initiated by the FCI
with the Railways as far back as 1975. Ia.fact 5 silos cash
having a capacity of 20,000 tonnes werc taken up for
construction during the period from 1975 to 1980, and each
of these silos has been provided with railway siding facilities.
Likewise, proposals were initiated under the Second orld Bank
Project for consttuction of godowns with capacity of 25,000

d 50,000 tonnes with Railway siding facilities m

1976 iuel?n e problem that the PCI has been facing

speedy execuuon of the siding works by the Railways has been
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insistence on the part of the Railways to provide full rake
leigth &idings of 75 wagons in edch case. The land for the
puifpose of constructing godgwns had alrcady been acquired
m many cases on the basis of the earlier position with the
Railways where siding facilities were being provided in 2 or
3 spurs without insistence on full rake siding. The change in
the policy has caused serious delays in finalisation and execution
of the works. It may be mentioned herc that it may not be
possible under the new policy of the Railways in respect of
provision of Railway sidings to have siding facilities for godowns
having even 10,000 tonnes capacity. This problem is also to
be viewed in the context of the difliculties which the FCI is
experiencing in the matter of acqusition of land  Moreover,
the provision of railway sidings is also linked with thc nearness
of the location of thc godowns to the rail head.”

171. When asked why the Railways have been insisting on provision
of full rake length sidings of 75 wagons in each casc irrcspective of the
size of the godowns, the Ministry of Railways (Railway Board) have stated
in a notc :

“Provision of storage capacity by FCI is rclated 1o the procurement
in the arca and the business resulting therefrom It is with
respect to the size of the godown that thc FCI decisions for the
infrastructural facilities to be provided at the loading terminal
and whether the haulage is to be done by road or rail. Provision
of terminal facilities depends upon the availability of land and
other requisites according to which the pattern of movement
is planned out. If the land and othcr requisites are available
full length siding is considered, otherwise two spurs are provided.
The same considerations are given at thc unloading terminal.
As the concept is to move foodgrains in train-loads between
two terminals it is in the interest of the economy to have full
length sidings to accommodate full length trains a< a policy
measure.”

172. In reply to a question as to why the matter could not be sorted out
at proper level between the Ministry of Agriculture and the Ministry of
Railways. the Ministry of Railways (Railway Board) havc stated ¢+ ~. _

“At the initial stage, the matter is sorted out between the Divisional
officers of the Zonal Railway and the Regiona} Officers of FCI.
The final approval of the plans is coordinated by thc Zonal
Railway Headquarters officers and the FCI. The matters of
policy are discussed between the Department of Food and the
Ministry of Railways. Since mnst of the FCI's storage and
Warchousing Projects arc aided by the World Bank, periodical
meetings are held 5y the Ministry of Agriculture (Department
of Food) at thc highest level to review the progress achieved
in this regard by the FCl. The Ministry of Railways are
constlted to resolve points between the zonal railwavs and FCI
for which inter-Ministerial graups meet. Theye is thus a close
cdordination maintained between the Railways and the FCI/
Departmént of Food.”
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173. There was, according to audit para, reportedly lack of response
from the Ministry of Food and Agriculture to a proposal to move foodgrains
intended for southern states upto Kandla and Vizag by rail and thereafter
by coastal shipping. When asked about the present position in this regard,
the Ministry of Railways (Railway Board) have informed the Committee
in a note that the Department of Food has not agreed to move foodgrains
by rail-cum-sea route on grounds of cost. The Railways want more export
and shipment via. Kandla so that the wagons after release can be utilised

to load the imported fertiliser, etc.

174. In a note furnished to the Committee subsequently in this regard,
thc Ministry of Railways (Railway Board) have explained the position

further as under :

“Ministry of Agriculture (Department of Food) have advised that
the proposal regarding rail-curm-sea movement from north to
south through Kandla and Vizag ports was c¢xamined in
consultation with the Ministry of Shipping and Transport, and
FCI but was not found feasible for the following rcasons : —

(a) The freight for sea-cum-rail movement of foodgrains from
Moga to Trivandrum viz. Kandla and Vizag ports was
Rs. 324.20 per tonne against Rs. 148.50 per tonne by all

rail routes.

(b) Lack of facilities at the ports for storing the foodgraihs
pending arrival of coastal vesscls.

(¢) Multiple handling would be involved, e.g-, unloading of
consighments at the intermediatc port, moving them to
the local godowns, lifting them again from godowns to
the ships for loading/unloading of the consignment at
the destination port, movement to local godowns for storage
until availability of wagons and loading again into wagons
for movement by rail. This would have involved greater
transit losses than in case of direct movement by rail upto

the final destinations.”

175. The Committee desired to know whethei it was a fact that on
29 June, 1981 the FCI booked 1600 quintals of wheat at Barnale station
in Punjab in open box wagons which arrived at Dhanbad yard of Eastern
Railway on 6 July, 1981 and were detained there upto 12 July, 1981 and
these wagons were not even covered with tarpaulin and so the wheat got
badly rotten being drenched in rain and the cntirc wheat not fit for human
consumption. In reply to this, the Ministry of Railways (Railway Board)

have stated in a note:

“29 BOX wagons containing wheat booked by Food Corporation

of India on 30 June, 1981/1 July, 1981 at Barnala Railway

Station on Northern Railway for Dhanbad dulv covered with

Tarpaulins were recetved at Dhanbed on 6 July, 1981. Since

there was congestion in the Food Corporation of India’s godown

at Dhanbad, they requested for re-tooking of the rake to

"+ Tatsilwal, a station on the South-Eastern Rallway. As re-



67

- booking was not permitted, fresh booking of the rake was made
under Railway recelpt No. 375601 of 10 July, 1981. 17 BOX

from this rake were received at Tatsilwai Railway
Station and - 12. BOX -wagons at Ranchi Railway Station.
Delivery of the consignment was given to Food Corpuration
of India on assessment of damages as contents of some wagons
were found damaged by wet on account of rain since some
of the tarpaulins got disturbed during transit. The Ministry
of Railways are, however, not aware how the consignment in
question has been disposed of by the Food Corporation of
India.”

176. According to audit para the Railway Convention Committee, 1977
had recommended that the question of laying down firm criteria for

determining the total freight carrying capacity of the Railways on an
acceptable basis so as to arrive at optimum lead in each case should be
gone into critically. [Effective action in this regard also yet remains to be
taken, as is-evident from the uncoordinated traffic movement of foodgrains
and fertilisers. When asked to clarify whether any action in this context
had been taken by the Railways to reassess their freight carrying capacity,
taking into account the rccommendations of the National Transport Policy
Committee, the Ministry of Railways (Railway Board) have replied in a
note :

“No reassessment of freight carrying capacity is considered necessary
since the allocation made by the Planning Commission for
railways under different heads are short of requirements of the
Planning Commission’s estimated traffic of 309 M. tonnes
and 220 Billion Tonne Kms. This fact has been brought to
the notice of the Planning Commission.”

176A. Enquired whether any follow up action had been taken or was
proposed to be taken through coordination efforts oa the recommendations
of the NTPC, the Ministry of Railways (Railway Board) stated in reply :

“Planning Commission are coordinating in thc matter. After the
Government’s approval the accepted re-commendations will be
implemented. But we are not in a position to refuse the traffic
cither for shorter uncconomical distances or fcr longer lead
al irrational movements are not undertaken. We are

carrythelongleadmpartedtraﬁcofferﬁhse:s, :
cemeut, coal just because the efficiency of national ports does

Penmt the pattern of movement which will reduce the

lead ’

177. The Iudian Rallways carry abouwt 67 per cent of the originating

mszmuudmmdﬁemmmalmnm
of freight traffic in the country and thus constitute the main artery of the
nation’s inland transport, The wmit of rail transport for freight traffic

Raillways had 4,90,817 wagous towards

that
ourth Plan which, according to the of Railways,
HSMmoanmzmﬁchth

i
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last. year «f, the Pl*} viz, 19‘73-74) By 1976-77, the tohl
hungotnem, ;d to 520,114 wagons. The
Railways were, tg " 239.1 million “tonmes of traffic which
meant - capacity %pgramhtempso!rollhgstock.

179. The Committee. regret. to note that in the subsequent years while
the wagon holdings of the Railways were on. q.e increase, the total traffic
carried comtinued to show a decgmng is evident from the
fact that in 1977-78 with a wogon holding of 5,27,863 wagons (7,749
more than in 1976-77), the traffic carried was only 237.3 million tonnes
(1.8 million tonnes less than in 1976-77). The position continued to
deteriorate in subsequent years and in 1978-79 and 1979-80 the total
traffic carried by Raillways was 223.4 million tonnes and 217.8 million
tonnes only. Thus while by 1979-80, a capacity to carry 245—250 million
tonnes of ireight traffic had been created, the actual iraffic carried was
abowut 30 million tonnes less. This not onh resulted in financial loss to
the Railways but had serious adverse repercussions on vital sectors of
econouty like power stations, fertiliser plants, cement factories etc. which
had to be closed down from time to time for want of coal or other raw
materials. The representative of the Ministry of Railways has explained
that the decline in the traffic carried by Railways was mainly due to the
general decline in efficiency and discipline .in these vears. The Committee
express their deep concern at this fall in the efficiency of Railways during

all these vears.

180. The Commitltee would like the Mmlstq of Railways io examine
the matter in depth particularly the defects in the system which contributed
to this decilen in eﬂiﬂency in the previous years and take adequate measures
to effect improvement in their working on a long term basis so that the
factors which contributed to the deterioration in their performance arc
not allowed to recur.

181. The Committee are distressed to note that therc has been
While

ceptible increase in the nnmber of ¢ indents for wagons,

m 1976-77, the average monthly number of outstanding illdenls was
10,143 for BG and 4,807 for MG, this i to 23,480 and 14,065
in 1977-78, 1,03,839 and 57,970 in 19’78— and was as high as 2,44,368
for BG and 82,885 for MG in (g)e mmiftec cannot  accept
the comtention of the Ministry of ys thet number of outstanding
Ws dld not correctly indicate the ed dewand in view of
the of bogus registration. ‘The feel that it is the faitere

of Rnilwaystnmeetthcdemandﬁorwngonswhlchisnspomlblelor
this increase in outstanding and tendency for bogus registration. The
Commififtec are perturbed to note that inspife of the clajn: of thy Mimistry
of Railways that there has boem perceptible improvemens in lage
of traffic, the de”hfus'l;mduﬁ.m?(;nB and
ember, t

the Rﬂlwa%mpmvemm.tw“l&
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outstanding demand for
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to 30,354 in 1979-80. As on 1981 the number of overaged and
sick wagons was 37,814 and 24,378 respectively. The Committee need

hardly emphssise the need for imumediate repair/replacement of these sick
amd everaged wagons as even one sick or overaged wagon may impede
the movement of the emtire train and have adverse impact. on the gpick.
and fast movement of goods traffic. _ '

183. The Committee have been informed that the Planning Commission
had provided funds for procurement of 1 lakh additional wagens dwing
the Sixth Plan period against a requirement of 1.93 lakh wagons. Out of
these, $0,000 wugons (im terms of 4 wheelers) were to replaced overaged
wagons which wik number 64,000 during the plan. However, due fo
escalation in costs and financial condtraints it will now be possible to
procwe only 75,000 wagons during the Sixth Plan period. In case all
the overaged wagons are replaced, there will be a net addition of only
11,000 wpgons. The Committee note that the Sixth Plan provides for a
target of 309 million tonnes of originating traffic to be hauled by the
Railways in 1984-85. However, the Ministry of Railwiays have stated
that duc tc inadequate allocation of funds, 't would noi be possible for
them to carry mote than 280 million tonnes. The Commiltee have,
however, an apprehension that due to inadequate velling stock and in
view of the fact that even in 1982-83 i.e. third year of the Plan, Railways
have fixed the terget of carrying only 230 miillion tenues of ireight traflic
it would not be possible for the Railways to achieve even the target of
280 wmillion tonnes of traffic by 1984-85. This would inevitably have an
adverse impact om the vdrious sectors of the ecomomy, ‘The Committee,
therefore, recommend ¢hat the Plamning Comwmission should examine the
nmtiter in depth aad make adeguate allocation to. enghie Railways to
replace their overaged rolling stock and make requisite addition to the
same to achicve the target of freight traflic contemplated in the Plan.
In addition, the Committee would recommend that the Ministry of Railways
(Ruitbvay Board) shonld also accord due priorty to allocation out of
avallable funds for increasing vital trflic facilities, track. remowals, etc. to
optimisc the usc of available wagons by reducing the turmround. cic.

184. The Committee mote that a type-wise amalysis of the 59.338
wagoms procured during fhe years.'1974¢75 to 1978-79 disclosed that as
many as 15,154 special type wagouns (besides 25,307 covered wagons.
16,199 general purpose open type wagons and 2678 brake vams) had been
procured and somollh.tgpn of special wagons precured during this

as for instance, BREIT (6,438 Nos.) for carrying long finished
WM prodects frem steel BOY (3,300 Nos.) iormtnnspmnw"'na iron
ore for ¢xvort in closed sections of the South Eastern Railway and
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traflic demand for ,open or covered, wagons, The Commit-
tee cannot but conclude that this provisioning of excess BRHT and BOBS
wagons and their under-utilisation clearly indicate the faulty planning of
procurement of wagons particularly when Railways have been complain-
ing of inadequate allocation of funds. The Commitée expect the Ministry
of Railways to undertake a fresh assessment of the requirements of
wagons and (ake necessary corrective measures.

185. The Commnitftee are constrained to point out that a substantial
number of wagons, though manufactured by wagon builders, could not be
taken over from them and put on line for traffic use but had to be kept
stabled in their workshops for want of wheel sefs and roller besring axle
boxes. These fitt'ngs which were required to be supplicd to wagons buil-
ders as free supply items could not be arranged by the Railway Board
in adequate nunibers to match the delivery schedule of wagons. During
1976-77. th: maximum number of wagons stabled in a month was 217
numbers in 4 wheeler umits, During 1977-78 stabling was resorted te omly
in the month of March 1978 and 300 numbers in 4 wheelers were stabled
as on 31st March, 1978, During 1978-79 and 1979-80, on an average 839
and 784 wagons per day, out of 12,056 and 10,827 wagons respectively,
built for the Railways had to be kept stabled on this account. The loss
to the Railways because of stabling of wagons has increased in subsequent
years as during 1981-82, upto 31 December, 1981, while the average
monthly outturn of wagons was 1,367, as many as 1321 wagons per
month on an average were stabled because of non-availability of compe-
meats which are supplied free to the wagon builders. According to the
Ministry of Raflways, the stabling has been taking place for shortage
of whec! rets from Durgapur, delays in arrival of imported whecl-sets and
short supply of Laminated Bearing Springs by L-B spring manufacturers.
The Committee cannot but express their serious concern over the increase
in mumber of wagons stabled since 1976-77. This stabling has resulted
not only in revenue loss to the Railways but the country has alwo been
deprived of the use of these wagons for hamlage of traflic at a time when
there is a huge outst~—.'~~ demand for wagons, The Committee feel
that there was clearly bad — " mimo on the part of Railways not to have
arranged for the supply of these components simultancously with ¢he
manufacture of wagons. The Committee hope that suitable steps would
be taken m coordination with suppliers of wheel sets and metching sets

of L-B springs to avoid any stabling of wagoms in future.

186. The Committée regret to note that even the fleet of wagens on
line could mot be put to mmximum wutilisation due to various operational
and non-operational factors within the control of the Ministry of Railways
(Railway Board) as Is clear from the succeeding paragraphs.

187. The Comunittee are constrained to point out that the turn-round
time of wagons on Indian Railways increased from 13.0 days in 1976-77
to 14.3 days in 1978-79 and further to 15.1 days in 1979-80 on BG.

, on MG the turn-round time increased from 11.1 days in
1976-77 to 12.8 days in 1978-79 and further to 14.1 days in 1979-88.
In 1976-77 and 1977-718 when the wagon tum-round was brought fo
13.0 and 13.3 the efciency indices were the best. Wagon (BG) km, per
wagon day was 81.1 and 81.9 in 1976-77 and 1977-78 as compared te
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73.3 in 1979-80. Net tomne km. per wagon days was 1019 and 1045
in 1976-77 and 1977-78 as_compared to 972 in 1979-80. The loss in
monetary terms tn the Rallways on account of increase in the turn-round
time daring all years can be estimated from the fact that if the turn round
was less by one day in 1980-81 the wagon loading could have increased by
1656 wagons per day on the BG and by about 335 on the M.G.

188. An analysis of the turn romd time of wagons during 1978-79
und 1979-80 has revealed that the main reasons for {he high turn-round
time were the detentions at terminals, marshalling yards and enroute. A
reduction in the time spent by a wagon in its round trip under any of
these factors namely, at the terminals, in marshalling yards or even by
reduction in the number of marshallings (i.e. by block rake movement),
quicker marshalling through mechanisation of bump and reducing hold
ups of wagons enroute could improve its availability.

189. The Committee are surprised to find that even though the
number of wagons dealt with in the marshalling yards had come down by
22.2 per cent from 1976-77 to 1980-81, the detention to wagons had
gone up by 25.1 per cent during the same period. A sample study of
one month’s (December) statisticy during the busy period of some of the
wajor marshalling yards durimg 1969-70 and 1979-80 disclosed that,
though the number of wagons dealt with in the yards had declined, the
detentions to wagonc had increased. The increase in detention to wagons
in the yards, despitc the additional facilities provided was stated to be
due to factors such as wagons becoming unifit/damaged owing to deficient
coupling, lack of power, late materialisation of stock, efc.

190. The quantum of block rake trains bye-passing the marshalling
yardy constitutes a sizeable percentage of traffic in coal, ore, POL etc.
and as much as 24 to 32 per cent under other commodities. These
rakes pass through the Central yards of important marshalling yards.
However, a record of the detentions to the wagons in these vards is not
being maintzined and as such it is not possible to asccitsin the reasons
for detentions of throuwgh goods trains. The Commitice would suggest
that the Railways should maintain records of detention of wagons to

trains snd include them in the published Marshalling Yard
Statistics so that such detentions could be watched anc controlled by
takimg suitable mieasures.

191. The Committee further find that even though the number of
wagomns dealt with in the terminal yards had come down by 159 per
cent from 1977-78 to 1980-81 the detention time of wagons had gone up
by 57.9 per cent during the s~me period. The Ministry of Railways
(Railway Board) have informed the Committee that due to increase
running of block rakes which by-pass yvard, the number of wagons dealt
with in the yards has decreased. The wagons are, therefore, detained
for longer periods for formation into trains. Further, according to the
Ministry of Raifways the general increase in detention to wagons is not
due to want of adequate facilities in yards and terminals. A general
drop in efficiency and discipline within and outside the railways has akso
been responsible for increased detentions.
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192. The Committee are surprised to wmote that the problem of -
_detention to mgons at yahls mdmw ‘been -dealt: withnby - the
"Rulway Board b { ifing upward' the' tavget ‘of ‘deterition thne (September
‘and’ Octobt:r’ )" w thout’ :mhlysmg n detdll the rensony for ithe imcrense
‘and without' considering ‘any - “yemetih ‘measeres : for ‘bringing ::down :.the
“ detention time ' to the prevsous ‘levels. The' Committee -ure dissatisfied
with_this nd ‘hoc step taken ‘by the Railway Boatd. They would like
the Railways to keep a strict watch on the detentions to wagons in yards
“and terminals and take ‘corrective steps to reduce such - detentions in
“fiture.

4o

193. The Commmittee further find that during 1980-81 the average number
‘of wagons transhipped per day at the 18 major transhipment points,
‘statistics for which are published, from BG to MG was 592 and frem
MG to BG 783. Average detention per wagon was 41.5 hrs and 38.1
hrs respectively. According to the Mmlstry of Railvays the dctention fo
wagons for transhipwent is due to various factors like behaviour of
transhipment labour, pattern of loading paxticularly of imported goods etc.
Availability of matching wagons “is itself dependent on these factors
The Committee are informed that 97 transhipment points would be elimi-
nated on completion of gange conversion projects which have been making
very slow progress. Despite heavy investments on conversion projects,
and completing about 326 km during Fowth Plan (1969-74) and 480 km
during the subsequent period upto 1979-80, the number of transhipment
points has remained at 97. This seems largely due to undertaking con-
version proiccts simuliameously on various MG Sect'ons without having
any time bound programme for ‘their completion, The Ministry of Rail-
ways (Railway Board) bave stated in this connection that at present there
are 15 comversion projects and for want of funds. only 6 are expected to
'be completed during the Sixth Plan. The Committee find that out of these
15 conversion projects, in respect of 8 projects, even target dates of com-
piction have not been fixed. The Committec would like to express their
dissatisfaction at the slow progress of these coversion projects. They
fail to understand that when Railways are well aware of the difficulties re-
garding financial constraints, why so many conversion projects arc taken
in hand resulting in scattering of scarce resources. The Committee recom-
mend that Railways should try to complete the on poing conversion pro-
jects as early as possible according to a time bound programme so that
the transhipment points may be chminated early, In future only selected
conversion projects should be taken in hand amd efforts made to complete
these projects before undertaking new projects. In the meantime, handling
facilities such as cranes, matching MG wagons etc, should be made avail-
able at important transhipment points and other suitable steps taken to
avoid detention to wagons at tramshipment points so that delay in
movement of wagons and damages to consignments and their pilferage etc.
could be obivated.

194 The Committee note that fraffic facilities broadlv comprise faci-
Iities at terminals in marshalling vards and on cnroute sections to facilitate
movement of traffic as far as possible at the booked spcesl and  to remove
congestions in busy yards, etc, The Fourth and the Fifth Plans’ total alloca-
tion ef funds for traffic facilities and line capacily works was Rs. 31§
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‘trexes. and Rs, 500 crores, respectively (out of a total plan outlay of

'Rs. 1525 mm;& ores, respectively). While the budget: aliotments
'year to year fotalled 1 .ggs.s crores in theF::'nhRPla;lgn‘;lRl. 3269:
.cxerea in the Fifth Plan, egﬁnﬁhevwas" y Rs. ./ crores an
.Rs. “299.5 crores 'respectively, ‘This was despite the fact that ‘Raﬂmzs
have becn contliwously co—=%ung of inndequate allocation of fuids.
The Committce further iote that owt of the budget allotments,
mearly, 60 per cent of the - allocations for ‘Iraffic facilities’, viz.
- "Rs. 145 crores in the Fourth Plam and Rs. 182 crorcs in the Fifth Plan
had been spent on gauge conversion and doubling works in patches.

The Committee would like to express their deep concerr on this decline
of investments in traffic facilities as this is bound fo have . adverse impact
on the quick movement of traffic and will lead to congestion. ‘

195. The Committee further observe that a review of some of the yard
réemodelling projects and lime capacity works on the FEastern, Northern,
Southern, South Central, South Eastern, Eastern and Western Railways
‘undertaken to ease congestion and reduce detentions to wagons and goods
trains had revealed that these were eitiher not been plarned/executed in
a manner that could relieve congestion or were taken up after considerable
delay and the pace of their execution had been slow. The Public Accomnts
Committee, in their 11th Report (Sixth Lok Sabha), had recommended a
comprehensive study of the major yards with a view to streamlining their
working. The Committee find that although, in pursuance of this, Railways
have wmdertaken a comprehensive study of various major marshalling yards,
the studies have been completed for 10 vards orly. Even in the case of
these 10 yards, majority of recommendations thcugh accepted by the
Railways are still to be implemented. The Committee would 1'ke the Railway
Board to ensure that Zonal Railways take necessary action for implemen-
tation of these recommendations and complete studies of the remaining
major yards as early as possible.

196. The Committee note that empty wagons are requited to be
cleaned inspected and scarted into covered ana open wagons znd tanks in
the marshalling yard prior to their despatch to the balk loading points (viz.
collieries, steel plants, cement and fertiliser plants, etc.). A review of coal
loaded wagons despatched from collieries revealed thet the Railways had
not been adhering to the prescribed rules and procedures in this regard, with
the result that empty wagons sent to the collieries from tlie marshalling yards
had either been left behind unloaded (at least until the next pilot) or hauled
empty. The number of wagons so left behind ranged between 1043 and
1336 per day and the wagons hauled empty ranged between 60 and 136 per
day during the years 1975-76 te 1979-80. The Committee regret that the
number of wagons left behind and hamled empty over the years has been
on the increase. The increase was despite the assertion made by the
Railways that cases of wrong mar halling are taken up as and when they
come to notice on occasional checks which the yard master and operating
efficers are supposed to make. The Committce would urge upon the
Railways to strengthen the supervisory checks in regard to the observance
of the extant instructions and if necessary to revise them suitably so as to
avoid the instances of wagons left behind or hauled empty. If any wagon
is left behind or haulted empty due to Colliery’s own failure, a provision
for suitable penalty should be made in the relevant rvles and the same
should he strictly enforced. \
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197. Further, the proper loading of wagons upto their carrying capacity
is required to be ensured and adjustment of loads is made so as to -avoid
underioading or overloading. A review of coal loaded ons despatched
from collieries revealed that there were cases of overloa of wagons
leading to damage to wagons. On the Eastern Railway during 1976 to
1979, overloading of coal wagons varied from 14.7 to 39.7 per cent in the
case of Box wagons and from 11.9 to 43.1 per cent in the case of four
wheeler wagons. As a result 33659 bearing springs of BOX wagons were
-damaged and the Raillways administration had to incur oxpenditure of
Rs. 64.63 lakhs on repair. The rules provide for adjustment of loads on
the spot after weighment and levy of stringent demurrage charges for non-
adjustment of loads. Though adequate weighment facilities exist in the
Depot Yards of the Railways these rules were not being strictly observed
and charges against the collieries were not being cnforced. The Committee
are not satisfied with the reply of the Railway Board that adequate facilities
for weighment of wagons in depot yards do not necessarily imply adequate
facility for adjustment of loads whenever loading of wagons attains large
proportions and that it is for the coal companies to do correct loading as
far as possible to avoid other difficulties. Since overloading contributes to
damage and consequent sickness to the wagons and possibilities of over-
loading of wagons are more at the loading point, it is for the Railways to
ensure that the wagons are not overloaded ai any point and particularly
at loading points.

198. 1t is surprising to note that although as per the rules as they
existed prior to 1975, the consignee/consigner had tc pay extra penal
freight charges calculated at double the highest classification rates on the
excess weight loaded and detected at the loading or wrloading stations or
enroute, the rules were amended in April 1975 (o provide for levy of
penalty only if excess weight was discovered enroute or at the destination.
The smernded rule cont'nued for six vears and it was onlv in 1981 that
new Rule 161-A applicable to coal with effect from 7.5.81 and loose com-
modities w.c.f. 1-11-1981 was provided in the Goods Tariff according to
which if wagons are discovered overloaded at the beoking point, enroute
or at destination, such over-weight beyond the permissible carrying capacity
of the wagon should be charged at the normal wagons load rate if the over-
weight is upto one tonne and at the ‘smalls’ rite if the overweight is more
than one tonne, for the entirc distance from the bocking point to the
destination.

199. It is also pertinent to note that the Railway Board had issued
mstructions in December 1980 and April 1981 permitting loading of coal
and certain other commoditics upto 5 tonnes in cxcess of the carrying
capacity of the BOX wagons, These instructions wcre withdrawn  in
March 1981/May 1981, In the first instance the relaxation was for short
distances but later it was extended for longer distances also. The Ministry
of Railways have stated in this connection that these instructions were issned
in consultation with the Mechanical Directorate of the Railway Board and
gﬁ:), ﬂ:: meet the immediate requirement of steel plants for building coal

re.
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Since Such ihedsures even if reserted for short periods adversely effect
life of the axles and other componénts of wagons, these are bound to
rcbu’ in  the shortening of the life span of wagons which cannot be
pi-uitted. The Conmmittee expect that Railways would ensure that swch
-overfoadiiig of wagens is not permitted in future.

200. Anocther factor which affects the wagon avzilab{ility for trade and
industry is the holding up of wagons by stecl plants, Fcod Corporation of
tadia. Port Trusts, etc. The number of wagons handled in such sidings has
heen of the order of 25,000—26,000 in recent years, of which 16,600—
17,000 are at the six major steel plants for their inward and eutward traffic.
Bevpite liberal free time upto 48 hours for single operatior of loading or
unleading as against 5 hours allowed to trade, defenticn to wagous in the
vards of tteel plants was much higher. The Minisiry cf Railways have
ot ilial whenever excessive detention of wagons was aoticed inside steel
plarts, the matter was taken up at approprizfe level and remedisl action
was taken in coordination with the steel plants/SAIL Ministry of Steel to
keep it to minimum possible Yevel.

201. In this connection, the Khandelwal Commiitee had recommended
in 1673 a scries of mcasures and works to be implemented mutually by the
Railways and the steel plants for reducing the det:vtion to wagons fnside
thotr yards.  Acco: ing to the Railway Board. while 75 out of 97 recom-
miendations corcerning them have been implemeried, cut of 153 iecom-
mendations pertaining to steel plants enly 77 have «0 far been implemented
sERoush the number of recommendaticis rejected werg oaby 32,

-~

202. Even after the implementation of 75 out ¢f 97 recemmendations
pertaining to Railways and 77 out of 153 recommendations pertaining to
el plarts and despite the assertion of the Railwayvs that remediel action
i 'aken ir coordination with the steel plants/SAIL  MVinistiy of Steel when-
cver there is excessive detention to wagors inside sice] plants, there has béen
ne perceptible improvement #s can be seen trom the fact that in 1980-81,
average detention per wagon in all the six steel plunts was mere than the
Fheral five timo upto 48 hovr-s, and even in 1981-82 (April—-Yine) averape
detention per wagen was excessive.  In TISCO, HSCO, Bhilai, Rourkela,
Dargapur and Bekaro Steel Plants, it was 106.10 s, 70.10 hrs.. 89.20 hrs.,
160.40 hrs., 78.30 hrs. and 168.20 hours respectively.  The Committete
weuld like the Ministry ef Steel and Ministiy of Railways to examine the
rfter evpeditiously and find cut the reascons with a view tn reduce the
detention to wagens incide the steel plants.

202, The de¢murrage charge leviakle s'nee 15 Febtuary, 1981 for deten-
tion to wagons in steel plants is Rs. 120 for 4 viheeler wagons pur day or
part theieof, wheteas the rate for peblic trade s Rs. 316.20  for first
24 hours. According to the Ministry of Railwaye, the rate of denturrage
charges is lixed by correlating it to the average carning capacity of BG
4 wheeler wagon por cay during 1981-82 is estimated at Rs. 120.15. The
Committey find it suprising that although the rate of demurrage for deten-
tian to swapons in the steel plants has hren kept at a lower lesel than that for
8L 90
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the general public, substantial demurrage charges were outstanding against the
steel plants as on 31st March, 1981. Whereas on Eastern Railway these
were Rs. 5.24 lakhs, the demumge charges outstanding were as high as
Rs. 968.46 lakhs in South Eastern Railway and these have not vet been
realiscd. The Committee take a serious view of these large outstandings.
‘They feel that in view of the continued detentions of wagons in steel plants
there is an urgent need not only to realise the oatstzndings, but also to
consider the deslrablllty of upward revision 'n the rate of demurrage
charges in case there is no reduction in the detention time.

204. The new BG wagons procured after 1973-74 are fitted with centre
buffer couplers (CBC) while the older wagons on line have the conventional
screw couplings and the two camnot be readily coupled. A transitional
device, known as “transifional coupling”, to enable the two to be coupled is,
therefore, being used. The consequential increased requirement of the
device could not, however, be met due to its limited production in the
couniry, the supplies curing the period April, 1977 to June, 1980 having
been only 96,712 as against the requirement of 2.08,123, resulting in a
large number of wagons being put out of conimission. The Committec
note that this device, attached to the CBC fitted vwagons and stated to be
rather weak, has often been getfting damaged in the marshelling yards while
humping due to the inadequate observance of the prescribed drill. Fluﬂler,
there has also been reportedly large scale ‘pilferage’ of this device in the
marshalling yards, more particularly since 1977-78, The Committee regret
the failure of the Railways to take adequate preventive measures to reduce
the damage to couplings of wagons through correct observance of main-
tenance instructions and to guard aga'nst large scale pilferage of this item
in their yards. The Committee would like the Ministry of Railways to talu.
remedial measures in this regard expeditiously.

20s. Accordmg tc the Ministry of Railways (Railway Board) the
present wagon shortage is attributable to a significant extent to the
increase in lead as extra time is needed for the wagon to cover the addi-
tional distance and, further, the wagon may have to he hauled over
additional  intermediate ya'rds mvolvmg extra detent'on envoute. The
Committtee note that the increase in lead from 656 km. in 1976-77 to
717 km. in 1979-80 was mainly due to the much longer average lead in
resoect of fooderains, fertilisers and cement, due partly to cross-country
traffic and partly to diversion of shortlmtermedlate lead traffic to road
because of the inability of the Railways to cope w'th the demand. The
Railway Board have stated in this connection that there are constraints
where the imports or seasonal or other shortages at the linked source of
supply determine the pattern of movement. Imports of fertilisers are being
made at Vishakhapatnam Port instead of at Kandla, Okha and Porbandar
with the resultant increase in lead for movement of fertiliser for Punjab
and Harvana. Similar is the case of Rock Phosphate. Further, accordmg
to the Ministry, the Calcutta Port which should be mcet ng the require-
ments of Bihar, Eastern UP and the North Eastern States is loading not
more than 25 wagons per day al the Railwrys are prepared to
load upto 100 wagons a dav from this Poyt and also the rail capacity
available at Haldia is not being ufilised. The Commiticc feel that th¥'s
is clearly indicative of lack of proper coordination betwecn the Ministry
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of Railways and Ministry of Shipping and Transport as well as user Minis-
tries. The Committee would like the Mimistry of Railways to sort out
this matter with the Ministries|Departments concerned with a view to
evolving and finalising a coordinated approach to rationalise the move-
ment of these commodities so as to reduce the lead of traffic as far as
possible and to put the available wagon capacity to the best possible use.

206. The Committee find that due to non-availability of wagons
- there was considerable diversion of traffic from rail to road, which not only
resulted in the Railways losing revenue but also in some cases in haulage
over long distances by the costlier road transport.

207. The Commiftee are constrained to point out that the quantity
of cement moved by rail declined from 127.73 lakh tonnes in 1976 to
99.45 lakh tonnes in 1979 and further to 68.46 lakh tonmes in 1981
(January-September) whereas that moved by road increased gradually from
45.49 lakh tonnes in 1976 to 76.39 lakh tonnes in 1979 and during the
first nine months of 1981, 74.71 lakh tonnes had hzen moved by road.
According to the office of the Cement Controller, the main reasons for
the decline in the quantity of cement moved by rail over the years were
shortage of wagons supplied to cement factories. The Ministry of Rail-
ways (Railway Board) have stated in this connection that there was a
gencral decline in all spheres of economic aglivity in the country and
there was, therefore, a shortfall in loading of almost all commeodities,
including cement. Further, according to them they have offered to the
Ministry of Industrial Development that they can lift all the cement in
block rakes by rail, but this has not found favour with the cement fac-

B -

tones.

208. The Committee find that the indigenous cement production
declined from 190.77 lakh tonnes in 1978 to 182.28 'ukh tommes in
1979 and further te 177.90 lakh tonnes in 1980. It is really a matter of
concern that inspite of this decline in the production of cement, Railways
could not meet the demand of cement factories and the outstanding
indents of wagons increased from 7311 in 1977 to 183,918 in 1978 and
further to 206,070 in 1979. Further, according to the Ministry of Indus-
trial Development (Cement Controller), many cement factories, particularly
those on South Cerfral Railway and South Eastern Railway had been
compizin‘ng about continuous short supply of wagons and movement
restrictions imnposed by the Railways. The cement factories situated on
other Zonal Railways were also not in a very happy position.

- 209. The Committee are given to understand that many Government
projects have been delayed due to uwon-availability of cement for want of
wagons, The most adversely affected States in this respect are Assam,
West Benpal (bevond Farakka), Sikkim, Tripura, Manipar, Napaland and
Arunachal Pradesh in Eastern Region, J,K, Punjab, Haryana, Himachal
Pradesh, Delhi and UP in Northern Region and Kerala in Southern Re-
glon. Due to short supply of wagons, cement factories are moving cement
not only to short distances which can conveniently be served by road but
are compelled to move cement over longer distances. At present, very large
quantity is moving by road for distances beyond 250 kmns. ,
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210. The Cement Cotroler has informed the Comihittee il this
connection that the Cement Controller’s instriictions 6 the factorjes are
that except for distances below 250 kins cement is to be movad by ¥ait
fo the extent possiblc if wagons are made available but they do not Hdve
any statutory power to compel factories to send cement by rail. It is
however, pertineny to note that this office is permitting ¥reight reiniburse-
ment on movement by road beyond 100 kms for Government Parties
and 350 kms for other consignees with extra weightage over rail freight
to cover part cost of additional road freight incurred for movement by
road from Cement Regulation account and to this uccoumt, it cosfs
about Rs. 5 crores to Rs. 6 crores per year. Due to several increases
in diesel prices and eother costs of operations, transport companies arc
cherging much higher freight from the consignees which unnecessarily
increases burden on consumers, including Government Departments, and
causes strain on road tramsport system.

211. The Chairman, Railway Board had informed the Committce that
the Railways had written a letter to the office of the Cement  Controller
suggesting (i) that subsidy should be given strictly on the condition that
they should carry the cement beyond 250 kms. by rail, (i) that subsidy
limit in the South may be reduced from 250 kms to 150 kins and (i) any-
thing moved beyord 250 kms by road must be on a specific certificate by
ihe Railways that they were not able to move the coment by rail. Reacting o
thece suggestions the Cement Coatre'ler had stated “I would not only accept
it but I will welcome it”., The Committce have also taken notc of the
statement made by the Chairman of the Railway Board before the Com-
mittee that “very often there is vested interest in loading by road.” The
Commiittee feel that this is a disturbing situation with Railways claiiming
" adequate capacity to transport cement provided these are offered in Iock
loads and the cement factories moving increasing quantities of cemcent by
road becausc of <o called non-availability of wagons. The Commiftee feel
that there is an urgent need for this matter to be sorted out at the highest
level between the Ministry of Railways and Ministry of Industry so that
movement of ccment by road which not only puts addifiomal burdeh gn
the consumer hut also results in wasteful use of scarce petroleum produocts
could be reduced to the barest minimum. The Committee fcel that in
view of the partial decontrol of cement, the whole question of subsidy
needs to be reviewed. '

212. The Committee are coastrained to find that the avevage number
of wagons (4-wheelers) loaded per day for transportation of coal during
the Jast six years i.c. from 1975-76 to 1980-81 was far lesy than - the
offers for loading of wagons made by Coal India Ltd. and Singareri
Collieries Company Ltd. for movement of coal. The shortfall in the
supply of wagons for haulage of coal has been recurrent and has assamed
serious proportions during these years as is apparent from the fact that
the percentage of average loading of wagons per day to the offers magde
by Cool India Itd. and Singareni Collierice Compauny Lid. eradually
decreased from 82.2 per cent in 1975-76 to 78.4 ‘per .cent in 1977-78 and
further to 71.3 per cent in 1980-81. In this connection, the Chairman
/Raifwsy Bon-d) steted during evidence that “rom t(he figures 1 have,
the offers made by Coal Companies to the Railtvays for loading were
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much above the level of wagons actually supplied and therefore it does

amear that in those years perhaps the Railways may not have heen able
meet the demand fully.”

213. The Committee find that the quanhty of coal trausposted by
i declmed from 77.53 million topnes in 1977-78 to 71.47 million
tenmes in 1978-79 and forther to 68.76 million tonnes in 1979-80. I is
ouly in 1980-81 that the quantity moved by rail has picked up to 70. 10
willion tonnes. On the other hand the quantity of coal transported by
road has incressed gradually from 13.90 million tomues in 1976-77 tu
19.16 million tonnes in 1978-79 and to 28.08 million tonnes in 1980-81.

214. Dwring evidence, the representative of the Department of Coal
informed the Committee tha¢ there has been improvement in the loading
of coal by railway wagons. At the end of November 1981, on an average
9800 wagons were loaded per day and they hope to achievc record loading
of 10500 wagons a day by March 1982, Despite a very high level of load
ng in November, the stock at the pitheads bad, however, gone up because
of the increase in production cof coal.

215. The Committee were further informed that during the last 2-3
years 9 to 11 per cent annual growth in production of ceal has been main-
tained and that pithead stock level at 10 to 12 million tonnes is considered
more than adequate and reasonable. The Department of Coal wiuld like
‘0 bring it down from 15 million tonnes to 10 to 12 million tannes and fot
chis purpose coal ficlds require imcreasing number of wagons if the coal
despatches are to keep pace with the increasing production.

216. In this connection the Department of Coal have informed the
Committee that with a view to increasing the quantum of coal carried by
tail as a result of increase in production of coal every vear, Railways have
been requested to make available wagons according to the coul Geldwise
requirements, to avoid supplying rakes of covered wagons ((1imbo rakes) ot
cakes having a mixture of open and covered wagans at sidinys where coal
companies have niechanised loading arrangements. The Railwavs have alse
ocen requested to ensure supply of wagons according to a fixed firte sche.
dule and avoid ervatic supply of Wagons or bunchmu of supplies, particu.
farly at such sidings where coal companies have to resort to ‘oadmg AN
ally. The Committee would like the Ministry of Railways to consider these
suggestions of the Departmen¢ of Coal and irtimate (o the Commitice the
measures taken by them in this regard.

217. The Committee would urge upon the Departinent of Col 1
issue necessary instructions to the Chal fields to augment the SWpC T isory
¢hecks in regard to loading of coal wagoms to crsure heiter utilis: iisn o\
wagons cupplied. Since movement of coal bv rpad ieads to wast. e of
precious diesel and comsequent burden on the forcian exchare:, ths
Committee hope that close coordination will be maintained Ly Coad

:}omp?lmes with the Railways at all levels to maximis: movement of coul
y ra

218. In regard to the movement of fertiliser; aiso, the Commitice find
that Ports as well as domestic fertiliser factories are experiencing sheitage
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of wagons. That the shortage was uniform is borne out by the fact thatl
daring each month in the lost three years i.e. from April 1978 to March
1981 the averoge number of wagons supplied to the ports and domestic
fertiliser factories was far less than that indented by them. The ffuantum
on this shortfall is evident from the fact that during 1980-81 the number
of wagons indented by domestic fertiliser factories and ports was 13771
and 33619 and that uctually supplied to them was 5554 and 4665 respec-
tively. The quantity unloaded at Ports and domestic production, according
to Ministry of Agriculture, increased fromy 11.68 million tonnes in 1978-79
to 11.99 million tonnes in 1979-80 and to 12.91 million tonnes in 1980-81.
The Railways could not meet the demand for more wagons (o cope with
the increase in total quantum of fertilisers to be transported during these
years, gs is borne out by the fact that whereas the quaniity of fertilisers
moved by rail declined from 8.6 miillion tonmes in 1978-79 to 8.2
million tonnes in 1979-80 and further to 8.1 million tonnes in 1980-81,
that transported by road increased from 3.1 million tonnes in 1978-79
to 3.8 million tonnes in 1979-80 and further to 4.8 (approx.) millon
tonnes in 1980-81.

219. The Committee are informed that for the vear 1978-79, the
Department of Agriculture & Cooperation had revised their target of
rail capacity requirement for fertilisers from 9.2 million tonmnes to
11 million tonnes. The Ministy of Railways however, agreed to provide
@ capacity of 9.2 million tomnes only. Keeping in view the shoriage of
wagons, the Departmeng of Agriculture in consultation with the Miristry
of Finance agreed tbat the imported fertilisers should be moved by road
upto 500 km. and indigenous fertilisers upto 1000 km. by subsidising
the additional cost of road haulage., The distance uptp which imported
{ertilisers were to be moved by road was also subsequently stepped upto
1000 km. in May, 1979. The actual rail movement of fertiliscrs during
1978-79 and 1979-80 was 8.6 million tonnes and 8.2 million tonnes,
the average lcad having increased from 929 km, in 1976-77 to 1038 km.
in 1978-79 and 1122 km. in 1979-80. According to the Ministry of
Agriculture, the programeme for movement of fertilisers was drawn up
im coordination meetings with the Railway Beoard, but in view of the
inability of the Railways to provide the required nunber of wagons  at
ports closc to the consumption centres, they were compelle) to mowve
fertiliser from distant port locations in the South which inevitably added
to the lead of the fertiliser movements. The Commitfec are of the
opinion that movement of fertilisers during these years bv rail/road te
various points of consumption centres was not properly cocrdinated between
the twp ministries resulting in increase in lead of rail traffic and diversion
nf considerable quantum to road. The Committee are unhappy at this
lack of coordination and would like remedial measures in this regard to be

taken early. .

220. The Committee have been informed by the Railway Board that as
the concept is to move foodgrains in train-leads betweesn two terminals i
is in the interest of the economy to have full length sidings to accommodate
full length trains as a policy measures. While attempts had been made
by them to rationalise the movement of foodgraing in block rakes, timely
remedial measures such as provision of adequate siding facilities at the
godowns to facilitafe quick loading/unloading had not been taken by the
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Ministry of Food and Agriculture/Food Corporation. Consequently,
block rake loading at stations in Punjab and Haryana had to be done by
blocking running lines resulting in detention to wagons and affecting their
turn round. The Ministry of Agriculture have admitted that out of many
godown centres, each with a capacity of 10,000 MT or more in Punjab
and Haryana, captive sidings are available in only 4 godowns. However,
. the problem that the FCI has been facing in speedy execution of the
sidfing works by the Railways has been imsistence on the part of the
Railways to provide full rake length sidings of 75 wagons in each case.
fie land for the purpose of constructing godowns had alreacy becn
aoguired in many cases where siding facilities were being provided in
2 or 3 spurs withouf ifisistence on full rake siding. The change in the
policy has caused serious dellys in finalisation and execution of the
works. Further, according to the Ministry of Agriculture it may not be
possiblc under the new policy of the Railways regard ng provision of

Railway sidings to have siding facilities for godowns having even 10,000
tonnes capacity.

221. The Committee regret to observe that the matter coula not be
sorted out at preper level between the Ministry of Agriculture and the
Minpistry of Railways. They are of the view that where the land has been
acquired by FCI and the siding facilitics are being prov.ded in 2 or 3
spurs and in godowns where FCI is experiencing difficultics in acquiring
sufficient land for rake siding, the Ministry of Railways may not insist on
full rake siding. Where the land and other requisitcs are available the
Food Corporation of India/Department of Food should initiate proposal
for railway siding suitable for block rake loading.

The Committee would like the Ministry of Railways and FCI/
Department of Food to maintain a close coordination bcetween them so as
to provide adequatc siding facility at maximum number of godowns
particelarly in Punjab and Haryana.

222, The Committec note that loading of foodgrains, lertilisers and
cement in open (BOX) wagons covered with tarpaulins was permitted by
the Railway Board in November, 1978 subject to these wagons being
hoeked for short distances and over routes not likely to be iffected by rain.
These conditions were, however, not observed by the Railway staff and
open wagons with the above commodities were despatched to distant
places. For examples, 29 BOX wagons contain' ng wheat booked by Food
Corporation of India on 30-6-1981/1-7-1981 at Barnala Railwav Station
on Northern Railway for Dhanbad duly covered with tarpaulins were
received at Dhanbad on 6-7-1981.: Due to congestion in FCI's godown
at Dhanbad, fresh booking of the rake was made on 10-7-1981. 17 BOX
wagons from this roke were received at Tatsilwai Railwav Station and
12 BOX .wagons at Ranchi Raliway Station. Delivery of the consignment
was given to FCI on assessment of damages as contents of some wagons
were found damaged by wet on actount of rain since some of the tarpaulins
got disturbed during tramsit, The Committee strongly disapprove the use
of open wagons for the commodities such as cement, foodgrains, fertiliser
etc. particularly when the Railways have claimed that the traffic requiring
use of covered wagons was only 34 per cent while such wagons are available
to fhe extent of 54 per cent. Since such commodities transported in open
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a—-fous even if covered by tarpaulins in furn entail nnnsceswy expenditure
can fall easy prey to pilierage ar got damaged in rain, it is desirable
that these are hooked in covered wagans only thereby relesvsmg sufficient
open wagons for loading of coal at collieries, The Commi: :c reconmend
that mecessary instructions may he issued by the Railvuay Board ty all
comcerned. In case the number of covered wagams with the Railways
is not commensurate with the increase in trafiic iy coimmodities needing
such wagons, immediate measures may he taken to procyre such wagons.

SATISH AGARWAL,
Clhagrinan
Public Accounts Coninustee
NEw Drrui:
April 17, 1982.
Chairra 27. 1904 (Saka)



APPENDIX 1
(Vide para 1)

WAGON AVAILABILITY ON THE RAILWAYS*
Audit Paragraph

1. Introduction

1.1 The Indian Railways carry about 67 per cent of originating tonnage
and 32 per cent of tonne km of the total inter-regional movement of trught
traffic in the country and thus constitute the main artery of the nation’s m-
land transport. Freight traffic is also the main source of their earnings and
nearly 97 per cent of it is in wagon loads.

1.2 The unit of rail transpor: for f{reight traftic is the wagon. I'hc num-
ber of wagons required is assessed by the Ministry of Railways (Railway
Board) in consultation with the Planning Commission and the main users,
taking into account the anticipated traffic under major commoditics, the turn-
round time o wagons i.c. interval between two loadings, and the average
lad, i.c. distance of haul. in the light of past trends and likely future deve-
lopments.  The requirements of wagong so assessed are distributed  into
various types and included in the Rolling Stock Programme (Budget) and
ordered on the wagon builders each year by the Railway Board.

1.3 The Railways had 4.90,817 wagons** towards the end of the Fourth
Plan, which according to the Ministry of Kailways (Railway Board), werc
adequate*** to mect a traffic level of 235 million tonnes or 148 billian net
tonne km in the last vear (1973-74) of the Fourth Plan. However, the
traffic carried in that year was only 184.9 million tonnes or 122.3 billior
net tonne km, which meant a capacity utilisation of 83 per cent. The avera-
ge turn-round of wagons in that ycar had increased from the assumed level
of 11.9 and 8.8 days to 15 and 12.5 days for broad gauge (BG) and metre
gauge (MG) wagons. respectively.

1.4 For the Fifth Five Year Plan (1974-75 to 1978-79). the Railway
Board were as per the revised targets of traffic, to procure 54,024 wagons
mcludmg 16,500 wagons on rcplacement account for carrying an estimated
originating freight traffic of 250 million tonnes. Cognisance was taken of
the need for better utilisation of the cxisting track and rolling stock capacity
and higher operational cfficiency by m-~ximising movement in block rakes
and reducing turn-round time (to a level of 12.1 and 10.5 days for BG and
MG respectively).

*A detiile | draft review was issued to the Ministry of Railways (Railway Board) on
6th Novembar 1980 it was fintlisad in the light of discussions with the officials of tiw M-
istrv of Railways (Railway Board) on 24th December 1980.

**Wagons are reckoned in terms of four wheelers unless otherwise stated.

***Railway Convention Committee, Sth Report. 1973,

Y
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1.5 By 1976-77, the total holding of BG and MG wagons had increased
to 5,20,114. The turn-round of wagons had also come down, with impro-
ved operating efficiency from 15 and 12.5 days during 1973-74 to 13 and
11.1 days for BG and MG respectively during 1976-77. The Railways
were as a result, able to load 239.1 and 237.3 million tonnes during 1976-
77 and 1977-78 which meant a capacity utilisation of 96 per cent in terms
of rolling stock.

1.6 By 1978-79, against the Fifth Plan provision of 54,024 wagons, the
actual procurement of wagons was 59,338. Accordingly, the total wagon
holdings :ncreascd further from 5,20,114 in 1976-77 to 5,32,072 in 1978-79
and 5,34,517 at the end of 1979-80. However, the traffic tonnage carried.
especially under coal and cement declined from 1977-78, as under :

- ——Tratﬁc tonnage carrie:&_
Totali e e e« Total
wagon  Coal Cement  Total = Traffic
holding  (in (in traffic (in in
million million million NTKM
tonnes) tonnes) tonnes) (in billions)
1976-77 . . L . 520114 82.3 13.7 239.1 156.8
1977-78 . . } . . 527863 83.8 13.6 237.3 162.6
1978-79 . ) . . . 532072 77.9 12.3 223 .4 154 .8
197980 . 534517

75.8 10.0 217.8 155.9

IL. Position after 1976-77—Wagon shortage

1.7 The preceding para would indicate that wagon capacity to load
247—250 million tonneg of traffic had been created and traffic of 239.1
and 237.3 million tonnes had been moved in the years 1976-77 and 1977-
78; further, that with lesser traffic in the subscquent years the Railways

should have had more wagons than what the traffic moved needed. How-
cver the factual posttion turned out to be different, as indicated below :

1.8 A review by Audit of the operating position from 1976-77 to 1979-
80 on the Central, Eastern, Northern, Southern, South-Central,  South
Eastern and Western Railways, which together account for 90.7 per cent
of the total tonnage carried by the entire Railway system, indicated shortage
of both covered as well as open wagons. The following is the result of a
survey to gauge the extent of outstanding indents for wagons (average
monthly outstanding indents for one month in the lean period—April to
September and one month in the peak period—October to March)

Year Outstanding indents (average
per month)
BG MG

1976-77 . . . . . . . . . 10,143 4,807
197 7-78 . . ] . . . . . . 23,480 14,065

1978-79 . . . . . . . . . 1,03,839 57,970

1979-80 . . . . . . . . . 2,44,368 82,885

1980.81 . i . . . . . . . 1,92,256 46,594 (June 1980

only)

—
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1.9 A further analysis oi the outstanding indents to the end of June
1980 showed that thz «!.cst date of registration was November 1978 in
respect of BG and March 1979 in respect of MG wagons on the Eastern
and Northern Railways, respectively.

1.10 A review by Audit of the procurement of wagons as also of the
-factors responsible for rcducing the wagon availability during recent years
revealed the following :

- (As the BG accounts for 89 per cent of the freight trafliz this review
decals mainly with the position on tirc BG).

III. Procurement of Wagons
Imbalance in wagon holding be:ween open and covered

1.11 A comparative study* of the wagon holding position at the be-
ginning of the Fifth Plan (i.e. as on 1-4-1974) with that at thc cnd of
1977-7¢ (when the Railways carried the moaximu:a tiali'c, achicving 96
per cent capacity utilisation), analysed into open ard covercd stech. ove-
aled as under

Percentage Percentage

increas~ increase in traffic
in wagon capua- in commodities Variation
city (tonnes) for which
from 1973-74 generally cc vered-
to 1977-78 open wagons
are indented,
from

1973-74 to 1977-7%

BG
Covered . . . . 17 29 (—12
Open . . . . . 52 43 9
MG
Covered . . . . 0.3 21 (-)20.7
Open . . . . . (-3 7 (=)o

1.12 The above analysis brings out that :hc increase in covercd stock
was not commensurate with the increage in iriflic in commodities (cement,
foodgrains. fertilisers and other commodities) for which generally such
wagons arc indented. Even in the case of opecn wagons, the apparem
higher capacity was not genuine, firstly becausc the, increase was largely
in special type wagons (for carrying lron ore, otner raw materials for steel
plants, long length finished steel items, etc.) rather than general purpose
(opcn) wagons and, secondly, the general purpose (open) wagons had
to be used for transport of commodities even where covered wagons had
been indented. .

*This comparative study does nct take note of the effects of turnround and lead on
the wagon availability.
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Inadequate provisioning of MG wagons

1.13 The MG wagon holding position having indicated a surplus of
591 wagons when the Railway Board assessed the requirements of wagouns
for the Fifih Plan period, mainly because of projects for conversiom of
MG track into BG, no provisioning of MG wagons on additional account
was made in the Rolling Stock Programmes of 1975-76 to 1977-78. ‘T'he
slowing down of execution of MG to BG conversion  projects (on the
Western, North Eastern and Southern Railways), however, delayed the
release of MG wagons from the sections to be converted into BG and, as
a result, there was practically no net addition to thce MG wagon flevt du-
ring the period from 1974-75 to 1978-79 to handle the increase trathc mn
the MG sections.

Excess Provisioning of special tvpe wagons

1.14 A type-wise analysis of the 59,338 wagous procured during the
yeats 1974-75 to 1978-79 disclosed that ag many as 15,154 special type
wagons, (besides 25,307 covered wagons and 16,199 ceneral purpese open
type wagons*) had becn procured. Further, some of the types of special
wagons procured during this period were not of the types  generally in
demand by trade and industry. \

1.15 The special wagons, as for instancc, BRHT (6,438 Nos.) foi
carrying long length finished stecl products from stecl plants, BOY (3,300
Nos.) for transporting ircn ore for export in closed circuit scctions of the

South Eastern Railway and BOBS (2,010 Nos.) for transport of raw
materials to the steel plants, had been procured in excess in relation to the
iraffic that materialised; but these could not be diverted to meet il.x teaffic
demand for gencral purposc, open or covered, wagons. Similarly. there
had been excess provisioning (1,101 Nos.) and cxcess procurcmen: (500

Nos.) of brake vans during this period.

1.16 Evcn of the wagons ordered, a substantial number, though manu-
factured by the wagon builders, could not be taken over from them and
put on linc for traffic use but had to be kept stabled in their workshops
for want of wheelsetes and roller bearing axle boxes. These fittings which
were required to be supplied to wagon builders as frec supply items could
not be arranged by the Railway Board in adequate numbers to match the
delivery schedule of wagons. During 1978-79 and 1979-80. on an avcrage,
830 and 784 wagons per day, out of 12,056 snd 10,827 wagous, res-
pectively, built for the Railways, had to be kept stabled on this account.
The loss to thc Railways as a result was 3.06,235 and 2,26.160 wagon
days. respectively, durigg the two years. i

IV. Factors affecting wagon availability

1.17 Even the fleet of wagons on line could not be put to maximum
utilisation due to various opera‘ional and non-operational factors within

e e p—— e . e s e . . - e ——

*Fxcludes 2678 brake vans procured during 1974-—-79.



| 87
the Control of the Ministry of Railways (Réilway Board), as brought out
hereunder :

Tm)iec"tion, sorting, etc. of empty wagons and adjustment of loads in
Raitwiy yards.

1.17.1 The empty wagons are required to be cleaned, inspected atd
sorted into covered and open wagons and tanks in the marshalling yards
prior 1o their déspatch to the bulk loading points (viz. collicries, s eel plants,
cement and fertiliser. plants etc.). Similarly, proper loading of wagons
‘upte their carrying capacity is required to be ensured and adjustment of
@ loads made so as to avoid underloading or overloading. 1t was noticed

by Awdit during the course of a review of coal loaded wagons despatched
from collicries that the Railways had not been adhering to the prescribed
rules and procedures in this regard, with the result that empty wagons sent
10 the collieries from the marshalling yards had either been lcft behind
unloaded (atleast until the next pilot) or hauled empty. The nuimber of
wvagons so left behind ranged between 1,043 and 1.336 and the wagons
hauled ¢mpty ranged between 60 and 136 per day during the ycars 1975-
76 1c 1979-80. There were also cases of overloading leading to damage
[0 wagons*. : ’

1.17.2 Further, duc to the gencral shortage of covered wagons. toad-
ing of foodgrains. fertilisers and cemen’, in open (BOX) wagons covered
with tarpaulins was permitted by the Railway Board in November 1978,
subject to these wagons being booked for short distances and over routes
not likcly to be affected by rain. These conditions were, however, not
observed bv the Railway staff and open wagons with the above commodi-
ties were despatched to distant places thereby retarding availability of

- open empties for loading of coal at the collieries. As a result, the inter
change commi'ment to supply open empties from Northern Railwav  to
Eastern Railway at Mughalsarai for loading coal came cdown from 1.748
in 1978 to 1,506 in 1979, per day.

1.17.3 Coal accounts for 32—33 per cent of the originating tonnage
on the Indian Railwavs and the Eastern and South Eastern Railwavs carry
between them over 90 per cent of the total coal tonnage carried. As a
result of the above factors contributing to reduced availability of open
wagoens, there was a setback in the daily wagon allotment™ and coal load-
ing, as indicated below :

Year  Offer Allotment Loading  Produc-
indents (Numoer of o in
Wagons)  million
tonnes
(Coal
India
only)
97677 . . . 10367 $734 RIT2 8948
197778 . . . . . . . 10701 9218 8379 R8.96
1978-79 . . . . . . . 10230 f14 7540 90.06
1979-80 . . . . . . . 9979 7646 7160 91.39

*Specltic illuétrati‘v;' éascs of dmﬁage noticed b}"vAudit re gi\'cl‘\v in the Annexure.
*Data from *“Sales and Traffic Review™ of Coal India Ltd., 1979-R0.
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1.17.4 While the Ministry of Railways (Railway Board) attribut-
ed the reductiva in the loading of coal to failure of the collieries to
organise their labour, etc. for loading of wagons within the free timc,
the Ministry of Energy (Department of Coal), on behalf of the collieries,
attributed (February 1978) this to, a part from less availability of wagons,
unscheduled supply of wagons resulting in (colliery) labour being kept idle
at times for the whole day ; improper sequencing of rakes resulting in the
collieries not being able to load coal properly; and supply of empties
with defetcs and without cleaning, etc.

1.17.5 Such differences are required to be sorted out at co-ordination
meetings between the collieries and the Railway officers at the local fevet®
as well as at ‘the level of Ministry of Railways and Ministry of Energy
(Department of Coal). Nevertheless, the position had deteriorated over the
years as seen from the above figures.

Wagon shortage due to wagons being held up in sidings of major Railway
users ' .

1.18.1 Steel Piants : Wagon availability for trade and industry is
affectcd also owing to wagons being held up in the sidings or yards of
major Railway users, e.g. stecl plants, Food Corporation, Port Trusts,
etc., which are not worked by the Railways. The number of wagons handl-
ed in such sidings has been of the order of 25,000—26,000 in recent
years, of which 16,000—17,000 are at thc six major steel plants for their
inward and outward traffic. Despite libcral free time upto 48 hours for
singe operaticn of loading or unloading as against 5 hours allowed to trade,
detentions to wagons in the yard of the s‘cel plants were much higher, as
revealed during test check of records of December 1979, undertaken by
Audit, as indicated below :

Type of wagon Name of No. of Deten-
Stecl Plant wagons  ticn per
detained wagon

(hours)
BOX Lo . . . . . Bokaro 1391 72
Rourkela 1178 64
BFR . . . . . . . TISCO 172 80
Durgapur 128 93
BRH . . . . . . . Bokaro 140 250
Rourkela 82 186
Ordinary covered wagons . . . . TISCO 281 55
Bokaro 229 321
Rourkela 362 153
. Durgapur 115 142
Ordinary open wagons . . . . Durgapur : 216 110

Tank Wagons . . . . . Durgapur 88 92
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According to the Ministry of Railways (Railway Board), the yaras
of the steel plants having been built on certain assumptions and the situation
having changed with the passage of time, therc weres hold ups * of
wagons.

1n this connection, the Khandelwal Committee had recommended in 1973
a series of measures and works to be implemented mutually by the Rail-
ways and the steel plants for reducing the detention to wagons inside their
yards. However, not all the recommendations of the Committee have been
implemented so far; according to the records made available to Audit by
the Ministry of Railways (Railway Board), the Railways had implemcnted
~75 out of 97 recommenda’ions concerning them and the steel plants 56
out of 149 concerning them (September 1980).

Departmental users

1.18.2 The free time allowed for traffic wagons inside departmental
workshops and sidings is as it is much in excess of the normal free time of
5 hours, ranging from 48 to as high as 216 (reduced to 144 from 1-8-80)
hours per wagon on the Eastern, South Central and Southern Railways.
Even then, the actual time for which wagons were held up was much in
excess of even this liberal free time, mainly owing to non-executionidelayed
implemen‘ation of measures to improve loadingiunloading facilities inside
the workshops. (see para 3).

Wagon shortage due to overaged and sick wagons

1.19 Another factor affecting wagon availbilty during recent years has
been the increased percentage of overaged and sick wagons under or
awaiting repairs on the line. :

1.19.1 The number of overaged wagons was as follows :

At the end of . Numbers Percentage to total
on line
BG MG BG MG
1973-74 . . . . . . 12054 10464 4.15 11.31
1977-78 . . . . . . . 18917 10381 6.18 11.66
1978-79 . . . . . . . 19014 9777 6.17 11.04

1979-80 . . . . . . . 20245 10109 6.49 11.46

1.19.2 The number of sick wagons was as follows :

At the end of Percentage to total
Numbers on line
BG MG BG MG
197778 . . . . . . ) 14660 4057 3.98 3.91
1978719 . . . . . .. 16255 4364 4.34 4.14

1979-80 . . . . . . . 16812 4973 4.43 4.73
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'The extent of overaged wagons would appear (o Beé olfe of the réasous
for the high percentage of wagons in workshops and sick lines (amd afSo
detention to rakes in yards and on the ling),  this reducing their avail-
ability for traffic.

1.20 Coupler incompatibility

Another reason for large number of sick wagons is the probicm or
coupler incompatibility. All the new (BG) wagons procured after 1973-74
arc fitted with centre buffer couplers (CBC), while the older wagois o
line have the conventional screw couplings and the two cannot be rcadily
coupled. A transi ional device, knownas “transitional coupling.” to cnable the
two to be coupled is, therefore, being used. However, this device, attacihed
to the CBC fitted wagons and stated to be rather weak, has often beina
getting damaged in the marshalling yards while humping duc to inadequate
obscrvance of the prescribed drill. Further. there has also been reportedy
largescale ‘pilferage’ of this device in marshalling vards, more particularly
since 1977-78. The consequential increased requirement of the device could
not. however, be met due to its limited production in the countiy. the
supplies during the period April 1977 to Junc 1980 having been  only
96712 as against the requirement of 208123, resuliing in wagons  being
put out of commission.

g

According to the standing instructions in fOree and reiterated by the
Ministry of Railwavs (Railway Board) in August 1980, CBC wagons
shoul¢ CBC wagons should as far ag' possible move in bleck rakes. In the
connection. the Ministry of Railways (Railway Board) obscrved ( Deceniber
1980) that ~As regards closed circuit rakes where this problem did not
exist it had ‘o be scen whether the country can really afford this.”

Turn-round as a factor affecting wagon availability

1.21.1 The turn-round  time of a wagon <omprises (i) the tine .
load unload a wagon at the torminals, (i1) the ime spent at the marshal-
ling transhipment repacking sheds and (iii) its run time. Thesc operations
arc within the control of Railwayg and it is imperative o keep the turn-
round near about the assumcd level so that the demand and availubihey
ot wagons are evenly matched.

As already stated, thc Ministry of Railways (Railway Board), whik
working out the wagon requircments for the Fifth Plan period, had assumed
that the turn-round would be brought down to 12.1 day: on BG (for M.G.
10.5 days). It wag expected that the investment ia linc capocity works, in
yard facilities, in the number of rolling stock, ¢'c. would improvc the turn-
round through better speed, rationalised movement (block rakes) etc.



1,212 The actual turnround of wagons on the

however, been as follows :

o

Year

1973-74
1974-75
1975-76
1976-77
1977-7%
1978-79
1979-80

BG znd MG has

Turnround

BG MG
15.0 12.5
14.6 12.0
13.5 11.6
13.0 1.1
13.3 I1.5
14.3 12.8
15.1 4.1

As a result of the higher turnround, the wagon availability becanic less.
The following arc the results of an analysis of the effectsicauses of the
incrcase in turnround on BG wagon availability - (the position on G is

similar and has hence not been brought out here).

(i) At the level of wagon holding in 1973-74 and 1974-75. increase
shorifall in availability of wagons for
loading to the extent of about 700 to 1000 per day.

(11) In 1976-77 and 1977-78, when the wagon turnround was brought
down to 13.0 and 13.3, the efficiency indices were the bes', as detailed

in turnround by 0.5 day meant

below

1. Turnround

(days) . 15.0

2. Wagon
Km per
wagon

day . 67.

3. Net tonne
Km per
wagon

day . 837

4. Speed (All
traction)
(Km per

hour) . 18.3

BG 1973-74 197475 1975-76  1976-77 1977-78 1978-79  1979-80

14.6

70.3

907

18.4

13.5

982

18.8

13.0

1019

20.1

Details of efficiency indices of wagon utilisation

13.3

1045

19.7

14.3 15.1

75.9 733

976 972

19.6 19.5

3

(iti) A study of the statistics, compiled by the Railway Board, of wagons
dealt with and their detention during a period of two selected months (one
peak month—December, and one lean month—June) in all important mar-
shalling yards and terminal points (all located in BGIMG trunk routes)

8 LSS/82-~7



for the yem 1876-77, 1977-78, 1978-79 and 1979-80 indicated tn the
following position :

Important Marshalling Yards ( BG) 1976-77 1977-78 1978-79 1919-80
1. Ne. of Yards . ' . 47 47 47 47
2. No. of wagons dealt wnth (pcr month) . 163304 1571252 1441538 1318210
3. Detention in hours (per wagon) . . 26.5 29.4 30.5 30.45
Terminal Yards
BG
1. No. of Yards . . . . . 24 25 25 25
2. No. of wagons loaded unloaded, re-loaded .

etc. (per month) . . . . 62150 88480 84040 75023
3. Detention in hours (per wagon) . . 39.8 39.4 49.0 67.5

it would be observed that even though the number of wagons dealt
with in the marshalling yards had come down by 19.3 per cent from 1976-
1977 to 1979-80, the detention to wagons had gone up by 14.9 per
cent during the same period. The in¢rease in detention to wagons in the
yards, despite the additional facilities provided, was stated to be due to
factors such as wagons becoming unfit/damaged owing to deficient coup-
ling, lack of power, late materialisation of stock, etc., besides inadequate
capacity in the deception lines of the central yards which receive and
despatch through goods trains.

It would also be observed that both the number of wagons decalt with in
terminal yards and the dc!ention to them during thc years 1976-77 to
1979-80 registered respectively an increase of 20.7 per cent and 69.6 per
cent. The abnormal increase in detentions at the terminals was due to
inadequate terminal facilities for receipt and clearance for loading and un-
loading of terminating wagons and growth of passenger traffic, most termi-
nals being common to goods and passenger traffic.

This problem had been dcalt with by the Railway Board by revising
upward the target of detention time (September and October 1978) with-
out analysing in detail the reasons for the increase and without considering
any recmedial measures for bringing the detention to the previous levles
(e.g. in Mughalsarai Marshalling yard the target was raised from 23.0 to
35.0 and in Carnac Bridge Terminal yard from 28 to 40 hours).

(iv) Normally, as per extant operating instructions and markshalling
orders, a wagon in its round' trip (or turnround) would be dealt with,
maximum, at 3 marshalling yards* and 2 terminals yards**, after it is
loaded. If a wagon has to be dealt with in more than 3 marshalling
yards, it would indicate a trend towards deterioration in efficiency. Assu-
ming that a wagon is dealt with im its round trip in 3 or at the most

[EVESE— e — [ ¢ ——— b o et e L e i Aty

‘ *F:rst tmmedlawly after loadmg second, tmmcdlately before unloading; and thicd,
possibly, for haulage as empty.

*#One for loading and one for unloading.
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iftg 1979-80 can be accounted for as folle
1976-77 1977-78 1978-79  1979-80
Days Days Days ﬁDlys
2.28 2.40 1. Run time on the basis of wagon km per 2.41 2.47
wagon day (of effective stock) and aver-
age speed.
3.30 3.28 2. Timespent by wagon at the two terminals 4.08 5.62

on the basis of weighted average deten-
tion for all terminal yards.

3.32/ 3.68/ 3. Time spent by wagon at 3/4 marshalling 3.81/ 3.81/
4.42 4.90 yards on the basis of weighted average 5.08 5.08
detention for all marshalling yards***

0.18 0.18 4. Time spent by wagon at transhipment 0.18 0.18

points on the same basis as (3) above with
referencc to the transhipment tonnage

percentage,
0.06 0.06 5. Time spent at repacking shedse -0.06 0.0
0.42 0.42 6. Free time S hours at each terminal (Total : 0.42 0.42
10 hours)
3.4/ 3.28/ 7. Time unaccounted, wagon being stabled/- 3.34/ 2.56/
empty in goods train short of junctions, 2.07 1.32
2.34 2.06 in transit from or to sick line or m sidings
or in sections awaiting clearance***. .
13.00 13.30 14.30 15.10
days days days days

It would be seen from the above analysis by Audit (on the pattern
of a similar stady undertaken by the Railway Board in June 1979) that
the main factors of the high turnround time were the detentions at termm-
nals, marshalling yards and en route. In other words, a reduction in the
time spent by a wagon in its round trip under any of these factors namely.
at the terminals, in marshalling yards or even by reduction in the number
of marshallings (i.e. by block rake movement), quicker marshalling through
mechanisation of bump, and reducing hold ups of wagon en route i.c. short
of important junctions, terminals, way-side stations ctc. (through provisic»
of bye-pass lines, loops, extra reception lines/faciiitics in marshalling an:!
terminal - yards), would improve its availability.

Further, although as per the analysis conducted by Audit, traffic vi:
the. transhipment points (there arc 97 suck points on the Indian Rail
ways) amounts to 11 to 12 per cent of the tofal traffic and the dctentior
time to a wagon is hardly 0.2 day in the turn-round time. lack of handl-
ing facilities such as cranes, non-availability of matching MG wagons, etc.
kad caused bottlenecks and led to wagon hold-ups both at transhipmenti
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pomts and short of the ttanshlpmenc pmhts * The holdups were ‘mai fy
due fo lack of handling and reception facilities and adeguate matching MG
wagons at the transhipment poinfs. -

V. Traffic facilities for improving the wagon turnround

1.22 These broadly comprisc facilities at terminals, in marshalling
yards and on enroute scctions to facilitate movement of traflic as far as
possible at thc booked speed and to remove congestnons in busy yards,
etc. :

1.23 The Fourth and the Fifth Plans’ total allocation of funds for
traflic facilities and line capacity works was Rs. 315 crores and Rs. 500
crores, respectively (out of a total plan outlay of Rs. 1525 and Rs. 2350
crores, respectively). While the budget allotments yecar to year totalled
Rs. 238.5 crores in the Fourth Plan and Rs. 326.5 crores in the Fifth
Plan. the cxpenditure was only Rs. 210.7 crores and Rs. 299.5 crores,
respectively.  Out of the budget allotments, nearly 60 per cint of the
allocations for “Traffic facilities”, viz. Rs. 145 croreg in the Fourth Plan
and Rs. 182 crores im the Fifth Plan, kad been appropriated for  gauge
conversion and doubling works in patches. As a rcsult, the amount
allocated for yard remodelling and attendant facilitics out of the fotal plan
outlay was only Rs. 65 crores ( 4 per cent) and Rs. 117.5 crores (5 per
cent) during the Fourth and Fifth Plan, respectively.

1.24 The line capacity works, which were carried out, did lead to crea-
tion of morc section capacity and made possible running of more Q.T.S.
trains, block rakes and passenger trains over the ycars from 1969-70 to
1978-79. However, during this period, the growth of passcnger traffic was
more pronounced than that of the goods traffic—while the utilisation of
erack by goods services increased by 16.6 pcr cent, that by passenger ser-
vices went up by 76 per cent. Further for lack of matching allocations for
facilities at marshalling and terminal yards, there were congestions and
detentions to goods trains.

1.25 It was noticed during the course of a review of some of the yard re-
modelling projects and the line capacity works on the Eastern, Northern,
Southern, South Central, South Eastern, and Western Railways, undertaken
to case congestlon and reduce detentions to wagons and goods trains, that
these had either not been planned|executed in a manner that could relieve
congestion or been taken up after considerable delay and the pace of their
execution had been slow.

The following works of traffic facilitiecs cxecuted|or uwnder execution
by the zonal Railways are mentioned as illustrative examples.

Eastern Railway—Mughalsarai Yard

1.25.1 As pointed out in para 18, while cxecuting the work of remodel-
ling of* the Down Yard, adequate rcceiption facilities in the Central Yard,
which handles through trains, block rakes and trains not requiring much
shunting operations, had not becn created. As a result, while the additional
humping and marshalling yard facilities crcated might not be put to effective

*Details of an illustrative case given in Annexure.
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use (as about 70 per cent of the goods trdins interchanged were through
traing not requiring marshalling), detention to wagons in the Central yard
and to Northern Railway trains had showed no improvement (1979-80).

Northern Railway—Lucknow yard

1.25.2 Apart from handling terminating/originating/traffic from/in differ-
ent directions, Lucknow yard deals with through loads coming from and
gong to Mughalsarai (14/15 through goods trains 11 Up and Down Jirections
on an average per day). The vard has a total of 20 reception lines (9 in the
Up and 11 in the Down Yard) but these are not adequate and, as a result,
wagon detention in Lucknow marshalling and terminal yards has been on
the increase, as indicated below

Detention hours
per wagon

1969-70  1979-R0

Marshalling yard . . . . . . . . . 243 N9
30.2 48.5

Terminal yard .

Though in the 1980-81 Works Programme the Board has approved the
provision of a bye-pass-line for through goods trafiic to easc the conges-
tion in Lucknow marshalling and terminal yards at a cost of Rs. 4.69
crores, no progress in the execution of the work has bcen made so  far
(December 1980).

South Central Railway
Bve-pass for Hyderabad/Secunderabad terminals

1.25.3 Another exomple of delayed traffic facility work is the case of
construction of a chord linc (length 22 km) conncciing Maula Ali  and
Sanatnagar to avoid the busy terminals of Hyderabad{Secunderabad. This
work was found nccessary since 1970 for specdv movement of diesel hauled
through goods trains from and to Kazipet side on the G.T. route and to and
from Wadi side. The average detention per train on these lines recorded
as carly as in 1972 was

(a) Bve-pass troins . . . . . . . . 3.15 hours
h) Pilots . . . . . . . . . . Y. 13 Khours
(¢) Originating/tcrminating trains . . . . . . 2.70 hours

Nevertheless, final decision to include the chord tine in the works prog-
ramme could not be taken till 1978-79 owing to thc inability of the
South Central Railwav Administration to work out thc financial! savings
accruing from his project, necessarv for allocation of funds to capital.
The project was finally sanctioned by the Railway Board in June 1979 at
a cost of Rs. 4.24 crores (net) chargeable to Capital and is due to be com-
pleted by December 1981.
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1.26 The Publicl Accounts Commiueé, in their 11th Rep,ort (Sixth

Lok Sabha), had recommended a comprehensive study of the major yards
with a view to streamlining their working. Though the Railway Board had
called upon the zonal Railways to make a systematic appraisal in this
regard, effective action in this regard yet remains to be taken as evident from
the continuing detcntions in the yards.

V1. Lead of traffic as a factor affecting wagon availability
1.27 The average lead of traffic hauled over the Railway system, the

other constituent of the turnround time, has been on the incrcase as shown
below :

Ycar Lcad assumed inthe two Plan penods (com- Actuals
bined lead for BG and MG, with the lead

for BG which accounts for over 4/5ti of the

total tralﬁc given in brackets)

km kin
1V Plan 1969-70 630 617 (585)
1973-74 662 (630)
V Plan 1974-75 678 (642) 680 (655)
1976-77 _ 656 (626)
1977-78 6RG (659)
1978-79 03 (663)
1979-80 7 17 (691)

128 Accordmg to the Mlmstry of Rgmways (Rdlley Board' the
present wagon shortage is attributable to a significant cxtent to this i mcrcasc
in lcad, over which the Railways have no control, as extra time is needed for
the wagon to cover the additional distancc and, further, the wagon may
have to be hauled over additional intcrmediate yards involving extra deten-
tion enroute.

It may, however, be observed from the data given earlier that while
the average lead in the BG had increased by 37 km during 1976-77 1o
1978-79 and further by 28 km in 1979-80, the turnround during the same
period had increased disproportionately from 13 (o 14.3 days and 15.1
days.

Further, the traffic, especially of bulk commoditics, hag been increasing-
ly moving in block rakes thereby eliminating the nced for marshalling at
intermediate yards between the forwarding and thc destination stations as
indicated below : .

1969-70 197677  1977-78  1978-79  1979-80
(Percentage of wagons loadcd in block rakes to the
total number of wagons loaded on BG)

Coal . . . . . 67.0 86.2 87.0 82.0 *72.2

Jron Ore . . . . . 100.0 100.0 100.0 100.0 100.0

Manganesc . . . . v 83.0 96.0 100.0 100.0

POL . . . 68.0 90.0 92.4 93.0 91.7

Cement, Fertuxzer Foodgrams Not available separately but included under other
commodities.

Other commodities . . . 1.7 23.3 29.0 32.0 *24.0

*Deterioration in 1979-80 was both the cause and the result of deterioration in turn-
round.



oY

In the circumstances, detention to wagons in marshalling yards enrouts
should have been nrinimal and the overall turnround of the wagons should
have been expected to improve rather than detesioratc despite increased
lead of traffic ; but this was not the case.

1.29 Audit also conducted a review of thc position of increase in  the
leads of the major commodities transported by rail on the BG since 1974-75
to analyse and verify how far the increase in lead had led to increase in the
turn round time of wagons. The following facts are relevant :

1.29.1 Details of the leads of méjor commodities ycarwise  since
1976-77 :

--Co.;nm-odity - lf'a»:iM Actuai lead o . ];u:réasc in
_ assumed (BG traffic only) lead
in v S —— ——— 197879/

Plan for 1976-77 1977-78 1978-79 1979-80 1979-80
calcula-  (Best year) (prreentege
tion of with reforeice
wagon to best year
require- 76-77 or

_ments 77-18)

1 2 3 4 5 e 1
(in km)
1. Coal
(a) For steei
plants . 250 305 310 34 JI18 1.3/2.6
(b) For others 800 729 727 706 TI8  (—M4.2/(--)2.6
2. Steel planits
traffic
(1) Finished
product . Q70 982 1046 1083 1100 3.5'5.2
(b) Raw '
materials . 198§ 238 203 207 215 2.0/5.9
3. Tron Ore for
expori . 645 690 689 682 . 685 ()1.2/(-)0.6
4. Cemcni . 655 633 651 723 759 14.2/19.9
5. Food grains 1050 879 1137 1193 1253 35.8/42.5
6. Fertilizers . 750 823 893 961 1081 16.8/31.3
7. Other com-
modities . 800 815 840 860 839 2.4/5.%
Overall (BG) :
lead o .. 626 659 663 691

Note. : Comparison of lead in 1978-79,1979-80 is with reference to 1976-77 in respect
of cement, fertilizers and food grains, and with reference to 1977-78 for ali other commodi-
ties on_the consideration that the effect of instructions of the user Ministiies/Departments
authorising diversion of short lead traffic in respect of cement and fertiliser to road was felt-

mainly during 1977-78.

1.29.2 The above commodity-wise analysis shows that the increase in
lead in recent years has been confined mainly to comn:odities for transport
of which covered wagons are gencrally indented, procurement of which has
not been adequate (as brought out in para 1.11 above). In respect of coal
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for stecl plants and other users, which constitutes by far the nmajor item.
of the goods traffic, there has been a very small increase only as compared
with the lcad in 1976-717.

1.29.3 A further analysis of the factors which affected the increasc in
lead in respect of the three commodities, cement, fertilisers and food
grains, disclosed the following position :

Cement*

The number of wagons loaded against the indents placed by the cement
indusiry was 99 and 93 per cent during 1976 and 1977 respectively. Follow-
ing thc dcterioration in turnround in the subsequent years, the number of
wagons loadcd against indents fell to 71.3 and 64.5 per cent during 1978
and 1979. This was thc period when the availability of covercd wagons
deteriorated, leading the Cemcent Controller, with the concurrence of the
Railway Board, to decide that, effective from 1st July 1978, all movements
of cem:nit from factories upto a distance of 250 kms for all categorics
of consignees would be by road only, thc extra cxpenditure on . roud
haulage being taken into account in the fixation of the sale pricc of cement.
Consequent on the shift of short lead traffic to road, the quantity carried
by rail fell from 12.86 million tonnes in 1976 to 10.07 million tonnes in
1979 and the overall average lead for cement went up from 633 km in
1976-77 to 741 km in 1979-80.

Fertilizers

During 1976-77 and 1977-78, the loading was 7.78 million tonnes and
8.21 million tonnes with a lead of 929 km and 991 km respectively. For
1978-79, the demand for loading having been stepped up by the Mnistry
of Agriculture to 11.5 million tonnes, and in view of the shortage  of
covered wagons, it was agreed that the imported fertilisers should be
moved by road upto 500 km and indigenous fertilisers upto 1000 km bv
subsidising the additional cost on road haulage; the Jistance upto  which
imported fertilisers werc to be moved by road was also subsequently stepped
upto 1000 km in May, 1979. Consequent or: the shift cof short/intermediate
lead traffic to road, the hawlage by rail during 1978-79 and 1979-80 was
8.6 million tcnnes (90%) and 8.2 million tonnes (65%), the average lead
having incrcased to 1038 km and 1122 km respectively.

According to the Ministry of Agriculture, the programme for move-
ment of fertilisers was drawn up in co-ordination meetings with the Rail-
way Board ; hut in view of the inabilty of the Railwavs to provide the
required number of wagons at ports closc o the consumption centres. ghey
were compelled to move fertiliser from distant port locations in the South
which inevitably added to the lead of the fertiliser movement.

The decision to divert all short/intermediate lead traffic of cement and
fertiliser (even upto 1000 km in the case of the latter) to road. which
inevitably led to an increase in their lead was, thus, itself the result of the
inabilitv of the Railways to meet the requirement, in turn due to shortaze

*Data from Annual Report on ‘Cement Production’ and despatches of the relevant
years of the Cement Controller, Ministry of Industry.
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of wagons caused by deterioration in operational efficiency. ‘Lately, even
coal has been moving long distances by road...... , as pointed out by
the National Transport Policy Committee (May 1980).

Foodgrains

The pattern of foodgrains traffic, which was largely from the ports to
the godown points in the interior in the earlier years, gradually changed
with large scale movement from Punjab and Haryana to stations on the
Southern Railway involving a longer lead over saturated routes. The lcading
during 1976-77, 1977-78, 1978-79 and 1979-80 was 19.96, 19.45, 16.7
and 18.35 million tonnes with a lead of 940, 1181, 1229 and 1279 ki
respectively. Thus in the case of foodgrains traffic the increase in lead
has not only been very significant but also for rcasons over which the
Rajlway Board had little control.

While, according to the Railway Board, attempts had been made by
them to rationalise the movement of foodgrains in block rakes, timely
remedial measures such as provision of adequate siding facilities at  the
godowns to facilitate quick loading/unloading had not been taken by the
Ministry of Food and Agriculture/Food Corporation. Consequently, block
rake loading at stations in Punjab and Haryana had to be donc by blocking
running lines resulting-in detention to wagons and affecting their turnround.
There was also rcportedly lack of responsc from the Ministry of Food and
Agriculture to a proposal to move foodgrains intended for Southern States
upto Kandla and Vizag by rail and thereafter by coastal shipping.

1.29.4 It would appear that thz Railway Board and the concerned
Ministries had not been ablc to co-ordinate their effoits to organise the
movement of bulk commodities, especially cement, fertiliscrs and foodgrains,
and even coal, so as to achieve optimum rail-cum-road haulage in a planned
manner involving reasonable levels of lcad of traffic for thc Railways.

It may be mentioned that, in a study on the movement of fertilisers in
the country by the RITES in 1978, it had been concluded that under a
rationalised pattern of movement, the average lead of the traffic should be
only 472 km (as against 1122 km in 1979-80) but therc had apparently been
no concerted effort to work out the modalitics for attaining this optimum.

1.29.5 The Railwav Convention Committee, 1977 had recommended
that the question of laying down firm critcria for de‘ermining the total
freight carrying capacity of the Railways on an acceptable basis s¢ as to
arrive at optimum leads in each case should be gonc into crivically. Effective
action in this regard also vet remains to L2 taker. as is evident {rom the
uncoordinated traffic movement of foodgrains and fer ilisers.

VII. Results of high turn round time
Fall in originating traffic

1.30 The overall cffect of the deterioration in the turnround time of
wagons from 1976-77 has been the continuing shortage of wagons for trade
and industry. The deterioration in turnround by 1.3 days in 1978-79 and
2.1 days in 1979-80 as compared to 1976-77 meant a loss of 2350 and
3491 wagon loadings per day, respectively, on the BG alone even after
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taking into account the longer lead of traffic. The result is reflected in the
fall in traffic carried from 239 million tonnes in 1976-77 to 223 million
tonnes in 1978-79 and 218 million tonnes in 1979-80, coupled with ten-

fold and seventeen-fold increase in the outstanding mdents for wagons during
the some pcriod.

Diversion of goods traffic from rail to road

1.31 Due to non-availability of wagons, there was aiso considerable
diversion of traftic from rail to raad, which not only resulted in the Railways
losing revenue but also in some cases in haulage over long distances by the
costlier road transport, as indicated ‘bclow :

In respect of coal, over the years from 1976-77 to 1979-80, despite
the aggregate wagon holdmg on the BG (which carries the entire orlgmanng
coal traffic) going up by 2.67 per cent, the Railways lost traftfic by 8 per
cent and the traffic transported by road mcreased from 13.23 million tonnes
to 23.2 million tonnes i.e. by 76 per cent.

In the case of cement, over the years from 1976 to 1979, the traffic
carried by rail dropped by 22 per cent and correspondingly that transported
by road increased from 4.54 million tonnes to 7.69 million tonnes i.e. by
69 per cent.

In the case of fertiliser, the traffic carried by rail dropped to 90 per cent
in 1978-79 and 65 per cent in 1979-80. The loadings by rail in respect
of other commodities also fell in 1979-80 as compared to 1976-77 to the
extent of 11.8 per cent.

Following a Govcernment decision, fertiliser has been moving even upto
1000 km by road on a subsidised basis. According Lo the National Transport
Policy Committee, movement by road beyond 200—300 km is not cconomic
in rclation to rail movement. In the case of coal, which has also been
moving long distances by road, the Committee has urqul that the position
needs to be rectified. These cormderatmm become all the more significant
in the context oi the rising cil priccs.

Fall in efficiency of wagon utilisation

1.32 As a concomitant of the fall in traflic carried by the Railways, the
wagon utilisation, as measured by wagon km per wagon day and net tonne
km per tonne of wagon capacity, also fell from 81.1 and 16754 in 1976-77
to 73.3 and 16119 in 1979-80 respectively on the Broad Guage.

Performance in 1980-81

1.33 The performance in the matter of loading, turnround etc. worsenea
in 1980-81 as mdlcated below ( for BG)

l978 79 1979r80 1979-80 1980-81
(upto (upto
October  October
1979) 1980)

Turnround (days) . . I TR TR R o
OI‘Ithmg loading (in million tonncs) . 223.4 2177  (108.7) 105.2
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" The Mlmsiry of Railways (Railway Board), while assessing the wagon
requirements during the Sixth Plan period, had proposed (in February--
June 1980) to revisc upward their norms of turnround adopted for the
purpose from 12.1 to 14.4 days for BG. As may be seen from the above,
considerable improvement in wagon utilisation, by means wiihin the control
of the Railways, and otherwisc, would be required even to achieve the pro-
posed highcr norms.

V111, - Summing yp -

1. (i) The Indian Railways, with a total holding ot 520114 wagons ¢
terms of 4 wheelers), had been able to carry 239 million tonnes of freight
waflic during 1976-77, which meant a capacity utilisation of Y6 per cent in
terms of rolling stock. Yet, with a total wagon holding of 532072 aad
534517 wagons (in terms of 4 wheelers) in 1978-79 and 1979-80, they
were able to carry only 223 and 218 million tonnes, involving a capacity
utilisation of 89 per cent and 87 per cent respectively.

(ii) The outstanding indents for wagons, which used to be of the oraer
of 10143 on BG and 4807 on MG in 1976-77, had gon¢ up to 2,44,368
on BG and 82,885 on MG at the end of 1979-80; in other worlls, despite
the incrcase in the number of wogons, their availability for traffic had gone
down due mainly to the increase in turn round time (interval between two
loadings) from 13.0 days on BG and 11.1 days on MG in 1976-77 to 15.1
days on BG and to 14.1 days on MG in 1979-80.

(iii) The wagon holding had also become somewhat imbglanced, as
amongs: the various types, in that there had becn comparatively more pm— .
curcment of open wagons than covered wagons (31353 open and 25307
covered wagons during 1974—79). Of the open wagons, as many as
15154 were special purpose wagons suitable only for certain special tvpes
of traflic; besides, there had been inadequate procurement of MG wagons,

A substantial number of wagons ordercd had also rcmained stabied with
the manufacturers for want of frec supply items bv the Railway Beard
during the ycars 1978-79 and 1979-80.

(iv) Even in regard to wagons available for loading, non-obscrvance
of prescribed rules and procedures for sorting, vieaning and inspection of
cmpties and omission to detect under/over loading. had contributed to a
large number of wagons being cither left behmd, arawn empty, under-

loaded or over-loaved, the last one contributing to damage and consc: juent
sickness also.

Wagon availability had also affected by heavy detentions in the yards
of steel plants and various private sidings as also in departmental workshops
and sidings of the Railways themsclvcs mostly duc to lack of adequate
yard capacity. loading! unloading fa\.lhues etc.

v) Thec number of overaged wagons on line had increased from 22518
in 1973-74 to 30354 in 1979-80. As a result, the number of sick wagons
(both i in workshops and on sick lines in the yards) had also increased from
18717 in 1977-78 to 21785 in 1979-80. In part, this was also due to the
problem of coupler incompatibility consequent on the failure of the Railways
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to take adequate preventive measures to reduce the extent of damage to coup-
lings of the wagons through correct observance of maintenance instructions
and guard against large scale pilferage of this item in their yards after 1977-78.

(vi) A serious cause of non-availabiliiy of wagons for trattic has been
. the increase in detentions to wagons at terminal yards, in marshalling yards
(particularly in the central yards meant for through traffic) and cnrou e,
due mainly to works for increasing the capacity of the yards and the recep-
tion lines therein having reccived comparatively lower priority, in terms
of provision of funds and time taken to cxecute them, than doubling and
gauge conversion works.

Of the turn-round time of 13{15.1 days in 1976-77,1979-80, 3.3{5.6 davs
were contributed by deteations in terminal yards, 4.4)5.1 days by de en-
tions in marshalling yards and 2.3i1.3 days by unaccounted time Jue to
detentions in transi or short of junctions.

(vii) A comparatively smraller factor of the increase in turnround time was
was the increase in lead from 656 km in 1976-77 to 717 km in 1979-80. This
increase had, hoyever, becn mainly contributed by the much longer average
lead in respect of fooogrznns fertilisers and cement, duc partly to cross-couniry
traffic and partly to diversion of short| intormediate lead traflic to road
(because of the inability of the Railways to cope with the demand). A co-
ordinated approach to rationalise the movemcnt of these commodities, to
put the available wagon capacity to the best use, is yet to cvolved and finalised
in consultation with the Ministries concerned.

(viii) Consequent on the inability of the Railways to move the traffic
offered, and following a Government decision or otherwise, therc has been
considerable diversion of traflic, particularly in the case of fertilisers and coal,
to rcad, over un-cconomic long distances, This should be a matter for concern,
particularly in the context of the oil crisis and the fact that, as pointed out
by the National Transport Policy Committee. the ‘Railways are an cnergy
cificient mode’ of transport,

(ix) The inability of the Railways to carry the available traffic, as cvi-
denced by the large number of outstanding indonts for wagone, is dircciiy
traccable to the decline in operating cidciuncy. ag reflected in the various
operating indices, more particularly at the terminal yards, marshallire vards
and enroutc, whxch in turn, was due to a significant extent t« the imba lunced
pattern of inves‘ment in the various traflic facilities.

(x) Increase in the turnround time had adversely affected the availability
of wagons for loadings to the extent cf 2350 in 1978-79 and 3491 in 1979-80

er dav on the (BG) as compared to 1976-77. The position worsenzd in
1980-81. the turnround time on BG having increascd from 15,1 davs in
1979-80 to 16.3 days upto October 1980.

(xi) Considerable improvement in wagon utilisation, bv mcars within
the control of the Railways, and otherwise. would be required® cven 1o
achieve the norms of turnround time adopted by the Railway Board (14.4
days on BG) for assessing the requirement of wagons during the Sixth

" Plan period.
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2. Aooording to the Ministry of Railways (Railway Board) (December
1980) :

(i) The number of outstandm reg15trat10ns did noi correctly indicate
the unfulfilled demand in view of the practice of ‘bogus’ registrations
by indentors.

(i1) More open wagons than covered wagons had been procured as the
former were more economical.

(iii) The existing line capacity and facilities available at marshalling and
terminal yards were adequate.

(1v) The deterioration in turnround was due to :

(a) Large number of wagons by-passing large marshalling yards,
resulting in the number of wagons waiting to be despatched
going up; and

(b) Non-rclease of wagons by stcel plants duc to holdups in their
yards and by trade due to inadequate facilitics like roads outside
the Railway premiscs, etc.

3. The following arc relevant in connection with the above :

(1) No data/statistics in support of_ the conteniion regarding ‘bogus’
registrations were made available. If, however, there have been
‘bogus’ registrations, the existing arrangcments *cgardmg registration
fce for wagon indent (Rs. 70|-per BG wagon|Rs. 150-since Sep-
tember 1980) would call for a review (e.g. by enhancement of
fee, forfeiture, etc.).

(ii) It is not in doubt that trade and industry have been experiencing
acute shortage of wagons, both covered and open, and that there
is also a general preference for cover:d wagons due to sccurity
and immunity to damage.

(iii) Even in the better years, therc have heavy detentions in the yards
and unaccounted time, clearly indicating (see para 1.21.2 ((iv) that
there is considerable scope for reducing detentions in the yards,
short of junctions and at wayside stations so as to improve
the availability of wagons for movement of traffic.

(iv) The holdups of wagons in the yards of stecl plants, etc. were due
mainly to inadequate yard and teruiinal facilities consequent on
thesc not having been streamlined to copec with the changing
needs.

Moreover much also yet remains to be achieved. in consultation with
thc major users, for securing a co-ordinated and rationalised movement
of traffic, particularly in bulk commodities.

[Paragraph 1of thc Advance REport of C&AG of India for the year 1979-
80, Union Government (Railways)]
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APPENDIX I
(Vide Para 151)
List of trains cancelled for varying periods during tive month of Novem-
ber, 1981 due to shortage of coal.

S.  Train No. Section on which carcelled
No.
1. 63/64 Anand-Vadtal Swami Narayan
2. 203/204 (NG) Bharuch-Kavi Fast Mixed
3. 217/218 Samni-Dahej Mixed
4. 181/182 Nadiad-Bhadran Mixed
5. 135/136 Ankleswar-Rajpipla Fast Mixed
6. 163/166 Nadiad-Kapadvanj Passenger
7. 183/184 Nadiad-Bhadran Mixed
8. 389/390 (MG) Prachi Road-Kodinar Mixed
9. 285/286 Sihor-Palitana
10. 287/288 Sihor-Palitana
. 316/443 Rajfla Jn-Rajula City Mixed
12. 313/314 Rajula Jn-Rajula City Mixed
13. 311/312 Rajula City-Victor
14.  493/494 (NG) Bhavnagar-Mahuva
15. 141/142 Mahesana-Taranga Hill
16. 401/402 Saharsa-Forbesganj
- 17. 419/420 , Banmankhi-Beharigan;j
18. 404/405 Saharsa-Forbesganj
19. 141/142 Keruganj-Sahahbaznagar
20. 111/112 Mathura-Brindabad
21. 113/114 -do-
22. 134 UP Ramnagar-Lalkua
23. 131 Up Lalkua-Kasipur
24. 541/540 Shoranur-Nilambur
25, 817/818 (MG) Villupuram-Pondicherry
26. 735/738 Tirunelveli-Firuchendur
27. 6 AD/1 AD (BG) Derababanak-Amritsar
28. 3 ABQ/4 ABQ Amritsar-Qadian
29. 2 SRM/3 SRM Moradabad-Sambhal Hatamsarai
30. I SR/2 SR Sambhal Hatimsarai-Rajakasahaspu
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Statement of Conclusions and Recommendations

Sl.” Para No.~Ministry

No. of Deptt.
Report Concerned

t

‘Conclusion and Recommendation
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The Indian Railways carry about 67 per
cent of the originating tonnage and 82 per cent
of tonne km of the total inter-regional move-
ment of freight traffic in the country and thus
constitute the main artery of the nation’s in-
land transport. The unit of rail transport
for freight traffic is wagon.

The Committee note that Railways had
4,90,817 wagons towards the end of the Fourth
Plan which, according to the Ministry of Rail-
ways, were adequate to meet a traffic level of
235 million tonnes of traffic in the last year of
the Fourth Plan (viz. 1973-74). By 1976-77,
the total holding of BG and MG wagons had
increased to 5,20,114 wagons. The Railways
were able to load 239.1 million tonnes of traffic
which meant a capacity utilisation of 96 per
cent in terms of rolling stock.

The Committee regret to note that in the
subsequent years while the wagon holdings of
the Railways were on the increase, the total
traffic carried continued to show a declining
trend. This is evident from the fact that in
1977-78 with a wagon holding of 5,27,863
wagons (7,749 more than in 1976-77), the traffic
carried was only 237.3 million tonnes (1.8
million tonnes less than in 1976-77). The
position continued to deteriorate in subsequent
years and in 1978-79 and 1979-80 the total
traffic carried by Railways was 223.4 million
tonnes and 217.8 million tonnes only. Thus
while by 1979-80, a capacity to carry 245-250
million fonnes of freight traffic had been created,
the actual traffic carried was about 30 million
tonnes less. This not only resulted in financial
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loss to the Railways but had serious adverse
repercussions on vital sectors of economy like
power stations, fertiliser plants, cement facto-
ries etc. which had to be closed down from time
to time for want of coal or other raw materials.
The representative of the Ministry of Railways
has explained that the decline in the traffic
carried by Railways was mainly due to the gene-
ral decline in efficiency and discipline in these
years. The Committce express their deep
concern at this fall in the efficiency of Railways
during all these vears.

The Committee would like the Ministry of
Railways 1o examine the matter in depth parti-
cularlv the defects in the system which con-
tributed to this decline in efficiency in the pre-
vious years and take adequate measures to
effect improvement in their working on a long
term basis so that the factors which contributed
to the deterioration in their performance are
not allowed to recur.

The Committee are distressed to note that
there has been perceptible increase in the num-
ber of eutstanding indents for wagons. While
in 1976-77, the average monthly number of
outstanding indents was 10,143 for BG and
4,807 for MG, this increased to 23,480 and
14,065 in 1977-78, 1,03,839 and 57,970 in 1978-
79 and was as high as 2,44,368 for BG and
82,885 for MG in 1979-80. The Committee
cannot accept the contention of the Ministry
of Railways that the number of outstanding
registrations did not correctly indicate the un-
fulfilled demand in view of the practice of bogus
registration. The Committee feel that it is
the failure of the Railways to meet the demand
for wagons which is responsible for this in-
crease in outstanding and tendency for bogus
registration. The Committee are perturbed
to note that inspite of the claim of the Ministry
of Railways that there has been perceptible
improvement in the haulage of traffic, the
number of outstanding indents stood at 68,207
on BG and 27,613 on MG on 30 November,
1981. The Committee feel that with more
sustained efforts on the part of the Railways
and improvement in efficiency it is possible to
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eliminate the outstandmg demand for wagons.
The Committee would like to be apprised of
the latest position regarding the outstanding
indents for wagons and the steps taken by
the Ministry of Railways in this regard.

Tre Comm ttec ore perturbed to rote that
the sick and ovoraged wagons w'th the Indian
Railways cre on th: increase. While the
numbe: of sick wagons in 1977-78 was 18,717
(14,660 ¢:.. BG and 4,057 on MG), the same
increased io 20,619 in 1978-79 and to 21,785
in 1979-80. The number of overaged wagons
also increa.zd froia 29,298 1n i977-78 10 30,354
in 1979-80. As on I Ap:il, 1981 th: number
of overaged and sick wagons was 37,814 and
24,378 uspectivily  The Commitiec need
hardly ¢mphasisc the necd for 'mmediate re-
pair/replacement of these sick and overaged
wagons os even on: sick or overaged wagon
may impode the movement of the ontire train
and have adversz impact on th quick and fast
movement of goods traffic.

The Committee Fave been informed that
the Planamng Commission nad provided funds
for procurement of | lskh additional wagoens
during the Sixth Plan period against @ require-
ment of .63 lakh wagons. Out of these.
50,000 w.ogons (in terms of 4 wheelers) were to
replace overaged weg rs which will number
64,000 during the plon,  However, due te es-
calation n costs and o el cepstraints it
will new he possible te precure only 75,000
wagens curing the Sitxh Plan poriod.  In case
all tne w:mg-d wagon, aie replaced, there
will be o not addition of only 11,000 wagons.
The Conmmn.ittee note thet the S \th Plan pro-
vides for a target of 309 million tonpes of ori-
ginating tr affic 10 be havled by the Railways
in 1984-85. Howcover. the Ministry of Rail-
ways have stated that dee (o inadequate allo-
cation of funds it wouli nct be pussible for
them to carry mvie than 280 million tonnes.
The Committec have, however, an apprehen-
sion that due to inadequate rolling stock and
in view of the fact that even in 1982-83 i e third
year of the Plan, Railways heve fixed the target
of carrying only 230 million tonnes of freight

[
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traffic it would not be p ssible for the Pailways
to achieve even the target of 280 million tonnes
of traffic by 1984-85 This would ine-
vitably have an adversc impact on the various
sectors of the economy, The Committee, there-
fore, recommend that the Planning Commission
should examinc the matter in depth and make’
adequate allocation to enable Railways to
replace their overaged rolling stock and make
requisite addition ta the same to achieve the
target of freight traffic contemplated in the
Plan. In addition, thc Committec would re-
commend that the Ministry of Railways (Rail-
ways Bcard) should also accord due priority
to allocation out of available funds for increas-
ing vital traffic facilities, track rvnewals, etc.
to optimise the use of ava‘lable wagons, by
reducing the turnround, etc.

The Committce note that a type-wise ana-
lysis of the 59,338 waguns piocurcd during the
years 1974-75 to 1978-79 disclosed that as
many as 15,154 spccial type wagons (besides
25,307 covered wagons, 16,199 general purposes.
open type wagons and 2678 brake vans) had
been procured and some of the types of special
wagons procurcd during this period were not
generally in demand by trade and industry.
The special wagons as for instance, BRHT
(6,438 Nos.) for carrying long length finished
steel products from steel plants, BOY (3,300
Nos.)for transporting iron ore for export in
closed circuit sections of the South Fastern
Railway and BOBS (2.010 Nos.) for transport
of raw materials to th- stcel plants had been
procured and ordered from 1974-75 onwards
In excess in relation to the traffic that materia-
lised but thesc could not be diverted to meet
the traffic demand for general purposc, open
or covered, wagens. The Committee cannot
but conclude that this provisioning of excess
BRHT and BOBS wagons and their under-
utilisation clearly indicate the faulty plannin
of procurement of wagens particularly when
Railways have been complaining of inadequate
allocatic_m_ of funds. The Committee expect
the Ministry of Railways to undertake a fresh
assessment of the requirements of wagons and
take necessary corrective measures.
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The Committee are constrained .to
point out that a substantial number of wagons,
thouga manufactured by wagon builders,
could not be taken over from them and put on
line for traffic use but had to be kept stabled
in their workshops for want of wheelsets and
roller bearing axle boxes. These fittings whi h
were required to be supplied to wagon builders
as free supply items could not be arranged by
the Railway Board in adequate numbers to
match the delivery schedule of wagons. Dur-
ing 1976-77, the maximum numbcr of wagons
stabled in a mont}t was 217 numbers in 4 wheeler
units. During 1977-78 stabling was resorted
to only in the month of March 1978 and 300
numbers in 4 wheelers were stabled as on 31
March, 1978. During 1978-79 and 1979-80,
on an average 839 and 784 wagons per day,
cut of 12,056 and 10,827 wagons respectively,
built for the Railways had to be kept stabled
on this account. The loss to the Railways
because cf stabling of wagons has increased
in subscquent years as during 1981-82 upto
31 December, 1981, while the average monthly
outtern of wagons was 1,367, as many as 1321
wagons per month on an average were stabled
because of non-availability of components
which arc supplicd frce to the wagon builders.
according to the Minsstry of Railways, the
stabling has been taking place for shortage of
wheel scts from Durgapur, delays in arrival of
imported: wheel-scts and short supply of Lami-
nated Bearing Springs by L-B spring manu-
facturcrs. The Committee cannot but express
their serious concern over the increase in num-
ber of wagons stabled since 1976-77. This
stabling” has resnlted not only in revenue Icss
to tne Railways but the country has also bren
deprived of the use of these wagons for haulage
of traffic at a time when there is a huge out-
standing demand for wagons. The Committee
feel that therc was clearly bad planning on
thepart of RailwaysTnot to have arranged for
the supply of these compenents simultaneously
with the manufacture of wagons. The Com-
mittce’ hope that suitable steps would be taken
in coordination” with suppliers of wheel sets
and matchingY¥setsf of L—B springs to avoid
any} stabling of wagons in future.

8 LSS/82—9
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The Committee regret to note that even
the fleet of we gons on line could not be put to
maximum utilisation due tc various operation:l
and non-operationzl fuctors within the control
of the Miuistry of Railways (Rzilway Boerd)
as is clear from the succeeding par: gre phs.

The Committce are constrzined to point
out that the turn-round time of wagons on
Indian Railways increused from 13.0 days
in 1976-77 to 14.3 days in 1978-79 and further
to 15.1 days in 1979-80 on BG. Similarly.
on MG the turn-round time incre:sed from
11.1 days in 1976-77 to 12.8 days in 1978-79
and furtherto 14.1deysin 1979-80. In 1976-77
and 1977-78 when the wagon turr-round was
brotight to 13.0 e nd 13.3 the efficiency indices
were the best. Wegon (BG) km per wagon day
was 81.1 and 81.9 in 1976-77 and 1977-78 as
compared to 73.3 in 1979-£0. Net tonne km per
wagon day was 1019 and 1045 in 1976-77 & nd
1977-78 =s compared to 972 in 1979-80. The
loss in monetcry terms to the Riilweys on
account of increase in the turn-round time
during zllthese ycars c.n be estimzted from
the foct thet if the rturn rcund we s less by one
day in 1980-81 the wrgon lozding cculd
have increased by 1656 w: gon pe. day on the
BG wnd by about 335 on the M.G.

Ananz lysis of the turn rcund time of we gens
during 1978-79 =nd 1979-60 hes revealed that
the main reasors for the high turnrourd time
were the detentions at terminsls. marshalling
yards and enroute. A reduction in the time
spent by 2 wagon in its round trip under any
of these facters namely. at the terminals. in
marshalling yzrds or even by reduction in the
number of marshlalings (i.e. by blcck rake
movement). quicker marshelling through mec-
hanisation of hump #nd reducing hold ups of
wagons enroute could improve its aveilability.

The Committee are surprised to find that ever
though the numbcr of wagons dealt with in the
marshalling yards had come down by 22.2 per
cent from 1976-77 to 1980-81, the detentiorn to
wagons had gone up by 25.1 per cent during
the same period. A sample study of one
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month’s (December) stutistics during the busy
period of some of the m:jor mershalling yards
during 1969-70 and 1979-80 disclosed that,
though the number of wz gors dez It with in the
yards had declined, the detentions to wagons
had increased. The increase in detention to
wagons in the yards, despite the additional
focilities provided weas stated to be due to
factors such as wzgons becoming unfit/dama-
ged owing to deficient coupling, lzck of power,
late materialisctict. of stcck, etc.

The quantum of block rake trains bye-
passing the mershulling y:1ds constitutes 2
sizeable percentage of triffic in cc:l. ore. POL
vtc. and as much as 24 to 32 per cernt under
other commodities® These rakes pass through
the Central ysrds of impertant mershe lling
yards. However, a rccord of the detenticns to
the wagens in these yards is nct being me.in-
teined and as such it is ot possiblc tc ascertzin
the reasons for detenticns of through goods
trzins. The Committee would suggest the t the
Railways should m:intairn records of detention
of wagons to through trains and include them
in the published Marshallinrg Yard Statistics
so that such detentions could be witched and
controlled by taking suitsble mecasures.

The Committee further find thet even
though the number of wigons dealt with in
the terminzl yards had come down by 15.9
per cent from 1977-78 to 1950-81. the detention
time of wagons had gone up by 57.9 per cent
during the same pericd. The Ministry of
Rzilweys (Railway Board) have irformed the
Committee that aue to increascd 1unring of
block rakes which by-pass yzrd. the number
of wagons dealt with in the yzrds has decrea-
sed. The wagons are, therefore, detzined
for longer periods for form:tion into trzins.
Further accerding to the Miuistry of Rail-
ways the generalincies se in detention tc we gons
is not due to want of adequate fzcilitics in
yards and terminc:ls. A generzl drop in effi-
ciency and discipline within and outside the
railways has also been responsible for increased
detentions.
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The Committee are surprised to note that
the problem of detention to wagons at yards
and terminals had been dealt with the Railwzy
Board by revising upward the target cf deten-
tion time (Scptember and October 1978) with-
out analysing in detail the reesons fc1 the in-
crease and without considering any remediz]
measures for bringing down the detention time
to the previous levels. The committee are
dissatisfied with this ad hoc step tzken by the
Railway Board. They would like the Railways
to keep 2 strict watch on the detentior:s to wagen
in yards and terminals and take corrective
steps to reduce such detentions in future.

The Committee further find that during
1980-81 the avera ge number of wagons tranship-
ped per day at the 18 mejor transhipment
points. statistics fcr which zre published from
BG to MG was 892 and from MG to BG 783.
Average detention per wagon wes 41 .5 hrsand
38.1 hrs respectively. Accordingly to the
Ministry cf Reilways the detention to wagons
fcr trenshipment is due to various fictors like
behaviour of transhipment labows, pattern cf
loading particularly of imported goods etc.
Availability of metching wzgons is itself de-
pendent on these figtors. The Committee
are informed that 97 transhipment points would?
be eliminated on completion of gr uge conver-
sion projects which have been making very
slow progress. Despite heavy investments on
conversion projects. @nd completing about
326 km during Fourth Plin (1969-74) and
480 km during the subsequent period uptc
1979-80. the number of transhipment points
has remained at 97. This seems largely due to
undertaking conversion projects simultaneously
on various MG Sections without having any -
time bound programme for their completion.
The Ministry of Railways (Railway Board) have
stated in this connection that at present there
are 15 conversion projects and for want of funds
only 6 are expected to be completed during the"
Sixth Plan. The Ccmmittee find that out of
these 15 conversion projects in respect of 8 pro-
jects, even target dates of completion have not
been fixed. The Committee would like to express
their dissatisfactionat the slow progress of these
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conversion projects. They fzil to understand
that when Railways were well aware of the
difficulties regarding financial constraints why,
so many conversion projects are taken in hand
resulting in scattering of scarce rescurces
The Committee recommend that Railways
should try to complete the ongoing conversion
projects as early as possible according to a
time bound programme so that the tranship-
ment points mcy be eliminated early. In
future only selected convetsion projects should
be taken in hand and efforts made to complete
these projects before undertaking new projects.
In the mesntime, handling fecilities such as
cranes, mztching MG wagons etc. should be
m:de availeble @t impcrtant transhipment
points 2nd other suitable steps taken to avoid
detention to we.gons 4t transhipment points so
thatdeley in movement of wa gonsand dama ges
to consignments and their pilferage etc. could
be obviated.

The Committee note that traffic fecilities
broadly compiise fzcilities at terminals. in
mershalling yard ard on emroute sections to
facilitate movemcnt of tiaffic as far as possible
at the bookad speed and to remove congestions
in busy yards. etc. The Fourth and the Fifth
Plan’s totalallocation of funds for traffic facili-
ties and line capacity works was Rs. 315 crores
and Rs. 500 creres. respectively (out of a total
plan outley of Rs. 1525 and Rs. 2530 crores.
respectively). While the budget allotments
year to year totalled Rs. 238.5 crores in the
Fourth Plan and Rs. 326.5 crores in the Fifth
Plan. the expenditure was orly Rs. 210.7
crcres and Rs. 299.5 crores respectively. This
was despite the fact that Railways have been
continuously complaining of inadequate alloca-
tion of funds. The Ccmmittee further note
that out of the budget allotments. nearly 60
peicent of the allocaticrs for ‘Traffic failicties’.
viz. Rs. 145, crores the Fourth Plan and Rs.
182 crores it: the Fifth Plan. had been spent on
gauge conversion. and dc ubling works in patches.
The Committee would like to express their deep
concern on this decline of investments in traffic
facilities as this is bound to have an adverse im-
pact on the quick movement of tra ffic and will
lead to congestion.

g ———

8 LSS/82—10
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195 Railways The Committee further obssrve that a review
of some of the yard remodelling projects and
line capacity works on the Eastern, Northern,
Southern, South Central, South Eastern, Eastern
and Western Rzilways undertaken to ease con-
gestion and reduce detentions tc wagons and
goods triins had revealed that these were either
not been plinned jexccuted in a manner that
could relieve congestion or were taken up after
ccnsiderable delay and the pace of their execu-
tion hed been slow. The Public Accounts
Committee. in their 11th Report (Sixth Lok
Sabha). had recommended a comprehensive
study of the major yards with a view tc stream -
lining their working. The Committee find thyt
although, in pursuance of this, Railways have
underfaken 2 compietensive study ¢f various
majcr marshalling yards. the studies have been-
completed for 10 yards. only. Even in the case
of these 10 yards, majority of recommendations
though zccepted by the Railwaysare still to be
implemented. The Committee would like the
Reilwey Boardto ensure that Zonal Re ilways
take nccessary cction for implementation of
these recommendations and complete studies
of the rem.ining m: jc1 yards as early as
possible.

196 Railways The Committee note thatempty wzgons
—_— arte required to be clcaned. inspected and scrted
Deptt. of  into ccvered and open w:8cns znd tanks in
Coal the m rshalling yard prior to their despatch

to the bulk louding points (viz. collieries. steel
pl nts. cement and fertiliser plants. etc). A
review of coallcaded wagons despatched from
collieries revealed that the Railways had not
been adhering tc the prescribed rules 2nd pro-
cedures in this regard. with the result that empty
we gons sent to the collieries frcm the marshall-
ingyardshad either been left behind unloaded
(at least until the next pilct) o1 hauled empty.
The number of wagons so left behind ranged
between 1043 and 1336 per day and the wagons
havled empty ranged between 60 and 136—per
day during the ycars 1975-76 to 1979-80. The
Committee regret that the number of wagons
left behind and hauled emp ty over the years has
been cn the increase. The increase was despite
the assertion. made by the Railways that cases
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of wrong marshalling are taken up as and when
they come to nctice on occasioral checks which
the yard master and operating officers are sup-
posed to make. The Committee would urge
upon the Railways to strengthen the supervisory
checks in regard to the observance of the cxtant
instructions «nd if necessary to revise them suit-
¢bly so «s toavoid the instances of wagons left
behind or hauled empty. If any wagon is left
behind (r hauled empty due tc Colliery’s own
f. ilure, ¢ provision for suitable pevalty should
be m:.de in the relevant rulesand the sa me should
be strictly enfcrced.

Further, the proper loading of wzgons up
to their currying cepacity is required to be
ensured znd «djustmer.t of loads is made so as
to avcid inder loeding or overloading. A
review of coal lcaded wagons despatched from
cellieries reve: led that there were ce ses of over-
lo: ding of w: gons lezding tc damage to wagons.
On the Eastern R:ilway during 1976 to 1979.
over-lceding cf coz1 we gons veried from 14.7-
to 39.7 per cent in the case « f Bex Wagonsand
from 11.9 tc 43.1 per cei tin the case of fcur
wheeler w: gons. As a result 33659 bearing
sprirgs of BOX w: gons were dam: ged z16 the
R ilw: y «dministiz.tion hzd to incur experdi-
ture of Rs. 64.63 l:kbs on repzir. The rules
provnd.e for : djustment of lozds on the spot

: fter weighment ¢ nd levy of stringent demu-
mr: ge cherges fo1 non-zdjustment of loads.
Though : dequzte wighment facilities exist
in the Depot Yards of the Railways these rules
were not being strictly cbserved and charges
¢ gi.inst the collieries were not being enforced.
The Committee ¢ re ot satisfied with the reply

of the R:ilw:y Board that adecuate ficilities
for weighment of wa gons in depot y2rds do nct
necessarily imply adequate facility for adjust-
ment of loads whenever loading of we gons att-
airs lu rge proportions and that it is for the co21
companies to do correct loading as fa1 as possible
to zvoid other difficulties. Since overloading
ccntributes to damage : nd consequent sickness
to the wagons  nd possibilities of overloz ding of
wagons & re more at the loading point, it is for
the Ruilways tc ensure that the wegonsare not
overlocded at ~ny point and particularly at
loading points.
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It is surprising to note that although as per
the rules as they existed prior to 1975. the con-
signee/consigner had to pay extra penal fieight
charges calculated at double the highest classi-
fication rates on the excess weight lcaded and
detected at the loading or unloading stztions or
enroute, the rules were amended in April, 1975
to provide for levy of penalty orly if excess
weight was discovered enroute orat the cestina-
tion. The amended rule continued for six years
and it was only in 1981 that new Rule 161-A
applicable te coal with effect from 7-5-81 and
loose commodities w.c.f. 1-11-81 was pro-
vided in the Gcods Tariffaccording to which
wangonsare discovered ovetloaded at bock-
ing point, enroute or at destination. such ovei-
weight beyor.d the permissible carrying capacity
of the wagon should be charged at the normal
wagon load rate if the over-wcxgh s upto one
tonne and at the ‘smalls’ rate if the overweight
is more than one tonne, for the entire distance
from the bcoking pcint to the destination.

Itisalso pertinent to note that the Railway
Board had issued instructions in December
1980 and April 1981 permitting loading of coal

~ and cert: in other commodities upto 5 tonnes in

excess of the carrying capecity of the BOX
wagons. These instructions were withdrawn
in March 1981/May 1981. In the first instznce
the relaxation was for short distances but later
on was extended for longer distances also. The
Ministry of Reilways have stated in this ccnne-
ction that these instructions were issued in
consultation with the Mechanical Dircctorate:
of the Railway Bozard and RDSO, to meet the
immediate requirement of steel plants for buil-
ding coal stccks there.

Since such measures even if resorted for
short periods adversely affect life of the axles
and cther components of wagons, these are
bound to result in the shortening of the life
spzn of wagons which cannot be permitted. The
Committee expect that Railways would ensure
that such overlozding of wzgonsis not permitted
in future.

i
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Another factorf which affects the wagon
availability for trade and industry is the
holding up of wagons by steel plants, Food
Corporaton of India, Port Trusts, etc. The
number of wagons handled in such s1dmgs has
been of the order of 25,000-26,000 in recent
years, cf which 16, 000-17000are at the six
major steel plants for their inward and outward
traffic. Despite liberal free time upto 48 hours
for single operation of loading or unloading as
against 5 hours allowed to trade, detention to
wagons in the yards of steel plants was much
higher. The Ministry of Railways have stated
that whenever excessive detention of wagons
was noticed inside steel plants. the matter was
taken up at appropriate level and remedial
action was taken in coordination with the steel
plants/SAIL/Ministry of Steel to keep it to
minimum possible level.

In this connection, the Khandelwal Co-
mmittee had recommended in 1973 a series of
measures and works to be implemented mutually
by the Railways and the steel plants for redu-

~ cing the detention to wagons inside their yards.

According to the Railway Board, while 75
out of 97 recommendations concerning them
have been implemented, out of 153 recommen-
dations pertaining to steel plants only 77 have
so far been implemented, although the num-
ber of recommendations rejected were only 32.

Even after the implementation of 75 out
of 97 recommendations pertaining to Rail-
way and 77 out of 153 recommendations per-
taining tc steel plants and despite the assertion
cf the Railways that semedial action is taken
in coordination. with the steel plants/SAIL/
Ministry of Steel whenever there is excessive
detention to wagons inside steel plants, there
has been no perceptible improvement as can be
seen from the fact that in 1980-81, averages
detention per wagon in all the six steel plant
was more than the liberal free time upto 48
hours. and even in 1981-82 (April-June) ave-
rage detention per wagon was excessive. In
TISCO, IISCO, Bhilai, Rourkela, Durgapur
and Bokaro Steel Plants it was 196.10 hrs.
70.10 brs., 89.20 hrs., 160.40 hrs., 78.30 hrs.,
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and 168.20 hours respectively, The Commi-
ttee would like the Ministry of Steel and Mi-
nistry cf Railways to examine the matter ex-
peditiously ernd find out the reasons with a
view of reduce the detention to wagons inside
the steel plants.

The demurrage charge leviable since 15
February 1981 for detention to wagonsin steel
plantsis Rs. 120 for 4 wheeler wagons per day
or part thereof, whereas the rate for public/
trade is Rs. 316.80 for first 24 hours. Accor-
ding to the Ministry of Railways. the rate of
demurrage charges is fixed by correlating it to
the avere ge earning capacity of a BG 4 wheeler
wagon per day and the average earning capa-
city of a BG 4 wheeler wagon per day during
1981-82 is estimated at Rs. 120.15. The Co-
mmittee find it surprising that although the
rate of demurrage for detention to wagons in
the steel plents has been kept at a lower level
than that for the generzl public, substantial
demurrage charges were outstanding against
the stecl plants as on 31 March, 1981. Whereas
on Eastern Rzilway these were Rs. 5.24 lakhs,
the demurrage charges outstanding were as
high as Rs. 968.46 lakhs in South Eastern
R:ilway and these have not yet been realised.
The Committee take a serious view of these
large outstzndings. They feel that in view of
the continued detentions of wagons in steel
plants, there is an urgent need not only to
realise the outstandings, but also to consider
the desirability of upward revision in the rate
ofdemurrage charges in case thereisno reduc-
tionin the detention time.

The new BG wagons procured after 1973-74
are_ fitted with centre buffer couplers (CBC)
while the older wzgons on line have the con-
ventional screw couplings and the two cannot
be reedily coupled. A transitional device,
known as “transitional coupling”, to enable
the two to be coupled is, therefore, being used.
The consequentizl increased requirement of
the device could not, however, be met due to
its limited production in the country, the
supplies during the pericd April 1977 to June
19¢0 having been only 96,712 as against the
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requirement of 2,08,123, resulting in a large
number of wagons before put out of commi-
ssion. The Committe note that this device.
atteched to the CBC fitted wagons and stated
to be rather weak, has often been getting da-
mzged in the mgrshallmg yards while humping
due to the inadequ:.te observance of the pre-
scribed drill. Further, there has also been
repcrtedly lcrge scale ‘pilferage’ of this device
in the mershelling yards, more particularly
since 1977-78. The Committee regret the
fuilure of the R:ilways to take adequate pre-
ventive measures to reduce the damage to
couplings of wegons through correct obser-
vance of m: inteni nce instructions 2nd to guard
2g:inst lerge sczle pilferage of this item in
their yards. The Committe would like the
Ministry of Reilweys to take remedial mea sures
in this regard expediticusly.

According to the Ministry of Railways
(Railway Board) the present wagon shortage is
attributable to a significant extent to the increase
in the lead as extra time is needed for the
wagon to cover the additional distance and,
further, the wagon may have to be bauled over
additional intermediate yards involving extra
detention enroute. The Committee note that
the increase in lead from 656 km in 1976-77
to 717 km in 1979-80 was mainly due to the
much longer average lead in respect of food-
grains, fertilisers and cement, due partly to
cross-country traffic and partly to diversion of
short/intermediate lead traffic to road because
of the inability of the Railways to cope with the
demand. The Railway Beard have stated in
this connection th-t there are constraints where
the imports or seasonal or other shortages at
the linked source of supply determine the pattern
of movement. Imports of fertilisers are being
made at Vishakapatnam Port instead of at
Kandla, Okha and Porbandar with the result-
ant increase in lead for movement of fertiliser
for Punjab and Haryana. Similar is the case
of Rock Phosphate. Further, according to
the Ministry, the Calcutta Port which should be
meeting the requirements of Bihar, Eastern
UP and the Ncrth Eastern States is loading
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not more than 25 wagons per day although
the Railways are prepared to load upto 100
wagons a day from this Port and also the
rail capacity available at Haldia is not being
utilised. The Committee feel that this is clearly
indicative of lack of proper coordination
between the Ministry of Railways and Ministry
of Shipping and Transport as well as user
Ministries. The Committee would like the
Ministry of Railways to sort out this matter
with the Ministries/Departments concerned
with a vicw to evolving and finalising 8 co-
ordinated approach to rationalise the movement
of these commodities so as to reduce the lead of
traffic as far as possible and to put tte avail-

" able wagen capacity to the best possible use.

Railways

Railways

——

Industrial
(Develop-
ment)

The Committee find that due to non-
availability of wagons there was considerable
diversion of traffic from rail to road, which not
only resulted in the Railways losing revenue
but also in some cases in haulage over long
distance by the costlier road transport.

The Committee are constrained to point
out that the quantity of cement moved by rail
declined from 127.73 lakhs tonnes in 1966
to 99.45 lakh tonnes in 1979 and further to
68.46 lakh tonnes in 1981 (January—Septem-
ber) whereas that moved by road increased
gradually from 45.49 lakh tonnes in 1976
to 76.39 lakh tonnes in 1979 and during the first
nine months of 1981, 74.71 lakh tonnes had
been moved by road. According to the office
of the Cement Controller, the main reasons for
the decline in the quantity of cement moved
by rail over thke years were shortage of wagons
supplied to cement factories. The Ministry of
Railways (Reilway Board) have stated in this
connection ttat there was a general declinein 2l
spheres of economic activity in the country
and there was, therefore, stortfall in loading
of almost all commodities, including cement.
Further, according to them they have offered
to the Ministry of Industrial Development
that they can lift all the cement in block rakes
by rail, but this has not found favour with the
cement factories.




121

&)

4)

o
32 208
33 209
34 210

-Do-

-Do-

~-Do-

The Committee find that the indigenous
cement production declined from 190.77 lakh
tonnes in 1978 to 182.38 lakh tonnes in 1979
and further to 177.90 lakh tonnes in 1980.
It is really a matter of concern that inspite of
this decline in the production of cement, Rail-
ways could not meet the demand of cement
factories and the outstanding indents of wagons
increased from 7311 in 1977 to 183,918 in
1978 and further to 206, 070 in 1979. Further,
according to the Ministry of Industrial Deve-
lopment (Cement Controller), many cement
factories, particularly, those on South Central
Rajlway and South Eastern Railway had been
complaining about continuous short supply of
wagons and movement restrictions imposed
by the Railways. The cement factories situated
on other Zonal Railways were also not in a
very happy position.

The Committee are given to understand
that many Government projects have been
delayed due to non-availability of cement for
want of wagons. The most adversely affected
States in this respect are Assam, West Bengal
(beyond Farakka,) Sikkim, Tripura, Manipur,
Nagaland and Arunachal Pradesh in Eastern
Region, J’K, Punjab, Haryana, Himachal
Pradesh, Delhi and UP in Northern Region and
Kerala in Southern Region. Due to short
supply of wagons, cement factories are moving
cement not only to short distances which can
conveniently be served by road but are compe-
lled to move cement over longer distances.
At present, very large quantity is moving by
road for distances beyond 250 Kms.

The Cement Controller has informed the
Committee in this connection that the Cement
Controller’s instructions to the factories are
that except for distances below 250 kms cement
is to be moved by rail to the extent possible if
wagons are made available but they donot have
any statutory power to compel factories to
send cement by rail. It is however, perti-
nent to note that this office is permitting
freight reimbursement on movement by road
beyond 100 kms for Government Parties and
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350 Kms for other consignees with extra weigh-
tage over rail freight to cover part cost of
additional road freight incurred for movement
by road from Cement Regulation account and
to this account, it costs about Rs. 5 crores to
Rs. 6 crores per year. Due to several increases
in diesel prices and other costs of operations,
transport companies are charging much higher
freight from the consignees which unneces-
sarily increases burden on consumers, inclu-
ding Government Departments, and causes
strain on road transport system.

The Chairman, Railwey Board hed infor-
med the Committee that the Rezilways had
written a letter to the office of the Cement
Controller suggesting (i) that subsidy should be
given strictly on the condition that they should
carry the cement beyond 250 kms by rail, (ii)
that subsidy limit in the South mcy be redu-
ced from 250 kms to 150 kms and (iii) anything
moved beyond 250 kms by road must be on a
specific certifici te by the Railways that they
were not zble to move the cement by rail
Reacting to these suggestions the Cement
Controller hed stated *“I would not only
accept it but I will welcome it”. The Commit-
tee heve wlso taken note of the statement
m:de by the Cheirman of the Railway Board
before the Committee thzt “very often there is
vested interest in lcading by road.” The
Committee feel the t thisisa disturbing situaticn
with Reilw:ys cleiming adequate cz p:city to
tiznsport cement provided these are cffered in
block lozcs and the cement fectories moving
increv sing que ntities of cement by rced beczuse

of so called non-avzilability of wagens. The
Committee feel that there is an urgent need.for
this matter tc be soited cutat the highest level
between the Ministry of Railways ard Ministry
of Industry so that movement cf cement by
road which rot only puts additionz] burden
cn the consumer but also resulis in wasteful
use of scarce petrcleum products could be
reduced to the bzrest minimum. The Commi-
ttee feel that in view of the partial deccntrol
of cement, the whole question of subsidy needs
tc be rcvived.




123

(&)

@

" @
36 212
37 213
38 214

Railways

Dep tt. of

Coal

-Do-

-Do-

The Committee are constrained to find that
the average number of wagons (4—wheelers)
loaded per day for transportation of coal
duiing the last six years i.e. from 1975-76 to
1980-81 was far less than the offers for loading
of w: gons made by Coal India Ltd. and Singa-
reni Collieries Company Ltd. for movement of
ccal. The shortfall in the supply of wagons
for haulage of coal has been recurrent and has
assumed serious proportions during these years
as is apparent from the fact that the percentage
of average lozding of wagons per day to the
offers m:de by Coal India Ltd. and Singareni
Collieries Company Ltd. giadually decreased
from 82.29% in 1975-76 to 78.4% in 1977-78

"and further to 71.39% in 1980-81. In this con-

nection, the Chairman (Rzilway Board) sta-
ted during evidence that “from the figures I
have, the offers made by Coal Compeznies to
the R:illways for loading were much above the
level of wzgons actually supplied and there-
fore it does appear that in those years perhaps
the Reillways may not have been able to meet
the demand fully.”

The Committee find that the quantity of
coal transported by rail declired from 77.53
million tonnes in 1977-78 to 17.47 million
tonnes in 1978-79 and further to 68.76 million
tonnes in 1979-£0. It is only in 19£0-81 that
the quantity moved by rail has picked up to
70.10 million tonnes. On the other hand the
quantity of coal transpcrted by road has in-
creased groduclly from 13.90 million tonnes
in 1976-77 to 19.16 million tonpes in 1978-79
and to 28.08 million tornes in 19£0-81.

During evidence, the representative of the
Department of Cozl informed the Committee
that there has been improvement in the loading
of coal by rzilway wagons. At the end of
November 1981, on an average 9800 wagons
were loaded per day and they hope to achieve
record loading of 10500 wagons a day by
March 1982. Despite a very high level of
lodding in November. the stocksat the pitheads
had, however, gonc up because of the increase
in production of coal.
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The Committee were further informed
that during the last 2-3 years 9 to 11 per cent
annual growth in production of coal has
been mezintzined and that pithead stock level
at 10 tc 1?2 million tonnes is considered more
than adequate and reasomable. The Depart-
ment of Coal would like tc bring it down from
15 millicn tcnnes to 10 to 12 million tonnes
and fcr this purpose coalfields require increasing
number of wagons if the coal despatches are
to keep pece with the incieasing production.

In this connection the Department of Coal
have informed the' Committee that with a
view to increasing the quantum of coal carried
by rail as a result of inciease in prcduction
of coal every year. Railways have been reques-
ted to make available wagons according to
the coal fieldwise requirements, to avoid supply-
ing rakes of covered wagons (jumbo rakes)
or rakes having a mixture of open and covered
wagons at sidings where coal companies have
mechanised loading arrangements. The Rail-
ways have also been requested to ensure supply
of wagons according to a fixed time schedule
and avoid erratic supply of wagons or bunching
cf supplies, particularly at such sidings where
coal companies have to resort to lo: ding manu-
ally. The Committee would like the Ministry
of Railways to consider these suggetions of the
Department of Coal 2nd intimate to the Ccn-
mittee the mez sures taken by them in this

regard.

The Committee would urge upon the De-
partment of Coal to issue necessary instructions
to the Coalficlds to augment the supervisory
checks in regard to loading of coal wagons to
ensure better utilisation of wagons suvpplicd
Since movement of ccal by road leads to wast-
age of precious diesel and consequent burden
on the foreign exchange, the Committee hope
that close coordination will be maintained by
Coal Companics wtih the Raiiwaysatal levels
to maximise movement of coal by rai'.
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In regard to the movement of fertilisers
also, the Committee find that Ports as well as
domestic fertiliser fzcotories are experiencing
shortege of wegons. That the shortage
wes unifcrm is borne out by the fact that
dwing ezch month in the last three yezrs i.e.
from April 1978 to March 1981 the average
number of wagons supplied to the ports and
domestic fertiliser factories was far less than
that indented by them. The quantum of this
shortfa 1l is evident from the fect that during
19€0-81 the number of wagons indented by
domestic feitiliser fzctories and ports was
13771 and 33619 and that actually supplied
to them was 5554 and 4665 respectively. The
quantity unloaded 2t Ports and domestic pro-
duction, ¢ccording to Ministry of Agriculture,
increcased from 11.68 million tonnes in 1978-
79 to 11.99 million tonnes in 1979-80 and
to 12.91 million tonnes in 1980-81. The
Railways could not meet the demand for more
wagons to cope with the increase in total quan-
tum of fertilisers to be transported during these
years, as is borne out by the fact that whereas
the quantity of fertilisers moved by rail declined
from 8.6 million tomnes in 1978-79 to 8.2
million tonnes in 1979-80 and further to 8.1
million tonnes in 1980.81, that transported by
road increased from 3.1 million tonnes
1978-79 to 3.8 million tonnes in 1979-80 and
further to 4.8 (approx.) million tonnes in1980-81.

The Committee are informed that for the
year 1978-79, the Department of Agriculture
& Cooperation had revised their target of rail
capacity requirement for fertilisers from 9.2
million tonnes to 11 million tonnes. The
Ministry of Railways how 2ver, agreed to pro-
vide a capacity of 9.2 million tonnes also
kecping in view the shortage of wagons the
Department of Agriculture in consultation with
the Ministry of Finance agreed that the impor-
ted fertilisers should be moved by road upto
500 km and indigenous fertilisers upto 1000 km
by subsidising the additional cost of road
haulage. The distance upto which imported
fertilisers were to be moved by road was also
subsequently stepped up to 1000 km in May,
1979. The actual rail movement of fertilisers
during 1978-79 and 1979-80 was 8.6 million
tonnes and 8.2 million tonnes, the average
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lead having increased from 929 km in 1976-77
to 1038 km in 1978-79 and 1122 km in 1979-80.
According to the Ministry of Agriculture, the
programme for movement of fertilisers was
drawn up in coordination meetings with the
Railway Board, but in view of the inability
of the Railways to provide the required number
of wagons at ports close to the consumption
centres, they were compelled to move fertiliser
from distant port locations in the South which
inevitably added to the lead of the fertiliser
movements. The Committee are of the opinion
that movement of fertilisers during these years
by rails/road to various points of consumption
centres was not properly coordinated between
the two ministries resulting in increase in lead
of rail traffic and diversion of considerable
quantum to road. The Committee are un-
happy at this lack of coordination and would
like remedial measures in this regard to be
taken early.

The Committee have been informed by the
Railway Board that as the concept is to move
foodgrains in train-loads between two terminals
it is in the interest of the economy to have full
length sidings to accommodate full length trains
as a policy measure. While attempts had been
made by them to rationalise the movement of
foodgrains in block rakes, timely remedial
measures such as provision of adequate siding
facilities at the godowns to facilitate quick
loading/unloading had not been taken by the
Ministry of Food and Agriculture/Food Cor-
poration. Consequently, block rake loading at
stations in Punjab and Haryana had to be done
by blocking running lines resulting in detention
to wagons and affecting their turn round.
The Ministry of Agriculture have admitted
that out of many godown centres, each with a
capacity of 10,000 MT or more in Punjab and
Haryana, captive sidings are available in only
4 godowns. However, the problem that the
FCI has been facing in speedy execution of the
siding works by the Railways has been insistence
on the part of the Railway s to provide full rake
length sidings of 75 wagons in each case. The
land for the purpose of constructing godowns
had already been acquired in many cases where
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siding facilities were being provided in 2 or
3 spurs without insistence on full rake siding.
The change in the policy has caused serious
dealys in finalisation and execution of the
works. Further, according to the Ministry
of Agriculture it may not be possible under the
new policy of the Railways regarding provision
of Railway sidings to have siding facilities for
godowns having even 10,000 tonnes capacity.

The Committee regret to observe that the
matter could not be sorted out at proper level
between the Ministry of Agriculture and the
Ministry of Railways. They are of the view
that where the land has been acquired by FCI
and the siding facilities are being provided in
2 or 3 spurs and in godowns where FCI is ex-
periencing difficulties in acquiring sufficient
land-for rake siding, the Ministry of Railways
may not insist on full rake siding. Where the
land and other requisites are available the Food
Corporation of India/Department of Food
should initiate proposal for railway siding
suitable for block rake loading.

The Committee would like the Ministry of
Railways and FCI/Department of Food to
maintain g close coordination between them so
as to provide adequate siding facility at maxi-
mum number of godowns particularly in
Punjab and Haryana.

The Committee note that loading of food-
grains, fertilisers and cement in open (BOX)
wagons covered with tarpaulins was permitted
by the Railway Board in November 1978,
subject to these wagons being booked for short
distances and over routes not likely to be affe-
cted by rain. These conditions were, however,
not observed by the Railway staff and open
wagons with the above commodities were
despatched to distant places. For example,
29 BOX wagons containing wheat booked by
Food Corporation of India on 30-6-31/1-7-81
at Barnala Railway Station on Northern Rail-
way for Dhanbad duly covered with tarpaulins
were received at Dhanbad on 6-7-81. Due to
congestion in FCI's godown at Dhanbad,
fresh booking of the rake was made on 10-7-81.
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17 BOX wagons from this rake were received
at Tatsilwai Railway Station and 12 BOX
wagons at Ranchi Railway Station. Delivery
of the consignment was given to FCI on assess-
ment of damages as contents of some wagons
were found damaged by wet on account of
rain since some of the tarpaulins got disturbed
during transit. The Committee strongly disa-
pprove the use of open wagons for the commo-
dities such as cement, foodgrains, fertiliser etc.
particularly when the Railways have claimed
that the traffic requiring use of covered wagons
was only 349, while such wagons are available
to the extent of 549/. Since such commodities
transported in open wagons even if covered by
tarpaulins in turn entail unnecessary expendi-
ture and can fall easy prey to pilferage or get
damaged in rain, it is desirable that these are
booked in oevered wagons only thereby releasing
sufficient open wagons for loading of coal at
collieries. The Committee recommend that
necessary instructions may be issued by the
Railway Board to all concerned. In case the
number of covered wagons with the Railways
is not commensurate with the increase in traffic
in commodities needing such wagons, imme-
diate measures may be taken to procure.such
wagons. ,
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